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I, the Chairman of the Public Accounts Committee, as authorised by 
the Committee, do present on their behalf this Seventieth Report of the 
Public Accounts Committee (Sixth Lok Sabha) on paragraph 8 of the 
Report of the Comptroller & Auditor General of India for the year 1975- 
76, Union Government (Railways) relating to Marketing and Sales Organi- 
sation. 

2. The Report of the Comptroller & Auditor General of India for the 
year 1975-76, Union Government (Railways) was laid on the Table of 
the House on 13th June, 1977. The Public Accounts Committee (1977-78) 
examined his paragraph at their sittings held on the 12 and 13 October, 
1977. The Committee considered and finalised this report at their sitting 
held on 6th April, 1978. The Minutes of the sitting form Part II* of the 
Report. 

3. A statement containing conclusions rccornmendations of the Com- 
mittee is appended to this Rcport (Appendix IV) .  For facility of refer- 
ence thcse have bccn printed in thick type in the body of he Report. 

4. The Committcc placc on rccord their appreciation of the assistance 
rendcrcd to them in the examination of this paragraph by the Comptroller 
ilnd Auditor General of India. 

5. The Committcc would illso like to cxpress their thanks to the 
Chairmiin and Mcmbcrs of thc Railway Board for the cooperation extended 
by them in giving inform:~tion to the Committee. 

NEW DELHI: 
April 10. 1978. 

C .  M. STEPHEN, 
Chairman, 
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REPORT 

MARKETING AND SALES ORGANISATION 

A udit Paragraph 

1.1. Amongst various measures taken by the Indian Railways to get 
back high rated traffic to rail as well as to retain the traffic by providing 
customer oriented service, an important one was the setting up during 
1967 of Marketing and Sales Organisation in the Railway Board and the 
zonal Railways [c.f. Appendix I to Forty-fifth Report of the Public AG 
counts Committee (1971-72)l. The important objectives arid functions of 
this Organisation are:- 

(a) to maintain close liaison with manufacturers and trading 
interests and to ascertain and solve their problems in connec- 
tion with expeditious and safe transportation of their goods 
by rail by improving the quality of service; 

(b) to plan and provide inter-modal services combining the advan- 
tages of rail and road transport like freight forwarder senrice, 
container service and quick transit service; 

(c) to keep a watch on the loading of high profit yielding ammo- 
dities for which daily quot; of wagons have been fixed or 
guaranteed; 

(d) to take up measures to arrest the effect of rail-road competi- 
tion and to  have co-ordination between rail and road trans- 
port; 

(el to undertake marketing research, prospecting and development: 
and 

(f) to undertake commodity/road surveys to ascertain comodity- 
wise pattern of traffic moving by road and the points between 
which this traffic moved with a view to assessing as to which 
of this traffic could be brought to railways with advantage. 

1.2. This organisation has also been entrusted with the following 
functions: 

(a) formulation of earnings budget and monitoring the trend of 
earnings including those from the uneconomic branch lines; 

(b) commercial planning and development; 
(c) study of the economic development of new lines and projects: 

and 
(d) to initiate measures to retain traffic on the Railways by intro- 

duction of special rates. 



1.3. The Marketing and Sales Organisation in the Railway Badrd 
functions under a Joint Director and in each Railway it is under direct 
superintendence and control of a Chief Marketing and Sales Superinten- 
dent in Senior ~dtniiistrative grade assisted by Marketing and Sales Offi- 
cer1Assistant Marketing and Sales Superintendents and Commercial lns- 
pectors, etc. The expenditure incurred on the organisation during 
1974-75 and 1975-76 was as indicated below: 

Railways 1974-75 1975-76 
--- . ".. -- -- - -- 

. . .  Eastan . . . .  3'96 3-71 

Northern . . . . . .  6.38 7. 10 

southem - . .  5 '03 5-43 

South Central . . 3'34 3' 59 

South Eartern . . .  5' 44 5' 44 

RaiItv.ay Board . . .  1.41 2.06  

- - - -- - - . . - -- . --"-- - 
[Subparas 8.1 to 8.3 of Paragraph R of the Kcport of C&AG t o r  the year 1975-7b Union 

Government (Railways)]. 

1.4. Till the beginning of sixties, the Indian Railw ys were more or 
less, the sole means of mass inland transport of goods. Thereafter the 
road networks developed rapidly and the number of freight carrying trucks 
in the country progressively increased besides the dcvelopmcnt of diesel 
operated high capacity trucks and substantial increase in thc all-weither 
motorable roads. With this and the inherent advantages, which the road 
transport have over rail transport, such as ability to provide door-todoor 
service, ability to pick and choose not only commodities for citrriagc but 
a h  the routes and the customers and quoting rates at their will, i t  was 
found that the road operators were making increasing inroads into Rail- 
way's share of the transport market-particularly the high profit yielding 
freight traffic. In fact, while the Railways havc statutory obligation to 
carry all traffic offered at a scheduled freight rate. the road carricrs havc 
no such obligatian and they can pick and choose the cnmmditic~, the 
routes, the customen and adjust the freight charge according to the 



market rates. In addition, the Railways as a National undertaking have 
to bear a number of social burdens like carrying essential commodities 
such as foodgains, coal, etc. at subsihsed rates whereas the private road 
hauliers are not involved in any such social purpose. 

1.5. The inevitable adverse etiect on Railway finances due to increas- 
ing inroads by road operators was a cause of concern to the Railways and 
to meet the situation the Kailways took a number of steps to inlprove the 
quality of service to the users. It was also realised that under the chang- 
ed circumstances, the Kailways lrave to adopt a sales policy to suit the 
needs of the customers and towards this end a Marketing and Sales Organi- 
sation was set up on each Zonal Railway in 1967. Likewise, an organi- 
sation was also set up in the Ministry of Railways. 

1.6. Explaining the genesis of the Marketing and Sales Organisation of 
the Railways, the Member Traffic stated during evidence:- 

"In the period nftcr thc depression, various railways created posts 
of Motor Bus Conipctition and Conlniercial Research Officers. 
In those days the competition was in passcnger trafic. Dur- 
ing the war the oricntation was on regulating the passenger 
and goods traflic and a priority organisation was set up. 
These posts were convcrtcd into posts dealing with priority. 
The post of Kcgional Controller (Railway Priority) was creat- 
cd in I94 1. I t  \vas not a qucstion of canvassing for traffic, 
but a qucstion of replating. controllin_r and according prio- 
rity. 

The first tinlc H C  rc.rlly h,rd ~ p l i 1 5  of uai-uns after that was in 
thc fifties briefly and in 1963-M. Road Competition had 
s1artc.d devclopin~ and we had at that time a Development 
\Vine which was undcr 3 Deputy Chief Commercial Superin- 
tendent (Devclopn~cnt). Hc. handled whject\; like new halts, 
flag stations. dcvciopin$ out-agencieq etc. N'e were financially 
participating in thc Statc Ro:id Transport Corporations and 
we had our Directors. Thc intention was that rail-road traffic 
should hc n cc~) rd in~cd  movement. We had a nucleus of 
staff dealing sith this whj:ct. In 1967. when this Market- 
inp and Sriles Orp~nisation was Tet up it was really a re- 
orientation of their nctivitis. We dwidd to go and meet the 
customers instead of waiting for them 1'7 mwt us. We cwat- 
cd a few posts of inspectors. In fnct. it was largely out ot 
the nucleus organisation that existed that we devclopd this 
orpanisation." 

1.7. The Marketinc and 8 1 c ~  Oresnisatim in the Raihvay Board func- 
tionc under n Joint Director, who i ' ~  ~t~.iqtcd hv R t)muty Director and 



5 Inspectors. The main function d this Organisation is to keap a watch on 
the effective working of the Marketing and Sales Organisations on the 
different Railways and to process the decisions on policy matters regdrd- 
ing marketing on the Indian Railways and Rail-Road Coordination in tht~ 
country. 

1.8. The particulars in regard to the present set up of the Marketing 
and Sales Organisations on the Zonal Railways and the nature of duties 
performed by the different officers and staff are indicated in Appendices 
I and 11. It is seen therefrom that there is no separate Marketing and 
Sales Organisation on the North-east Frontier Railway and the work relat- 
ing to Marketing and Sales activities there is being done by the Confner- 
cia1 staff as part of their normal duties. In other Zonal Railways the 
Marketing and Sales Organisations comprise of personnel ranging from I 1  
on the North Eastern Railway to 66 on the Southern Railway. In each 
Zonal Railway the organisation is headed by the Chief Marketing Superin- 
tendent or Additional Chief Marketing Superintendent. In the lower 
ranks there is a preponderance of Junior Ccmmercial Inspectors and 
Senior and Junior clerks. The duties assipxi to Junior Commercial 
Inspectors are: 

(i) to maintain contacts with firms, private and public sector com- 
mercial undertakings in order to prospect traffic for movement 
by rail; 

(ii) processing of proposals for quotation of rates to new parties 
for container service; 

(iii) examination of proposals for introduction of freight forwarder 
scheme; 

(iv) review of (a) rates quoted to various parties for container ser- 
vice; (b) Freight Forward Scheme from time to time; 

(v) preparation of Project ReportsfRevised Project Reports and 
annual financial appraisals of container services; 

(vi) watch on day-today loading and transit of containers and 
Freight Forwarder wagons; and 

(vii) functions assigned from time to time in regard to various mar- 
keting activities indicated above against the dutics of officers. 

The work of the Senior and Junior Clerks consists of: 
( i )  notes on the activitics of marketing and sales organisation; 

(ti) preparation of Monthly Appreciation Reports to b a r d ;  
Qii) formulation of Annual Financial Review of 'Uneconomic 

Branch Lines'; 
(iv) correspondence, maintenance of statistics, compilation of perio- 

dical reports and routine office work. 



1.9. One of the main functions of tbe Marketing and Sales Organisa- 
tion on each Zonal Railway is to maintain close liaison with manufacturers 
and trading interests and to ascertain and solve their problems in conneo 
tion with expeditious and safe transportation of their goods by rail by im- 
proving the quality of service. During evidence the Committee desked to 
know how many big manufacturers and traders had been contacted by 
these organisations on different Railways during the period 1972 to 1976. 
The Member Traffic stated:- 

'"They have contacted all levels, including the togmost level. But 
we do  not maintain detailed statistics of people whom we have 
contacted. But all the top firms and the large interests that 
consign traffic have been contacted. T o  give an example, in 
Calcutta we noticed a drop in the traffic of iron and steel 
manufactured articles. We immediately contacted the Foun- 
dry Association and the metal works association to ascertain 
the reasons for the drop, what problem was irking them." 

1.10. At the instance of the Committee, the Ministry of Railways have 
furnished the following statisticq reeardine the contacb made by he Mar- 
keting and Sale5 Organisation of each Zonal Railwav with private parties 
and Governmentlsemi-Government and public undertakings during the 
last 2 years, i.e., 1975-76 and 1976-77: 

Railwam Contacts mack with C . ~ t . l S m i - G v t .  & Total 
private partirc Puhlir LTndrrtakinrp - - 
'975-76 

- - -- - - - - 

I 2 

- . - -- 

C~ntral . 3% 

Fmtcrn . . 527 

Northern . 499 

N. Eastrrn . 3m 

N.E. Fmntirr . 154 

Southrrn 81 

S. (:cntral . 619 

S. Gastern . 
Watern . 672 

- - -  - 
.NO xpamtc.statistia haw l m n  maintained by S.E. Railway for tharc years. N m a  

ary irutructiom haw, Irowrvrr. hccn giwn for maintaining such statistics in fi~h~re. 



1.11. The Committee asked whether Gowrpnent DepartmenlslPublic 
Undertakings were also contacted by this organisation for attracting their 
t r a c  to Railways. In this context the Committee pointed out that before 
the Emergency the postal department had brought copies of the Delhi 
Telephone Directory from Calcutta by trucks and not through the Rail- 
ways. \Vbile stating that the Government DcpiutmentsjPublic Undertak- 
ings were being contacted by the Railways, tho Member Traffic stated: 

"In 1973-74 and the early part of 1974-75 the railways went 
through a very difficult time, when we had a concatenation 
of strikes. The major strike was in May 1974. Even before 
that, there was a lot of interference in the free movement and 
very often very urgent nlovcnlents could not be undertaken 
on the spot." 

To this, the Chairman, Railway Board, added: 

"Even then, in the case of thc Telephone Directory there would 
have been no problem because normal booking open from 
Calcutta to Delhi and thcre is also thc QTS." 

1.12. The Committee were informed that therc wcrc standing instruc- 
tions that Government Departmcnts should normally send their goods 
through the Railways. When asked whether these instructions were being 
complied with by the Govcrnmcnt Departments, the Chairman, Railway 
Board, stated : 

"We have very close liaison nt the level of the Ministry for bulk 
commodities like steel, coal. etc. For small items we depend 
on the Governnlent directive that they should be sent by the 
cheapest mode of transport. which is perhaps the railways, for 
long distance in any case. We will admit this much that for 
the smaller commodities like telephone dircctorics etc., we 
could have contacted the .parties." 

1.13. The Committee pointed out that practically a11 Governmcnt 
Departments and Public Undertakings had some traffic to offer and therc- 
fore the Railways should ma& cfforts to get that traffic. In this connec- 
tion the Chairman, Railway Board, has stated:- 

"We have bcen concentrating on the 80 commodities, but this one 
also we will now pursuc." 

1.14. As to the reaction of the Government Departments to thcse 
efIorts, the Member Trafic stated during evidence:- 

". . . .in the days when we had difficulty, some of the cement went 
to road. We have takcn up this matter with the Ministry of 



Industries and insisted that we should get our full share d 
80 per cent as we have the capacity to move it. Our Market- 
ing and Sales Organisation is keeping a close watch on the 
movement of ccment from each factory. For very short dis- 
tances, they are allowed to transport by road, but if anybody 
moves morc than 20 pcr cent by road, their subsidy is cut." 

The Chairman, Railway Board, added:- 

"I do remembcr that last year when the Electronics Corporation 
wanted to scnd television sets from Hyderabad to Delhi, we 
did offer thcm a concession, but ultimately they moved them 
by road as i t  was much cheaper. So, we do contact the differ- 
cnt sectors. hut wc may not have tried it to that extent with 
Govcrnment Dcpartnicnts." 

1.15. Thc Committcc wanted to know what type of liaison was main- 
tained by the Railways with the Govcrnmcnt Departments and Public 
Undertakings with a view to attracting goods traffic of those organisations 
and what specific steps. if any, had bccn taken to cnsurc that the specialised 
traffic of the Public Undertakings ctc. w a ~  transported by Railways only. 
In a notc on thc suhjcct. the Mini.(ry of Railways have stated: 

"Liaison with Govcrnmcnt Dcpartmcnts and Public Undertakings 
is maintaincd at diffcrcnt lcvcls through personal contacts. 
meetinzs. etc. Thcv arc made aware of the various types of 
scrviccs offcrcd hy thc Railways witahlc for transporting their 
goods. Tnformation is also elicitcd from them if they have 
any problems with the Railways like non-wpply of wasons. 
delay in transit, ctc. and cxpcditious action is taken to solve 
thcir problcms. if any. Spccial station-testation reduced rates 
are quoted, whencvcr ncccssary and feasible." 

A few instances of the spccific stcps taken to attract to rail specia- 
lised trafic of Gotwnnicnt Puhlic Undcrtakin_ps are given 
below: . 

1. To improvc loading of sucar on Railways the Commissioner 
(Movement), Ministrv of Food 8: Agriculture. Government 
of India. and thc Chicf Traffic Manager. Food Corporation 
of India, New Dclhi, were contacted hv Chief Marketinp & 
Sales Superintendent. Northern ~ a i l w a i  and after a series 
of discussions. Rnilway~ were able to persuade the Chief 
Traffic Manaecr of Food Corporation of lndia to issue ins- 
tructions to their District Msnaccrx to move sugar by rail 
for distances over 75 krns.. wherevcr rail rates were cheaper 
than road rates. 



2. To capture apple t r a c  from Jammu & Kashmis and Himachal 
Pradesh, the following steps were taken:- 

(i) contacts were established at various levels including the 
level of Director, Horticulture, J. & K. and Himachal 
Pradesh ; 

(ii) General Manager met even the Chief Ministers of the two 
States to get their blessings for getting this trafiic; 

(iii) Freight Forwarders were appointed at Jammu Tavi, Kalka 
and Delhi; 

(iv) supply of wagons and VPUs was assured at al l  the three 
points; 

(v) transit time was guaranteed; 
(vi) rates were reduced; 

(vii) "to pay" facilities were given; 
(viii) stacking facilities were given at Jammu Tavi, Kiratpur 

Sahib and New Delhi; 
(ix) specials were run from Jarnmu Twi, Kiratpur Sahib and 

Katka; 
(x) supply of VPUs was assured at Delhi for movement of 

apples to Bombay, Nnlpur, Howrah, Bangalore and 
Madras. 

3. To capture scooter traffic from the newly set up factory of 
Scooter India Ltd., at Lucknow, the Chief Market & Sales 
Superintendent and FA & CAO, made contacts with the 
Chairman and the Managing Director and the FA & CAO 
of the Scooter India Ltd. To meet with their special re- 
quirements, Bogie wagon has been specially modified to take 
their scooters from Lucknow to Madras on a close circuit 
basis. 

As a result of the various steps taken by the Marketing & Sales 
Organisation, it was possible for the Railways to get good 
traffic of sugar, fertilizers. cotton, mineral oils, petroleum 
products, iron & steel, cement, engineering goods ete." 

1.16. According to the Ministry of Railways the principal objectives of 
this Organisation are to improve the quality of service to their customers 
and plan and provide inter-model services, combining the advantages ot 
mil and road transport. With this end in view, two new services such as 
ccmtainer service and freight forwarder scheme were introduced on the 
Indian R a b y s .  Marketing and Sales Organisation on the Railways was 
cvolvtd out of the then existing Research and Development organisation. 



This organisation has been entrusted with all the work of the erstwhile 
Research and Development Organisation in addition to the following 
work : - 

(i) Container Service; 
(ii) Freight Forwarder Service; 
(iii) Watch over traffic of High Profit Yielding Commodities and 

General Goods; and 
(iv) Liaison with the Industries and Trade. 

1.17. Referring to the objectives and functions of the Marketing and 
Sales Organisation, which appCared to be quite comprehensive, the Com- 
mittee enquired whether the Railway Board was satisfied with the per- 
formance of the organisation. The Chairman, Railway Board has stated 
in evidence: 

"This organisation in its own way has helped us to project the 
image as well as large traffic which it was expected to cater. 
On the objectivcs, I do agree that they are very laudable and 
a small organisation cannot bc expected to do that alone. And 
we do feel that they are serving a good bit and they have been 
serving the purpose for which it started. Particularly with 
respect to container traffic and others they have been doing 
that also." 

He added: - 
"For the totality this organisation has very little to do. But this 

organisation has certainly to do with other items like high- 
rated commodities and smalls or container traffic, and this 
organisation has bcen monitoring those things." 

1.18. Askcd whether the cxperiencc of the working of this organisa- 
tion on the Railways justified its contiliuance and further strengthening, the 
Chairman, Railway Board has stated:- 

"I would certainly say that this orgnnisation has been of great 
assistance to us in high-lighting and meeting some people 
where there was a shortfall. This is a public relations orga- 
nisation. But to what extent it should be enhanced or in- 
creased, it had bcen considered some time back also. We 
felt that since 85 ,per cent of our traffic is bulk which is aut* 
matically conling and since our capacity is more or less fully 
utilised, any further incrcase would not produce any result 
then what it is producing. It is not growing traffic to that 
extent to which we are losing mainly in cw,nrnodkies like 



tobacco, etc. Personally I feel that increasing this organisa- 
tim may not commensurately increase these results. That is 
the view of the Board also. But certainly, this organisation 
is serving as a catalyst. We are at least preventing any down- 
ward trend in such things. We have so far decided not to 
increase the organisation." 

1.19. The Committee dcsircd to know what system was being followed 
in the Railway Board to monitor thc working of the Marketing and Sales 
Organisation. Thc Chairman, Railway b a r d ,  has stated during evi- 
dence : - 

"The commerical rcsponsibility is cntiscly with the Ch id  Commer- 
cial Supcrintcndent who works under the General Manager. 
He has a small wing callcd thc marketing and research group. 
In each division thcrc is n divisional commercial organisation 
and the Divisional Managers have been given some Inspectors 
or  in some cases ccrtain othcr oficcrs to assist them. The 
main function of public rclntions is still with the Chief Com- 
mercial Superintendent. This is cmly for the purpose of speci- 
alisation in a ccrtain arc,! whcrc wc wcrc found wanting in that 
period. Thc work of this organisation is chcclied by the 
Divisional Commercial Superintendent or the Divisional 
Superintendent and at the zonal level by the Chief Commercial 
Superintendent and thc Gcneral Manager. At the Board level 
we have only n skclcton organisation to monitor the totality of 
its results." 

1.20. The Committee dcsircd to know whcthcr the achievement re- 
ports or  the appreciation reports prepared by this organisation are ever 
discussed in the Railway Roard's meetings. The Membcr Traffic has 
stated:- 

"We have regular mectinp cvcry quartcr with the Chief Market- 
ing and Sales Superintendents and then in the Board, we dis- 
cuss various issues arising out of it." 

1.21. When asked whether any item, on thc basis of the report of this 
organisation, had ever been included in the agenda for the Board's meet- 
ing, the Chairman, Railway Board has stated:- 

"We have no definite data but we will definitely say that thc Mem- 
ber Transport, incharge of this organisation, is entitled to take 
all the decisions unless hc wants a comMncd decision to bt 
taken by the Board. There are no separate minutes t o  show 
that we have discussed that in the Board meeting." 



1.22. Subsequently in a note, the Ministry of Railways have stated:- 

"During the last two years 1975-76 and 1976-77 four meetings 
were held of the Chief Marketing and Sales Superintendents1 
Marketing and Sales Superintendents of all the Railways with 
the Railway Board. These meetings were addressed by the 
Minister for Railways on one occasion and the Minister of 
State for Railways on the other three occasions. 

During these meetings achievements, activities and problems of the 
Marketing and Sales Organisations of the Railways were dis- 
cussed by the Board with the concerned officers of the Zonal 
Railways. The achievements of the Marketing and Sales 
Organisations were reviewed and the scope for further im- 
provements were spelt out. The problems requiring atten- 
tion at the Board's level arising from these meetings were pro- 
cessed in the normal course and directions, as required, were 
given to tbe railway administrations with the approval of the 
Railway Board, as necessary." 

1.23. In relation to the meetings held in the Railway Board'for dis- 
cussing the problems relating to Marketing and Sales Organisation, the 
Indian Institute of Management, Ahmedabad which has conducted a re- 
view of the working of the Marketing and Sales Organisation of the 
Western Railway, has stated in its report of 1973: 

"A review of the minutes of the meetings held at the Railway Board 
for the Marketing and Sales Superintendents presents a mixed 
picture in which very many strategic elements and tactical 
issues seem to have been mixed up on a random basis. Ac- 
cording to our understanding strategic elements pertain to 
action programmes covering both short and long term goals 
which are quantifiable for the purposes of measurement. We 
did not come across formulation of qtpntitative targets cov- 
ering an appropriate time span during these meetings making 
the yardstrick for evaluation of the performance of Marketing 
and Sales Superintendents entirely qualitative and general. 
Practical moves and decisions pertain to matters appropriate 
to be dealt with by the field organisation, such as the Zonal 
Railways themselves. That very specific problems of Market- 
ing and Sales Superintendents were taken up by the Chainnaa 
of tbe Railway Board, raises questions in respect of the wisdom 
of not holding General Manager of the Zonal Raiway respon- 
dble f a t  the results produced by these saperintendeats." 

80.4 -2. 



1.24. The Report further goes on to observe:- 

"Perusal of minutes of M&SS's meetings with the Board indicate 
that barring few exceptions, initiative for most of the market- 
ing schemes come from Members of tbe Board and WSSs  
then take on the job of proposal preparation and, if approv- 
ed, implementation plan. One would expect from an effec- 
tive marketing organisation a reversal of this process with 
ideas about new proposals emanating from the M&SSs with a 
thorough analysis of their pros and cons and fully supported 
by relevant data so that Board could ratify these proposals 
and question only aspects of general policy and issues of 
integration among different zones. if such issues are relevant. 
There also appears to be a tendency in such meetings to push 
all M&SSs to implement schemes or work on proposals which 
were found successful on any one zone. There appears little 
questioning on their relevance to a different marketing en- 
vironment that may be prevailing in another zone. While 
there is a lot or merit in sharing and pooling experiences of 
different M&SSs on the various zones, an independent evalua- 
tion of any such schemes is necessary, before a general direc- 
tive for its implementation is issued." 

1.25. The Committee desired to know what has been the impact of the 
replacement of the Research and Development wing of the 

Railways ever since the inception of this organisation. The Ministry of 
Railways have, in a note, stated:- 

"The Marketing and Sales Organisation was formed in 1967 in 
replacements of the Research and Development wing of the 
Commercial Department of the Railways. The first few years 
were the formative period for the organisation and were 
utilised in planning and identification of the main streams of 
traffic, consuming centres, main markets, important customers 
and commodities susceptible to diversion to road. After tbe 
markets, customers needs and commodities were identified, 
the strategy adopted was to concentrate on these so as to 
capture as much high rated trafljc as possible from the road. 
The impact of this organisation on the movement of goods 
traffic sbould be judged only after a few years viz., from the 
years 1971-72. The total quantum of revenue earning traffic 
a i m  1967-78 and that of high ratcd/high profit yielding trafk 



aincc 1971-72 are given below:- 

Total revenue earning High rated/profit 
traffic in million yielding traffic in 

tonncs million tonnm 

The performance of the Railways in the field of freight traffic 
cannot be judged in isolation of the general and economic 
conditions prevailing in the country. The economy, which 
had been affected by the INDO-Pakistan war in 1971, 
successive failure of monsoon in many parts of the country 
in the following years, power shortages, labour unrest, large 
scale civil disturbances in Gujarat, Bihar, Andhra Pradesh and 
West Bengal, deterioration in the law and o d e r  conditions in 
various parts of the country, followed by wildcat strikes, 
go-slow agitations culminating in the Railwaymen's strike in 
May, 1974 leading to severe dislocation of railway operations. 
lnspite of these obstacles, the marketing organisation with its 
efforts could achieve some success in attracting traffic as can 
be seen from the progressive increase in the loading of high 
profit yielding commodities from year to year. The set back 
to the loading in 1973-74 was due to the staff unrest which 
plagued the Railways throughout the year. 

It is added that another impact of the Marketing and sales organisa- 
tion has been in the attitude of the staff towards Ragway 
usem. The sellers market has inducad a 'take it-o~leave it' 

. attitude amongst Railway staff during the eta of shortage of 



rail transport. After setting up of the organisation, the staff 
were gradually made more conscious of the need to provide 
customer satisfaction by improving the quality of service. 
This change in attitude is a major gain and cannot be 
quantified." 

1.26. On the question of the impact of the Marketing and Salef 
Organisation on Railways' traffic, the Chairman, Railway Board has stated 
during evidence : - 

"This organisation is only a small cell headed by the Chief Com- 
mercial Superintendent. We felt it was not necessary to 
expand it. It is only to keep a liaison with certain manufac- 
turers and big industries. It was to look after only the traffic 
like the container service or the super-express fast goods 
services." 

1.27. When the Committee pointed out that even without this organisa- 
tion some high profit yielding traffic would be coming to Railways, the 
Chairman, Railway Board stated : - 

"I maintain that this is a part of the commercial department orga- 
nisation even though we call it a marketing and sale organisa- 
tion. If we remove it completely, there will be affectation to 
the extent of physical target, physical chasing of containers 
and particularly they have been looking after it very much, 
Really, this organisation has been very much doing the con- 
tainer job, and it will get affected to what extent is anybody's 
guess. But it is only a minor organisation. Somebody will 
have to take that portion of work." 

1.28. The Committee desired to know whether there is any machinery 
in the Railway Board to evaluate the perforqance of this organisation and 
also whether any evaluation has been made in the last few yean. The 
Chairman, Railway Board stated in evidence:- 

"No evaluation has been made. . . . . . We can certainly make fresh 
evaluation and give it to you. There is no difficulty. Still we 
maintain that this organisgSion has some impact althou& it is 
a small one." 

1.29. The Indian Institute of Management, Ahmedabad in their review 
of the wo- of the Marketing and Salcs Organisation of the Western 
Railway, have inter alia observed: 

m i l e  it seems to us &i the cmtim of Market@ and Sales 
O r p l i M i  was overdue, its tasks both at the Railway Board 



and at Headquarters level were not defined clearly in relation 
to specific problems. While on the Western Railway, the 
increase in share of the high rated traflSc in tbe total earnings. 
can be attributed in some implicit way to the effectiveness af 
the new organisation, it is diicult to define explicit relationship 
between these two factors in the absence of quantified goods 
and targets set for the short and the long run." 

1.30. Some other important observations made in the Report of the 
Institute regarding the functioning of the Marketing and Sales Organisa- 
tion are reproduced below :- 

"It is thus clear that Marketing and Sales Organisation has been 
assigned a very wide range of activities far beyond the effective 
scope of 2 officers and 13 inspectors assigned to the organisa- 
tion. This has become a "periphery" function with assorted 
jobs being assigned to it which could nod be handled elsewhere. 
There is a lack of focus and the organisation is spread too thin. 
The entire staff seems overburdened with paper work. The 
organisation has become an information centre with reports 
being churned for various individuals inside and outside of 
the organisation. Amount of desk work involved hardly leaves 
any scope for outside field work relating to customer develop 
ment and service. Our optimijtic estimate shows that the 
entire organisation does not spend more than one man-hour 
per day with the customers in the field. Even these contacts 
are limited to the customers of special services like containers 
in the city of Bombay alone. In addition to time constraints 
posed by heavy paper work, there is no incentive to the 
inspectorate staff for field work. In fact, local travel facilities 
and stipulated mode of travel is a disincentive for undertaking 
any such initiative. Whatever customer contacts exist are 
primarily in the nature of problem-solving with little servicing, 
prospecting and market development work. Customer 
development work in the field of container service was the 
only exception which also has been substantially cut down, 
if not totally stopped, because of railways inability to meet the 
demand that has been generated for this Service. Only a 
partial credit for this demand generation can be given to tbe 
Marketing and Sales Organisation in the light of what seems 
to be under-pricing of the service far below the "value" such 
a service offers to the customer. The intention here is not to 
devalue the efforts of the Marketing and Sales &ganisation k~ 
generating demand for this service but to poiat out their 
inability to obtain enough "stocks" for effectively meeting the 



, demand so generated and in recommending on a more realistic 
pricing structure." 

"Routine paper work and a wide charter of operation has led to a 
casual attention being paid to the vital tasks of marketing. 
Planning work for the overall marketing strategy and for 
strengthening of specific services and integrating them into 
an overall plan has been ignored. The organisation has set 
no specific targets for itself or  for the divisions. Informa- 
tion about total market size and Railway's share in it, which 
is vital for planning work, is totally missing except for some 
broad idea at the macro level. The Railways need to adopt 
market by market approach to business development and for 
this the marketing organisation has virtually no resource." 

"To sum up. the Marketing and Sales Organisntion in its five ycars 
of existence has only made a small beginning making the Rail- 
ways market and customer oriented. It has bcen over- 
burdened with enormous amount of paper work and charter 

of its responsibilities is too wide. The vital task of marketing 
planning, both short and long term. and their translation into 
strategic and operational plans has been ignored. No doubt. 
a number of marketing oriented activities have been initiated 
during the last five years, but it is hard to decide the amount 
of credit that cam be given to this organisation for initiation 
and implementation of these ideas. In the absence of any 
clear-cut plans and targets the performance appraisal of the 
organisation is almost impo5sible. The organisation has becn 
operating under a very serious constraint of shortage of 
personnel, lack of facilities and absence of an cffectivc ficld 
wing of its own. It has becn entrusted with many odd ;d- 
vities while other more relevant subject areas have becn left out 
of its purview. No thought has been given to the training 
needs of the personnel in the organisation for an cflective 
performance of the marketing job. Also the marketin9 and 
sales superintendent has very little support of other senior or 
junior level officers in the organisation." 

"In spite of the fact that the activities of the Marketing Organisation 
have under gone a tremendous change and many more subject 
areas have been assigned to  it as compared to what was 
originally conceived, the staff support to the orpanisation has 
m a i d  almost the same. . . . . . . . . . . .Looking into the fact 
that a number of new services have been introduced since the 
creation of this organisation, an adequate increase of personnel 
to look after these new services has not bcm brought about. 



This has only led to a further depletion of efforts in the field. 
The key word in the organisation appears to be 'watching' and 
the organisation most of the time is oniy keeping track of what 
is happening in various product areas, markets and services 
without much attention to the remedial action that is required 
on the basis of an analysis of changing trends and new develop- 
ments in business. The question of additional staff has been 
raised with the Board a number of times and every time Board 
has remarked that restrictions on expression of staff will not 
apply to the organisation and their needs would be fully con- 
sidered. However, till this day no action has been taken to 
provide additional personnel to take care of the growth in 
work load." 

I .3 1. Thc Railway Convention Committee ( 1973 ) after reviewing 
the working of thc Marketing and Sales Organisation of the Railways had 
in paragraph 7.65 of their 8th Report (Scpember 75) emphasised the 
need for strmmiining the functions of the -organisstion. The Committee 
had, inter a h ,  observed : - 

"Thc Committee would stress the imperative need to streamline the 
functioning of the Marketing and Sdes Organisation so as to 
makc for better coordination with thc trading and business 
community. Ultimately. the success of the organisation has 
to be judged by thc performance of each individual engped 
in the task of sales promotion. It is. therefore, necessary that 
the organisation is revitalised in a manner that would make 
it fully rcsponsc to the nceds of thc customer." 

1.32. Thc Commlttce enquired whether thc need for continuance of 
;he M,1rketing and Sales Organisation on the Railways had been exnmind 
by the Railway Board in view of the fact that the Railways were carricrs 
of only hulk con~modities and the pro~urtion of other g o d s  was very 
small. The Committee also enquired whcthcr the watch on the movement 
of the high profit jiclding cornnwdities hitherto undsrtakzn by the Market- 
ing and Sales Organisation could not be kept by thc Commercinl Depart- 
mcnts of thc Railways. In a note, thc Ministry of Railways have stated:- 

"Thc circumstances under which this organisation was formed do 
sti!l exist and, if anything. there is more justification for the 
existence of rhis orpnisation now than at the time it was 
formed, in vicw of the keen competition which Railways ore 
facing from road hauliers, especially in r e s w  of non-bulk 
high profit yielding traffic. Watch on the movement of high 
profit yielding commodities is only onc of the various functions 
this atganisation performs. This organisation is enp_nect in 
taking all possible steps to attract traffic to rail and arrest 



diversion of rail trai5c to road. AU activities of this organi- 
sation are, therefore, directed towards rhis end. There is, in 
fact, necd to expand this organisation to meet the challenge 
during the years to come. Further, keeping a watch on the 
movement of high profit yielding commodities is essentially a 
'marketing' function, which facilitates the planning of suitable 
policies with a view to attracting additional traffic in such 
commodities. It cannot be clubbed with the multifarious 
functions of the Commercial Department of the railways which 
include passenger/customer satisfaction, reservation of 
accommodation, provision of passenger amenities, settlement 
of claims for compensation, claims prevention activities, 
catering, g d s / p a r c e l s  handling arrangements etc. As these 
items of work involve a very heavy work-load, it is not possible 
to add the work relating to keeplng a watch on the movement 
of high profit yielding commodities to the Commercial Depart- 
ment. 

1.33. In another note the Ministry of Railways have stated:- 

"The tasks performed by the Marketing and Sales Organisation 
differ from what was being done earlier mainly on account of 
introduction of Container and Freight Forwarder Services and 
also in the matter of approach to the trade which necessarily 
has to be 'Marketing Oriented' rather than a routine one 
specially in the context of increasing competition from road 
transport. Marketing has now become an important activity. 
This organisation is necessary not only for better customer 
satisfaction but also for improving the i m a g  of milways. In 
tbe phenomenal growth of the road transport it is a measure 
of credit to the Marketing and Sales Organisztion that the 
Railways have been able to retain its share of the revcnuc 
earning traffic, particularly the type of traffic which pays for 
itself." 



1. W0ile tbe incrense in &are of bIgh rated b.plgc in ibe tow 
w d n g s  can be attribpted la some implieit m y  to tk efiective- 
ness of the new orgaaisetion it waa dllReolt to define erplieit 
relationship heween these two factor6 io the absence of quanti- 
fied goods srd traBBe set up for tbe short and long run. 

2. Wltolever Cmstoloer contracia exist at preaent are primarily m 
the nature of problems solving with little servicing prospeetirg 
and markdog development work. Customer development 
work in tbe field of container service was tbe Only exctptiolr 

which also has been substandally cut Qwn becaw of railway's 
inability to meet the demand that has been generated for this 
service, 

3. Rwtine paper work and a wide charter of operation bas led 
to a casual at(olrtioo being paid to the vital task of marketing. 

4. The Marketing and SPles Organisation in its 5 years of exis- 
tence bas only made a small beginning making she milways 
market and customer oriented. 

1.35. The findings of the Institote of M-t apart, it is evident 
from the figares of hi@ rated/profit yielding commodities and total revenue 
earning t d k  that the quantum of high rated t d i c  during the last 5 pears 
from 1972-73 to 1976-77 lvus been only betwean 113 to 13.6 million tonoes 
accounting for 6.45 to 6.40 per cent of tbe total revease d o g  hrdfic. 
The Committee could well appreciate this meagre share m tbe total 
revenue earnhg of the railways if tbe tnlfic was ha& by the aonapl 
and convenbiwal comrmercial o r p k d o n .  But t& Marketing a d  SIlles 
Or~paisolion bPdF been in existence from the pear 1967-68, i.e. nearly for 
a decade and one would aped tbat a public relations or catalyst orgaaisa- 
fion like 6 e  Marketing aad Seles Organisation showed better resalts. 

1.36. Tbe Railway B o d  hss c k d  lhat the e@ire on this 
Orgaaisation is a very meagre amount. Tbr Committee would like to pomt 
out that tbe totnNty of tbe sitoatioo is that Wdes incurring expenditwe 
on tbis oqdsaHoa tbt railways offer a number ot otber conmsbns amder 
the hi@ fomsrdcr scbenm cont$nn strvkcs. stotion to station rates and 
quick tndt service. The Rdhay Bosnl sbould tkrefore ensme t h t  
the objecdvts wiih which a separate orR.nlsptOon i.e. the Marlieling and 
SIllts OrlFIIIJUItba was created. have beem achieved. 

1.37. 0 . 6 0 f t b e ~ ~ t b m d t b e M p r t i i t h r l c d S n k s 6 g n d s l -  
t i o a m s t o a l b b i a c b s e ~ r r l t b - a d ~ i ~ ~  
a d  to awmhh and sotve their praMcas in caP.ce(icn with cxpcditiags ar8 



; s9o~Ble~1a l t tLc i repodsby~by iapmvbnghqr rs l l t yd8en lce .  
The Committee k v e  been informed llBat this organisation had mtk 4114 
and 4585 contacts with private parties and Government/SemiGovemmeni 
and public during the years 1975-76 and 1976-77 respectively. 
From the list of duties assigned to the various categories of personnel in 

are of the view that if Railways are earnest in establishing business contacts 
throqh proper sPksmrnsbip tecputiques, the present pattefn of staffing of 
the organisaion needs a tborougb ~ a p p d s ~ l .  

1.38. Tbe Committee were surpirsed to find that so far no specid 
atkation has heen paid by the Marketing and Sales Organisation of the 
Railways to the specialised traffic of Government Departments and Public 
L7ndertakings. Even though the Government Departments bad instructioos 
to use the Railways for their transportstion needs, as is by far the 
cheapest mode of transport tar the long dishnce in any cast, the fwight of 
these d-ts has not a h q s  been carried by the Railways. A case 
in' point is tbe transportation of copies of Delhi Telephone Directory frtm 
Cakutta by the mad boliers. Andhor example is trPospor(ation of cement 
where the Member Traffic had himself admitted that the required quantitj 
was not moving by rail. The Committee cannot but empbaslse that tbc 
Railways should direct theh aitmtion in thi~ direction as tbe Government 
Departments and Public Undertnltinp;s are by no means muan uwm of 
transport facilities. It is unfortunate that the Railways have not Med te  
attiact the traffic of Government Departmenb~dertakhgs to the exteat 
desirable. 

139. The otber principal objective of the Marketing and Sales 
Organisation is  to improve tbe quality of service to their customers and for 
that to plon and provide inter-model services combining tbe advantages of 
rail and rood trolsport like freight forwarder service. container servics and 
qu id  ~rsnsil senice. The Conmritfee bnve dedt with the functioning of 
these speck  services in tbe later sectioas of this report. A geaeral review 
of tbe diimni scrviccs, bowever, reveals that w targets and specific pals. 
in rdation to 6a ie  tervkvs bave been net down. Jn tba rbgeace of ( b e  
tarpcir and spec& gorhr it hi generally imposPibk not oalg to mcoaote 
PerfolmaBCe bat Pliw, to kcrrfc or d d k  praMcars pa tbry uiu! in by-to-day 
"perntioa.. Tk Csamittee w d d  Ike to paint OM tM cons* the 
enormous scope far expadom of tbcac d c c s ,  tbc iWhrrys wUl bave to 
dcp ifp fbtb llsd sdes promotioa activities b thin fkU mmcrider- 
a y .  It wds hrsp s l y  raeplraicl tb.l m h 8 y s  can rtb.et 8ddlth.1 
- ~ b g ~ l s c i r ~ ~ s r o i M k , * - ~ r r r l *  
~olbmprr(8tcarpcdlhtmc11. 



1.40. Yet anotbr task M w e  the MnrLetieg aad Salss OrgsPisrrW 
is to keep wdch on the loodhg of high W t  yblding coeurrroditicw d 
to take up measures to Prrest the dect of rail-rod competition and b hare 
c o o ~ t i o n  between d end road h9nsport. They have also to under- 
take marketing wearch, prospecting and development and commodit~/road 
suweys to ascertain commodity-wise pattern of trafltic. The Committee find 
from the review of the I d t u t e  of Management, Ahmedabad og the Market- 
ing and Sales 0rgmisati6n of the Western Railway &at precious little has 
been done in the field of plaming of work for tbe overall marketing stralrgy, 
and for strengthening of specific senices and integrating them into an over- 
all plan. The organisation hod set no targets for itself or for Ulc! Divisions. 
Even infomation about total market size and Railway's share in it, which 
is so vital for planning work, was found to be missing in the work of tbe 
organisation. The Committee feel tbat enoogb and serious attentian has 
not been paid to the working of the organisation and iQ results. 

1.41. The Committee learn that during the last 2 years (1975-76 and 
1976-77, four meetings wem 'held by the Railway Board with tbe Chief 
Marketing and Sdes Superintendent of all the Railways. It is stated that 
during these meetings achievements of tbe Orpaisation were reviewed and 
the scope for further impr~vements spelt out. But the review conducted by 
Lk Indian Imstitutc of Msnagcmenl, Ahmedabad in respect of the Western 
Railnaj in 1970 had poincd out that (i) barring a few exception. initiative 
for most of tbe marketing schemes came from Members of the Board at 
such meetings and Marketing and Sales Superintendents then took on (Re 
job of proposal preparation and if approved implememtation tkreof; (ii) 
there appeared a tendency in such meetings to push all %¶dieting and 
Sales Superintendents to implement schemes or wmrk on proposals which 
were found successful on any one zone without any proper study of the 
conditions obtainuinp; on other w u a .  Tbe Committee feel t83t if the Rail- 
ways have to have its rightful ShPro of the high profit yieldiag traffic the 
Board will have to motivate the C h i  Marketing: Superintendents to come 
forward with new innovations and the Board will have to most actively mo- 
nitor those scbtmes. - 

1.42. In the ligbt of what hm been stated above, the Committee can- 
not hnt conclsde &at functioning of the Marketing and Sales Organislation o€ 
the Railways needs to be properly evaluated with a view to streamliuing it. 

Loa1iin.q of high profit yielding conmrdiries. 

A udit Paragraph 

1.43 In October 1970, the Rnilwny Board identified 47 commodities, 
raised to 80 m n m d i t i e s  from 1 October 1975. as hating fsirly high profit 
19elding potential. The Marketing and Sales Oganisation on the Railways 
were required to keep a special watch on the loading of nnd earnings from 



these commodities. The following table shows the quantum of this traffic 
vis-a-vis the total revenue earning goods traffic loaded during 1971-72 to 
1975-76 and the earninp therefrom: - ---- -- --- 

Total revcnuc earn- Quantum of high Percent- Prrcrnt- 
 in^ traffic fkcight yielding age of 

commodit i~ columnof ? lum 
Year - (4) to (2) (5) 10 (3) 

carried carning?i carried earninga 
(million (mm of (million (crown of 
tonne) rupm) tonnca) rupees) .--- 

1975-76 . . . 196-8 1n95';4 13'5 153'17 6.86 11j.95 .--- -- - -- - - 
Nom- Figura in column* 4 to 7 against the yran 1975-75. and 1975-76 arc in res 

pect of 80 commoditia and, therefore , not c omparabk with those rclatin~ to 
years 1971-72 to 1g73-7+ which pertain to 47 commoditirs. 
'Pertains to 47 commodities. 

1.44 There has been a downward trend in the proportion of high profit 
'yielding traffic to the total revenue earning traffic during 1975-76. There 
has also been a perceptible decline in the earning from high rated traffic 
in proportjon to total revenue during each of the last five years. 

1.45. The railway-wise origin of high profit yielding traffic is indicated 
below : 

(lakh tonnm' 
- - - -  - - --- - -- - - - 

Origin of high profit yielding traffic - - 
Railwa\- Fortv-sevcn comditicn Eighty commodit~e 

-- - - 
Ccntral . 
Fmsttrn . 
Nor than .  . 
North Eartern . 
Northeaqt Fmntier . 
Southrrn 

South Central 

South Eastern 



There had been marked deterioration in the loading of high profit yield- 
ing t&c on the South Eastern and Western Railways followed by North 
Eastern (except in 1975-76) Noaheast Frontier and Southern (duriog 
1975-76) Railways. The shortfall is mainly attributed to:- 

(a) general economic recession including drop in production of in- 
dustrial goods owing to severe power cuts, credit squeeze, labour 
unrest, etc.; 

(b) dislocation of railway operations due to deterioration of law 
and order situation, agitations, strikes and gc-slow by Railway- 

men culminating in the strike of M q ,  1974; 
(c) restrictions imposed on booking of tra5c due to operational 

difficulties; and 
(d) inadequate supply of empty wagons, particularly covered 

wagons. 

The drop in traffic in Northeast Frontier Railway in subsequent years, 
as compared to 1971-72 has been attributed by the Railway Board mainly 
to the commissioning of through road services to North Bengal/Assam 
with the construction of Farakka Barrage over the Ganga. 

1.46 The Railway Board stated (March 1977) that in evaluating the 
performance of the Marketing and Sales Organisation it should be borne in 
mind that the recurring expenditure on this Organisation in 1975-76 was 
less than one per cent of the total freight earnings viz.. 0.03 per cent. 

It may, however, be pointed out that the increase in the volume of 
the trdffic and consequently in the gross freight earnings of the Railways 
is a natural consequence of the expansion of economic activity and the 
rise in the Gross National Product. Further, the freight earnings of the 
Railways increased, amongst other reasons, due to increase in the freight 
rates from time to time. 

During 1972-73 Railways canied 49.29 million tonnes of 'Other 
goods' which included high profit yielding trafiic and excluded low rated 
bulk traffic. The volume of this traffic carried during 1975-76 was 46.53 
million tonnes and the level of such tratfic camed during 1972-73 had not 
been achieved. 

The Railway Board expected (March 1977) that the level of this tra- 
ffic in 1976-77 would be 48 million tonnes of which the high profit yield- 
ing commodities (80) would be about 14 million tonnes representing an 
increase of 5.1 per cent over the previous year. 

[Sub-paras 8.5 to 8.8 of Paragraph 8 of the Report of C.&A.G. of 
India for the year 1975-76, Union Government (Railways).] 



1.47. According to the Indian Railways Year Book, 1975-76, the 
Railway, along with road transpart, are estimated to meet more than 95 
per cent of India's land transport requirements. During the period 1950- 
51 to 1973-74, while motorised freight increased annually, the Railway's 
share was reduced to $5 per cent of the total freight with corresponding 
increase in the share of road transport. Since 1950-51 the share of road 
transport in traffic handled by the two modes has increased substantially. 
From 10.2 per cent in 1950-5 1, road transport's share in goods traffic 
in tams of tonne-kilometres went up to 34.7 per cent in 1973-74. 

1.48. In 1975-76 Railways transported 196.8 million tonnes of reve- 
nue-earning freight, about 83 per cent of which comprised bulk commo- 
dities. The table below shows the freight development since 1950-51: 

Rtomur Earnings Freight Trafic Trends. 

Year Tonne Index 
(Million) 

1.49. It is seen from the above table that revenue freight traffic increas- 
ed at a fast rate up to 1965-66 but the rate of growth had slowed doua 
thereafter. From 1966-67, the original tonnage hovered around the level 
reached in 1965-66 and crosscd it only in 1975-76. It has been stated 
in the "Indian Railways Year Book, 1975-766" that "while upto 1965-66 
rail freight increased at a rate distindly faster than the expansion of the 
economy, in 1966-67 to 1974-75 its growth rate was distinctly lower than 
the groweb of the economy; in 1975-76 rail freight traffic increased at about 
the same rate as the economy." 

1.50. A note-worthy trend in the wmposition of revenuc earning tra- 
ffic is tbe steady inmase in the &arc of bulk commodities. In 1975-76, 



bulk commodities accounted far 82.8 per cent of the tonnage against 58.2 
per cent in 195041. The following table illustrates the position: 

Per cent composition of trafjic 

Toana 

Bulk Other 
echnmodi- mmmodi- 

ties t ia  

1975-76 . . . . .  . . .  82- 8 17.2 
-- .- - - - - - - --- 

1.51. The table below shows the commodity-wise break-IF~ of the bulk 
traffic in 1975-76 and the earning therefrom: 

Pattam of rrvcnur-raing freight t ra ju  in 1975-76 - ..... -- .- - ........ .- - 
Tonne Xet-tonne-kms Revenue 

Commodity Group oripnatrng - -- 
Million Prrcent Million Percent Rupm Pacent 

crorrs -- - -  . -- 

Bulk Cornn~oditia : 

Iron & Stnl . . 10.76 5-46 10,812 8.02 118.40 10.81 

5lincral Oib . . I 1.66 5-93 7,051 5'23 86-09 7-86 

Stonaothcr thur marble 4.66 1-36 1,516 1-12 14-18 1-39 

TOTAL bulk cornmodi- 
t i a  . 161.95 82-77 100.956 71-87 79.47 72.32 



1.52. It is seen from the above that in 1975-76 the bulk commodities 
like coal, iron and steel, ores, cement, foodgrains etc. accounted for 82.77 
per cent of the tdal  revenue earning traffic of the Railways. This impli- 
ed that the quantum of Mher goods (including h i  profit yielding com- 
modities) carried during 1975-76 was only 17.23 pea cent of the total. 
Out of this the share of high profit yielding commodities was only 6.86 
per cent, on which the Marketing and Sales Organisations on the Railways 
were required to keep a special watch. 

1.53. An analysis of the quantum of the high freight yielding commo- 
dities carried by the Railways during the years 1971-72 to 1975-76 vis-a- 
vis the total revenue earning traffic of the Railways indicates the follow- 
ing: 

(a) The share of the high freight yielding commodities in the total 
revenue earning traffic of the Railways is a small percentage 
of the total viz. 6.70 per cent in 1971-72, 6.48 per cent in 
1973-74, 6.86 in 1975-76 and 6.40 per cent in 1976-77. 

(b) The percentage of earnings on the high freight yielding com- 
modities to the total revenue earning traffic ranges between 
15.99 in 1971-72 to 13.95 in 1975-76. 

(c) A very small percentage of the total revenue earning traffic 
of the Railways thus fetches a comparatively much larger 
share of the earning on accwnt of the freight traffic. 

1.54. The Indian Institute of Management, Ahmedabad, who had 
conducted a study of marketing and sales techniques in relation to freight 
traffic on the Western Railway have. iwer alia, observed as under in rela- 
tion to selected high rated traffic: 

"Selected high rated traffic is the bread and butter of the Railways. 
Earnings from less than 10 per cent of the selected high fitted 
goods W c  have to meet tbe loss incurred in carrying the 
rated traffic as well as for the passenger traffic that is not 
paying. In the year 1971-72, Westem Railway earned 
Rs. 16.35 crores on the selected high nted originating tra- 
f8c which was 16.5 per cent of the overall freight earnings of 
abcmt Rs. 98.7 crow. In terms of tonnage, selected high 
raw traffic contributed to only 17.4 lacs tonncs which, 
!.bough an improvement of 22.1 per ccnt over the year 1970-71 
legmn of 14.25 lacs tcmncs, formed only ahout 8 per ccnt of 
the overall tonnage lifted. It thus becomes clear that 8 per 
cent d the selected high rated rraffc, which contributee to 



16.5 per cent of the overall &eight earnings, constitutes per- 
haps the single mast important profitable activity of the Rail- 
ways. On an average every tonne of selected high rated tra- 
ffic carried brings twice the earnings of the average low rated 
commodities and thereby makes an important contribution to 
the Railways' revenues. This clearly highlights the need for 
careful planning and marketing strategy development for at- 
tracting more high rated traffic, which in fact, is the only 
hope for the survival and growth of the Indian Railways, in 
case they do not want to become a liability on the public 
exchequer." 

1.55. Some of the other important points that emerged from the study 
undertaken by the Institute are: 

(i) Less than 10 per cent of the overall tonnage moved, constitut- 
ing the selected high rated commodities, yields 20 per cent of 
the revenues and makes a major contribution to the over- 
heads and profitability. Another 20 per cent of the tonnage 
contributes to 30 per cent revenues and more than breaks even. 
As much as 70 per lcent of the traffic is of the "loss" type 
which barely accounts for 50 per cent of the revenues and 
needs to be subsidised through the contribution generated by 
the 30 per cent traffic, particularly the top rated 10 per cent 
tonnagc. 

(ii) During the last decade, contribution making traffic grew at 
a lesser average rate of 1.8 per cent per annum as compared 
to the low rated subsidised traffic where the annual growth 
rate w a s  5 w r  cent. 

(iii) Road hauliers are making increasing in-roads into the high 
rated business and have started competing even for long dis- 
tance traffic. Western Railway probably operates in a more 
severed competitive cnvimnment from trucks than other zonal 
Railways in the country. 

(iv) Average lead of high rated freight trdffic is much higher than 
the average lend of ovcrrlll traffic indicating thereby that Rid- 
ways have even smaller sham of the small distance high mted 
traf6c which is predominantly being moved by rod .  

(v )  Industrial customers' major expectation of a god transport 
system are sure, dopcndabe and quick service at a competitive 
price. Reliable and sure delivery appear more important 
than speed or a t  of service as customers usually plan many 
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other activities around the receipt of goods and materials and 
plans can badly get upset because of delivery failure. 

(vi) Only a small part of the high rated traffic, hardly 2.5 per cent, 
moves through special services like containers, Q.T.S., and 
freight forwarders: rest of it is moving through the normd 
ordinary system with no differentiation from the low rated 
subsidised tratfic." 

1.56 From the figures mentioned in the Audit paragraph it is seen that 
there has been a downward trend in the proportion of high profit yielding 
tr~lflic t o  the tatal revenue earning traffic during 1975-76. 'There has 
also been a perceptible clccline in the earnings from high rated traffic in 
proportion to total revenue during cach of the last 5 ycars. The analysis 
made by Audit of high profit yielding commodities carried hy rail 
has revealed that the Railw~ys have not only failed to capture addi- 
tional t m 6 c  but have also been unsuccessful in retaining the cvisting tra- 
ffic. The Cnmmittcc asked the Railway Board to furnish data to show 
that the efforts made bv the Marketinc and Sales Organisation of the 
Railways during the period from 1971-72 hnvc resulted in wgmenting 
the proportion of originating tr:lffic in respect of 47 comnroditics upto 
1973-74/80 commodities upto 1976-77 to the total revenue earning tra-ffic 
carried during thc period. In a note. the Ministry of Railways have stated: 

"Jt is, conceded that the proportion of thcse commodities to thc 
total revenue earning con~n~od~t ies  both in quantum and 
earnings has come down gradually. Over the years, Rail- 
ways have increasingly become carricrs of low rated bulk 
commodities like coal. iron ore. ccment, foodgrain5 ctc. 
Eight bulk commodities which formed 58.2 per cent of the 
total revenue earning traffic in 1950-51 accounted for 82.8 
per cent in 1975-76. A very large proportion of rcvenw 
earning traffic consist5 of hulk commodities moving an  a 
programmed basis like coal, iron ore for export. traffic lo 
Steel Plants, foodgrainc;, cement ctc. the movement of which 
is done sometimes evcn at the cost of mare profit cnrninp 
commodities. It is in respect of the high rated/high profit 
yielding commodities that the Railways face severe oompcti- 
tion from road transport. in view of the inherent advantages 
which it enjoys over rail transport such as the ability to pro- 
vide door-to-dwr service, freedom to pick and choose not 
only the commodities for carriage but also the destination and 
the routcs and custamcrs and the freedom to give on-the-spot 



reduction of rates. Due to the large investments on the dew+ 
lopment of road transport and due to the liberal issue of 
inter-state and National permits, road transport has emerged 
as a strong competitor to rail transport particularly in respect 
of high rated traffic. The National Permits were issued i ls  
part of the 20-point programme of the erstwhile Govern- 
ment and 8,050 National Permits have been permitted to be 
issued by the Ministry of Shipping and Transport. A s  a 
result of the issue of the National Permits even long dktancc 
high-profit yielding traffic, which used to be carried by rail, 
has been creamed off by road-hauliers. In the light of the\e 
facts except for the years 1973-74 and 1974-75 when loading 
drappcd due to the law and order situation and disturbed 
labour conditions on the railways. the tonnage of high profit 
yielding commodities has been maintained." 

1.57. In the context of thc Ministry of Railways' claim that cxccpt 
for the years 1973-74 and 1974-75 whcn ioading dropped duc to thc law 
and order situation and disturbed labour conditions on the Rniluays. the 
tonnage of high profit yieldin_e commodities has been maintained, the Com- 
mittee pointcd out that during 1973-73 the quantum of loading of 47 
conlmodities on which the Marketing and Sales Organisation kept watch 
was 10.5 million tonncs and 10 2 million tonnes during 1974-75. Ho\\- 
ever during 1974-75 and 1975-76 the watch was kept on 80 commodities 
and the quantum of 1i)acling \\a\ 12.4 million tonnes in 1974-75 and 13.5 
n~illion tonne., in 1975-76. Therefore although the Marketing and S:~lc.; 
Organisation waf  now hccpinc :I watch on a larger number of cvrnmmli- 
tics, the incrcasc in tonnage of the high profit yielding commoditiez \\:I$ 

not appreciable. Thc Con~n~ittee was informed that the loading ni 47 
h i ~ h  rated commodities on which watch was bein? kept till 1973-74. ~ 3 .  

as under in 1074-75, 1975-76 and 1976-77: 

I . ~ d i n p  ir: : r ~ i l l i * w  
tnnnw 

1.58. During evidence the Committee pointed out that in 1971-72 
the percentnge of the high profit yielding traffic to the total revenue earnins 
traffic of Railways was 6.70 and that this figure had come down to 6.40 
in 1976-77. This implied that so for :IS this type of traffic was concerned 



its percentage has continuously come down despite the fact that there had 
been an increase in the overall production b ~ i h  in agricultural and indus- 
trial spheres and that the Marketing and Sales Organisation was now keep- 
ing a watch on 80 instead of 47 commodities. The Chairman, Railway 
Board stated: 

"Our bulk commodity traffic has been increasing. Our rate of 
growth of highrated commodities has been smaller than the 
rate of growth of bulk commodities. We do feel that the 
Railways will lose more and more of high-rated commodities 
to the Roads. That has been the pattern all over the world: 
it has been traditional. We have been losing because there is 
a much better service given by the Roads in this field. We 
have to face the realities. 

Our rate of growth of bulk commodities has however been much 
greater." 

He added: 

'1 however submit that we will have to learn a lesson fron~ the 
pattern the world over. Rail traffic will definitely come down 
in this type of commodities and we are aware of the problem. 
But our responsibility is more towards heavier and lon3dis- 
tance traffic. We have to consider the aspect of rail-road 
coordination also. We don't want any competition in long- 
distance items, but short-distance items can go to the Roads. 
After all the development of Roads is as much in the national 
interest as the development of Railway." 

1.59. The loading of total revenue earnin? traffic and its components 
'Other goods' traffic and high profit yielding traffic in 1972-73, 1975-76, 
1 976-77 was as under:- 

Year Total 'Otllrr tIiq1:h I'rrccntagc 
revenuc gordq' -profit of q to 

eaminq traffic vidding 
trafEc traffic 



1.60. It is seen from the above that the traffic of 'Other goods' (which 
includes high profit yielding traffic) carried by Railways during 1975-76 
and 1976-77 was less when compared to similar traffic in 1972-73. This 
drop was indicative of Railways not having succeeded in capturing their 
share of additional traffic consequent on economic development. When 
asked whether the Railway Board had considered this aspect, the Ministry 
of Railways, in a note stated: 

"The fact that the Railways have lifted more revenue earning 
traffic and more high profit yielding traffic in 1975-76 and in 
1976-77 than in 1972-73 will show that the Railways hake 
not failed in capturing additional traffic consequent on 
economic development. 

The increase in the component of 'Other goods' tra~fic of thc total 
revenue earning traffic in 1972-73 seems to have been excep- 
tional rather than representative. It may also be stated that 
increased production need not necessarily be reflected in cor- 
responding increase in the Railways' loading as the despatches 
are governed by factors like consumer preference. change in 
distribution pattern over which Railways have little or no 
control." 

1.61. From the figures given in the table reproduced in ,the above 
paragraph it is to be observed that whereas the total revenue earning 
traffic of the railway during 1976-77 registered an increase of about 8 per 
cent over the previous year namely 1975-76, the corresponding increase in 
the high profit yielding traffic was only marginal and almost negligible. 

1.62. According to the Audit Paragraph there has been marked 
deterioration in the loadiig of high profit yielding traffic on different rail- 
ways particularly on the South Eastern and Western Railways followed by 
North Eastern, Nor,th-East Frontier and Southern Railways. The Com- 
mittee desired to know whether the Railway Board had analysed the rea- 
sons for the decline in the loading on these Railways. In a note, the 
Ministry of Railways have stated: 

"Yes, Railway Board have analysed the reasons for decline of lond- 
ing on Southern, South Eastern and Western Railways during 
the years in question. As indicated in the detailed annlysis 
below, the loading of high profit yielding commodities started 
improving from 1975-76 on South Eastern and Westeln 
Railways and the improvement has been appreciable &r iw 
1976-77. 

The loading of high profit yielding high rated commodities (in lakh 
tonnes) on Southern, South Eastern and Western Railways from 1971-72 



to 1976-77 has been as under: 

Analysis made of the drop in loading on these Railways in 1975-76 
has revealed the following:- 

The drop in loading on Southern Railway in 1975-76 as compared 
to earlier ycars has been mainly due to severe power cuts 
contributing to recession in trade, drought conditions, credit 
squeeze and stilT compctition from the road. In 1976-77, 
the drop in loading as compared to 1975-76 has again been 
due to more frequent power cuts imposed b State Govern- 
ments and credit squcezc in _rcncral. Loading of sugar w:ls 
almost half of thc previous year due to Ic\s production of 
sugar-cane and diversion of cultivable land to pad& cultiva- 
tion as the paddy priccs had incrc:wd. Further, most of the 
sugar factories in the South had been laid off from July to 
October 1976 for want of sugarcane. Moreover, movemcnt 
of sugar was confined to within the States or to nearby Statcs 
and not for long distance5 as before. 

On the South Eastern Railway. thc traftic ;~vi~il;~hle is prcpon- 
derentlv programmed and priority traffic like co:d, raw mnterials 
to steel plants. miner31 ores for export. finished steel f r im 
steel plants etc. Thc quantum of high profit yielding traffic 
is comparatively very small. During 1965-76. the emphasis was 
on stock building of coal and other raw materials in steel plants. 
power house$. cement factories etc. and on the clearance of 
the accumulated stock of the finished products from steel plants. 
The available resources were therefore, utilized during 1975- 
76, in prefcrencc, to make good the arrears in transport of 
such high priority traffic. It was only in 1976-77 that adc- 
quatc transport could be made available for mcctinr! the re- 
quirements of high yiclding traffic and consequently thc traflic 
has improved in 1976-77 over 1975-76. 

On the Western Railway the drop in loading in 1975-76 was due 
to agitation in Gujarat for holding Assembly elections in April 
1975, strike by workers in the transport industry in April. 1975 



power shedding in Maharashtra in May 1975, breaches on 
the B. G. main line in June 1975, stringent credit curbs in 
the wake of the emergency, breaches on Ajmer, Rajkot and 
Bhavanagar divisions and heavy destruction due to cyclonic 
storm in Saurashtra coast in October 1975. Moreover, the 
available covered stock was deployed to move programmed 
traffic of foodgrains, fertilizers and cement preferentially. 
During 1976-77 the loading has improved as compared to 
1975-76. 

1.63. Referring to the Railway Boards' claim that there has been ap- 
preciable improvement in the loading of high profit yielding commodities 
during 1976-77 on the South Eastern and Western Railways. the Com- 
mittee pointed out that the quantum of h i ~ h  profit yielding traffic carried 
by the South Eastern and Western Railwav during 1975-76 and 1976-77 
was not of the level attained during 1971-72 and 1972-73 by these Rail- 
ways al thou~h the number of commodities on which special watch is kept 
by the Marketing and Sales Oreanisation during these two years was 47 
ac again~t 80 comn~odities during 1975-76 and there had been appre- 
ciable improvement in 1976-77, the Ministry of Railways, in a note, 
stated: 

"After thc set b;ick due to thc difficult operating conditions preced- 
in2 the Railway Strike in 1974 and its aftermath. the Rnil- 
ways were recovering to catch up with rhe loading alrcadv 
achieved by them. In that process, they have been making 
steady progress and i t  will bc conceded that the improwmen: 
in loading in 1976-77, with reference to the loading in 1974- 
75 and 1975-76, was appreciable." 

1.64. Tt has heen stated bv the Mini\try of Railua>s that the quantum 
of high profit vielding traftic on the South Enstern Raihv~y was conipara- 
tiwly very small and the tratlic carried was predominantly programin: n!~:! 
prioritv traffic. like coal. mineral ore etc. In this context the Con1rni:tt.e 
pointed out that if this was the position. how could the Railway Rnlrd 
jwtify the expenditure of Rs. 5.44 lakhs on the Marketing and Saleq Or.:.i- 
n i d o n  on the South-eastern railwav during the year$ 1973-75 and 1975- 
76. which was the second highest :)F compared to the expenditure an  thk 
o r p k a t i o n  on other Railways. Tn a note, the Ministry of R d w v s  
have stated: 

"The Marketing and !Mcs Orpnnisntion on 'Railways n . 3 ~  cvdvt* 
out of the then existing Rcsearch and Development Or9aniw 
tion. Subsequently. somc additional post% \\?re created fcr 
thc marketing and sales activities and in this oreanisation t h ?  
existing Research and Development Section also was includ- 



ed. The figure of Rs. 5.44 lakhs represents the expenditure 
both on the posts which were already in operation at the time 
of formation of this organisation and the additional posts 
subsequently created for the Marketing and Sales Organisa- 
tion. Having regard to this factor the expenditure incurred 
exclusively on the additionai posts created after setting up of 
this organisation was only Rs. 1.62 lakhs, Rs. 1.63 lakhs and 
Rs. 1.84 lakhs in 1974-75, 1975-76 and 1976-77 respectively. 
Compared to the multifarious activities of this organisation, 
the expenditure of this organisation is very modest." 

1.65. According to the Audit Paragraph the marked deterioration in 
the loading of high profit yielding traffic over the years on different Rail- 
ways has been inter alia due to restrictions imposed on booking of traffic 
on account of operational difficulties and inadequate supply of empty 
wagons particularly covered wagons. The Committee enquired whether 
the high rated traffic was not exempt from operational restrictions and if 
so why the imposition of restrictions had been held to be one of the rea- 
sons for decline in traffic. In this connection, the Ministry of Railways 
have, in a note, stated: 

"High rated traffic as a general rule is exempt from normal operat- 
ing restrictions. I t  is, however, subjected to restrictions in 
the event of abnormal situations leading to severe conptions 
due to flmds. breaches, strikes, civil disturbances. war etc. 
It is under these circumstances that the movement of high 
rated traffic has to be controlled and its loading suffers as a 
consequence." 

1.66. In reply to the question as to why could not the demand of 
empty wagons be met for carrying such traffic, the Ministry of Railways 
stated: 

"Railways' obligations to lift committed traffic like sponsored 
foodpains etc. necessitates deployment of a large number 
of empty wagons to meet the day-today requirements of such 
traffic. Wagons left over after providing for the committed 
traffic have to be allotted to other commodities in the order 
of their priority and date of registration. High profit yield- 
ing commodities as far as possible have already been allotted 
higher priorities to ensure their loading on day-to-day basis. 
H m ~ v c r ,  they cannot be given priority over and above thc 
essential commodities required for the econcnnic development 
at the nation." 



1.67. In this context, the Committee desired to know how the Railway 
Board proposed to retrieve the lost traffic and secure additional traflic. In 
a note, the Ministry of Railways have stated: 

"The Railways are trying their best to retrieve the lost t r d c  and 
to secure additional traffic. Some of the steps taken are given 
below : 

(i) Maintaining close liaison with trade and industry to ascertain 
their needs and try to solve their problems in the matter of 
movement of their goods; 

(ii) Introduction and expansion of door-to-door services like 
Container Service, Freight Forwarder Scheme etc; 

(iii) Running of super fast express goods trains to fixed sche- 
dules; 

(iv) Quoting of special reduced rates to compete with road 
transport wherever feasible and justified; 

(v) Introduction of street collection and delivery services and 
mobile booking services; 

(vi) Introduction of Quick Transit Services etc." 

1.68. Tbe Committee note tbat one of the main functim d the 
Marketing and Sales Organisation of the Railways is to keep a watch oa the 
loading of high profit yielding commodities. As a matter ot fact tbc tdal 
efforts of this organidon are directed towards tbio d. k p i t e  this ftre 
Committee regret to find that over lbe years tbe RpihVPys h e  llOt been abk 
to wean away dhis tratlic fmm the road hpuliers. The rrrdy& made by 
Audit of high profit yielding commodities carded by rail has revealed that 
the Railways have not only failed to capture addftiond tnll6c bot bave a1.w 
been nnsn~esslsf~l in retaining the existing trat6c. The quantum ol Pad 
errrnings from bigb rated/pmfit yielding commodities on whicb tbe Organi- 
sation b required to keep a special rrstcb W e  SIIOWII a dowa-wa~I bead 
over the last five years. During 1W1-72, +en tbe OrgPllusrrboa . . was 
keeping a watcb on l d i n g  of 47 commodities, the tonnage originating r r a ~  
11.4 millions condtofing: 6.70 per cent of the total m n e  earainp: trdfic 
.ad 15.99 per cent of eamiqci, while in 1975-76 wben the nomber of bigb 
rnted/pro6t yieldhg commodities bad been raised to 80, tbe qaantam of 
lrPfsC was oety 13.5 million tomes constitdog 6.86 pa cent of total 
revcame d n g  tralPc and 13.95 per ccat of erunInlp In regard to tbe 
prospscQr of rttRdinff more high rated trafRc to the h h q s ,  the Cbrdnnan, 
Railway Board BPd tn bis evidence before tbe (?ammilfee stated : 

'We do feel tbat the Rahmp will b e  more and m a t  & bigh- 
L rated commoditkil to tbs Roads." 



The Committee feel concerned about this situation. 

1.69. I t  bas been conceded by the Railway Board that the propor- 
tion of these commodities to tbe total revenue earning commodities both 
in quantum and earnings has come down gradaly.  Over the years the 
railways have increasingly become caniers of low rated bulk commodities 
like coal, imn ore, cement, foodgrains &. A very large proportion of the 
revenue earning baffic of the Railways thus consist of bulk commodities 
moving on a pr(qpmnmed basis; tbe movement of which is done sometimes 
even at tbe cost of more profit earning commodities. An  analysis of the 
quantum of the high freight yielding commodities carried by the Railways 
during the years 1971-72 to 1975-76 vis-a-vis the total revenue earning 
ttaffic of the Railways indicated that (a) the share of the high freight yield- 
ing commodities i n  the total revenue earning traffic of the Railways is a 
small percentage of the total vi7.. 6.70 per cent in 1971-72, 6.48 per 
cent in 1973-74, 6.86 per cent in 1975-76 and 6.40 per cent in 1976-77: 
(b) the percentage of earnings on the high freight yielding commodities to 
tbe total revenue earning traffic ranges hetween 15.99 in  1971-72 to 13.95 
in 1975-76. Thus a very sunall percentage of bigh rated/profit earnina 
traffic of the railwavs fatches a comparatively much laver  share of the 
earnings and thereby makes an important contribution to  the Railway re- 
venues. This clearly highlib the need for careful planning and market- 
ine strat- development for attracting more high rated traRic which in  
fact is the only hope for the survival and grow'th of the lndian Railways 
in case f k y  do not want to  become a liabllify on the Public Eschequer 

1.70. The Committce w e  surprised to learn that thc marked deterio- 
ration in  the l o d i g  of high profit yielding trsJfL aver the year* on different 
Railway was inter alia attributable to the wstrictions imposed on boaking 
of traffic on account of operational difficultiec and inadequate supply of 
cap#? v r ~ ~  particularly covcved wagons I t  i\ a little ironical that on 
the one hand the Railways are making all-out effort$ to retrieve the lost 
traffic md to secure addit ion~l traftic on the other hand they do not pa? 
snflicieut attention to ensurr that the high rated traffic wa5 exempt from nor- 
mal opeblional re~trictions and demand for mvercd wagons for loading 
wch  commodities is folly met, l h i s  indicated thnt there is no coordination 
at a fairly high level i n  the orpanication between operating commercial and 
m~rket ing activities of the Railwavs Th:< sitnation needs to be remedied i n  
the interest of attracfing more h i ~ h  profit yielding traffic. 

1.71. .4ccdimg to the findin@ of the lndian lnqtifute of Manacemtnt, 
Ahmedabad, which had studied the functioning of tbe Marketing and Sales 
OrplniPPtioa on the Western -"my, the failure of Railways fo attract 
enough d tbe hioh raled frafRc in competi4ion wHh tnnrk transport can br 
traced to poor pluming, edarcement of sn mrealiatic prlorit?, vstem, faul- 
ty prMaZr pdkies, lack d an dle&e s d i q  end servicing oqpbnthm, 

* 
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ineffective informotion system, an w e d  poor inmge of the Railways as a 
dependable mode of haqmt with custoruer interest as the 'heart' of the 
system 14 relegated status assigned to commercial wing oE tbe organisa- 
tion. The Institute's study has pointed out that only a d l  part of the 
bigh rated tr&c (hardly 2.5 per cent) moved through special services like 
containers, QTS and the rest of it moved through ordinary system. These 
observations are of far reaching importance and tbe Committee would be 
intorested to know what concrete action has been taken by the Railway 
in pursuance thereof. 

1.72. The Committee note that in order to retrive the lost traffic in 
high rated c o d t i e s  and to secure additional traffic, Railway Board 
proposes to take a number of steps. But thwe appear to be nothing new 
in those steps and the Committee are therefore doubtful whether flwse 
would serve the obj~ctive in view. The Committee feel that Railways should 
in cansultation with their marketing experts review the operational aspects 
so that increasingly more high prolit yielding traffic i s  attracted to the 
Railways. 

1.73. The total production o f  tea and the quantities moved by rail 
were as under: 

1.74. The major portion of trtiffic in tea origin:rtcu on North-cast Fron- 
tier Railway as Assam and North Bengal regions are the major tea produ- 



cers. Traffic booked from various stations of this Railway is indicate6 
below: 
- - - - - - - - -- -- -- - .- - - - - 

Year Protluction Originating Pcrcrntagc of 
traffic column 3 to I 

(lakh twincs) 

1.75. Tea meant for export used to be moved from stations on Nor;h- 
east Frontier Railway to Kandh Port by all-metre-gauge specials. As a 
result of normalisation of cowiitions of working at Calcutta Port, tea ua- 
ffrc to Kandla has been reduced substantially with corresponding increilsc 
in tramc to Calcutta. Consequently, the lead became shorm, but due to 
transhipment involved in the movement by rail at New Bongaigaon and 
construction of road bridge across the Ganga at Farakka, traffic was diverted 
to road. 

The Railway Board has stated (February 1977) that station to str?tIon 
rates with suitable freight reduction have been introduced to combat !he 
diversion to road and in order to minimise detention at transhipment paints 
this t r a c  is moved in block-rake. These are long term measures and 
their effect would be known after the trade is convinced of the better faci- 
lities offered. 

[Sub-paras 8.10 to 8.12 of Paragraph 8 of the Report of C.&A.G. of lndia 
for the year 1975-76, Union Government (Railways)] 

1.76. It is seen from the Audit Paragraph that the percentage of the 
movcment of tea traffic by rad to the total production of tea had come 
down from 65 in 1971-72 to just 26 in 1975-76. In the case of North- 
east Frontier Railway where a m:~jor portion of the total tea t d i i c  origi- 
nates, the drop in the percentae, of rail movement is even more pronoun- 
ced. In 1971-72, 62.2 per cent of the total production was being moved 



by rail. This figure has come down to 16 in 1975-76. The Committee 
desired to know what efforts had been made by the Marketing and Sales 
Organisation to retain the tea traffic at the level obtained in earlier years. 
The Ministry of Kailways have, in a note, explaiued: 

"Tea is an originating traflic mainly on North-east Frontier Railway 
and to some extent on hhe Southern Railway. On the ~ t l ~ r r  
Railways, this traftic is moved from various fiepots. The 
various steps taken by Northeast Frontier and Sou:hern 
Railways to improve loading of tea traffic are enumerated 
below: 

The main market for thc tea produced in the areas. served by N. F. 
Railway is Calcutta. The pattern of movement by rail from 
ctations Gn N. F. Railway to Calcutta underwent a complete 
change with the commissioning of the Farakka barrage in 
December. 197 1 ,  because it provided a direct road link with 
Assam and (',~lci~tta. Thc  extent of movement by rail in 
1971-72 from N. F. Railway was 2.06 lakh tonnes against the 
total production ot 3.31 lakh tonnes. During 1970-71, the 
share of rail niovement was 51.6 per cent which may be tskcn 
as normal prior to opening of the Farakka barrage. The 
high-level of movement during 1971-72 was due to large scale 
requisition of trucks by the Military authorities from October 
1 W l  to January 1972 during the Indo-Pak War of 1971. It 
was also, to wme extcnt, due to large scale floods and road 
breaches. 

.After the conimissioning of thc Farakka barrage in December 1971 
and thc rapid iniprovcnient in the mid-serving region a; also 
the induction of a large number of trucks, the movement by 
rail has gradually been coming down over the years because 
of thr quicker door to door service as a m s t  rail. which neces- 
sitates transhipment from MG to BG, involving unavoidable 
operational dclays and additional handling at the transhipmcnt 
point. 

Thc following stcps have been taken to capture the traffic by ensur- 
ing better wvice to the Tea industry:- 

(i) Introduction of station to station rates with suitable freight 
rcductioa. 



(ii) Organising movement in block rakes both on MG and BG 
and deputing inspectors on trains to minimise detentions en- 
route including transhipnient points. 

(iii) Introduction of Freight Forwarders Scheme for Tea from 
Upper Assan, Gauhati, New Jalpaiguri to Calcutta area. 

(iv) Running of Tea Specials to MG destinations. 
In addition to providing door to door service, it has almost c o m p  

letel!: eliminated claims on Tea. 

Traditionally the 'I'ca on Southern Kailway moves almost excltt- 
sively by road, the Railways' share being only 3.3 uer writ 
of the totill production in 1972-73. The movement by r id  
was limited io thc export traffic which n~ovcd from stationx on 
Silgris to Cwhin Harbour terminus. Due. howcvcr. to the 
extreme snortage ot coal in 1972. train services had to bc 
cancelled between Mettupalayarn and Ootacamund, with the 
result !hiit the nlovenicnt pattern changed to road and thc rail- 
ways' share came down to barely 1.7 per cent in 1975-76. 

Conccs4ond rntcb were introduced in November 1975 and with 
sustained ptrswal cOMaCtS with the planters the movenwt by 
rail hac g n c  up troni 141.4 tonnes during the .period Noveni- 
her, 1975-March 1976 to 2082.3 tonncc during the period 
April 1 !~7b-Xl;!rch 1977." 

1.77. Thc Committee asked whether the measures taken to remcve 
the tea tramc had yleldcd any favourable results. 1 hc Committee nlw 
desired that the achievementc in this directlon might he quan!ified. In ;I 

note, the Ministrl of Railw;r!c h;~vc stated 

"Yes, measurec taken ta retrieve tea traffic have yicldcd fnvourithlc 
results which ;)re auantificd helow: 

The loading of tea on N. F. Railway in 1976-77 Nar 68.545 
;onnes as r,z;iinq 65.106 tonnes in 1975-76. 

To capture tea traflic. a Freight Fonvardrr Scheme in tea hac 
been introduced between Tinsukia Goods and Howrah with 
effect from 23rd June, 1977. The rcpponse to the whemc is 
cncouraping. 159 wagons have been under this schernc 
vpto 15th Aurmst 1977. As a result of this whrmt thc 
loading of tea from Tinsukia Div3Gon to CalcWa area i t i -  
crcawd from ?12 wmons (from ApriLAoprst '76) 1.1 

360 waconc (from April . ~ ~ u c t ' 7 7 ) .  nurinf August '77. 



262 wagons were loaded for Kandla in 4 specials sgainst 
only 13 wagons in August%. Loading of tea to Coimba- 
tore, Kanhan, and Agra (Idgah) is also picking up." 

1.78. The Committee note that in 1971-72 a major portion of tea 
(which is one of the few selected commodities on which the Marketing and 
Sales Organisation keeps a watch) produced in the country moved by rail. 
However, over the years the percentage of the tea traffic moved by rail to 
the total production of tea had gradually come down from 65 in 1971-72 to 
26 in 1975-76. Further, on the Northeast Frontier Raihvay where a major 
portion of the tea traffic orginates, the drop in the percentage of mil movc- 
ment is even more pronoonced. This figure had come down to 16 in 1975- 
76 against the figures of 64 and 62 reached mpectively in 1969-70 and 
3973-72. Explaining the reason$ for the drop in the percentage of rail 
movement of tea it has been stated that tke pattern of movement by rail 
from stations on the Northeast Frontier Railway to Calcutta underwent a 
complete clhanee with the commissioning of tbe Farakka barrage in Dccem- 
ber 1971, k a w e  it provided a direct road link with Assam and Calcutta. 

1.79. Although some steps have been initiated by the Railways to 
capture the tcw iraffic by ensoring better service to the indrr~try. these. in 
the opinion of the Committee, are not enough. They desire that the change 
in the pttern of tea traffic following the construction of the Farakka Bar- 
mge he considered as a c'hallenge which has to be effectively met in the 
interest of Railway revenues. Both short term and long tern measures will 
have to he contrived to recaptare this vital traffic. The Committee have been 
informed that the Railway Board have inter 31ia iaken the following steps- 

(i) The Freight Forwarder Schemes from the tea producing centres 
to the stations of destination such as Howrah have been intro- 
h a .  

(ii) Station to station rates wilh saiiable freight reduction haw been 
introduced to attract more traffic to ihe Railwqs. 

(iii) Personal contacts with the planters ore being intensified with a 
view ta popularise the new schemes being miroduced for the 
quick transpartafiom of tea bp mi. 

The Committee will watch w-itb interest the results achiewd in thk 
field. 

1.80. Eastcrn R N ~ ~ w : I ~  serves tuv mrljor rubber tyrcs and tubes indus- 
tries. Besides. there are ~cvernl other smsll units ~crvecl h~ .his R;\i:x.n0. 



There has been fluctuation in the traffic handled on this Railway as 
indicated below : 

I he Railway Board stated (February 1977) that this region passed 
through worst of the time during 1970-71 to 1973-74; the forces of law 
and order were on the retreat; bundhs. go-slow, ctc., were the order of 
the day. The capital was sh?. the productivity low and the industries w r e  
languishing. The Railways' operation in the castern scctor was also advcr- 
scly affected by the factors bqond the control of the Railway. 

1.81. The Eastern Itailway Administration promised lo one of the 
tyre industries as early as March 1969 to supply adequate empties free 
from defects, to curtail transit time and avoid delaw in i4suing railway 
receipts, etc. A review of the posirion indicated that rejcrtion af empties 
due to their being unfit for loading was generally on the high side. ranging 
b c t ~ e e n  15.35 per cent and 41.5 per cent during the period 1969-70 to 
1972-73 as against 18.76 per cent during 1968-69. Against 1,654 wagons 
supplied during 1975-76, thc number of wagons rejccted as unfit was 257 
or about 15.5 per cent. The wagons booked from !he Siding of rubbcr 
Vre industry in Sealdah area were taking 20 to 25 days to reach Bombay. 
These wagons were requircd to hc attached rermlarly to s u p r  express 
goods trains at Howrah and Shalimar but they were invariably hauled by 
ordinary goods trains. 

[Sub-paras 8 13 and 8.14 of Paragraph 8 of thr 'Report af C.&A.G. of 
Iw!;,~ for th: year 1975-76. Iln;on Govemmcnt (aailwsvs)] 

1.82. The Audit para indicates that the aripnating traffic in Rubber 
tyreg and tubes during the year 1973-74 reached thc figure of 34.81 thous- 
and tonma but in the next two yearq recorded appreciable falls. It slumped 



.down to 25.41 thousadd ' tomes in 1975-76. It is' 'i2so seen from 
tbe Audit Paragraphs that despite an assurance given in 1969 by ihe Eas- 
tern Railway Administration 'to one, of the tyre industries that adeiuate 
empties free from defects would be made available, the rejection of empties 
due,to their being@ unlit for loading w ~ ,  generally on the high side. Ask- 
ed the reasons for this, the Ministry of Railways, in a note, have 
stited: . . 

.-"lt'is clarified that assurance given in March 1969 was kept up by 
supplying more empties than indented M, that even after rejec- 
tion of some wagons as unfit, the demand was met in full. 

This can be 5iken from the following statemetlt: 
- --. - -- ,., . - -- - -- -- - 

Su. of No. of 
Yrar waponq wagcnq 

indrntpd lrradrd 

1976-77 2187 2187 
--- - -- - - * - - -- - - -- - -- - - - - - - - 

1.83. From the statistics given in the above .table it could be infer- 
red that the total demand for wagons had been met by the Railway Ad- 
ministration in full and that there was no sick wagon. In this connection 
.the Member, Traffic, stated: 

"I am not suggsting that \;'&)r case to ensure that the tot4 
number of wayns supplied .was sufficiently in excess of the ... 7 -. indent. so that we may meetr the demand in full." 

1.84. Asked about the percentage' of sick w i p n s  during the yesn 
1971-72 to 1976-77. the witness furnished the following figures yenwise: 

1971-72 . . 28.6r0:> 



1.W. Tbe Committee desired to know what was the number of wagons 
actually supplied during 19?6-77, the number of wagons rejected as unfit 
and the percentage of rejected to the total number of wagons supplied 
during the year. The Ministry of Railways have stated: 

"The number of wagons supplied during 1976-77 was 2649 and the 
number rejected was 386. The percentage of rejected wagom 
to the total number of wagons supplied was 14.5 per cent. 
However, the demand for wagons during the year was met in 
full despite rejection of some wagons." 

1.86. Asked whether it was a fact that sometimes wagons were met 
sick but they were made sick for obvious reasons, the Chairman, Railway 
Board stated: 

"Whenever such cases come to our notice, we send Vigilance Orga- 
nisation to check it up whether there is any malpractice. In 
case of malpractice we take necessary action." 

1.87. Tbe Committee note that the originating trdk in Robber 
tyres .nd tobea on tbe EPstern Railway hsd ruched tbe @ r e  of 34.82 
thmmd t o m  in 1973-74. Bat drEF figme slnmped down to 25.41 
tbollssad taanes in 1975-76. Altboogb the re~eons for the variation b 
the oliginobirrg bPlllc have been attributed to severs1 factors which adver- 
sely PBsebd tbt lh&m Railway's operation, the Committee note tbat UKIV 
were certain otber avoidabie factors which had an impact oa dre flucto, 
tCos ia the originating trrdfic d Robber t y m  and t a b .  l'bese k10M 
inlrQgPrrte ~ l p p l y  of emptks free frcm Wscta, bnppr bPneft time rrsd 
dehys in issoc of Railway IlbeeipQ. Tbe Committee see DO r e a s o m  why 
tBesc largely coDbdlnMc factors were &wed to b v e  an adverse clled 
on tbe bnffic of ips and t a b .  Tbe Railway Board skwld 
work oot a plan b ensure that (i) tbe em- supplied a n  free from defects, 
(i) the W t  time of tbe rngom booked from the sidings of Ibc rubber 
tyre hrdostry in Sealdab m a  for BombrPy Is r c d d  to tbc &mum llWr 
(i) tkrt is Iw, a v o w  delay in &sue of d w a y  receipts. Tbe Ccca- 
d e e  would tike to be apprised of the action Wen in tbh khrEl. 

Carper 
A udir Paragraph. 

1.88. Woollen carpets are manufactured in and around Bhadohi in Uttar 
Pradesh. The trafic which is mainly for export is booked from Bhadohi 
station d Northern Railway to Bombay and Howrah from where it is 
shipped. In these cases the transit time is of utmost importance as the 
carpets are generally oflIcred for camage by rail 10 to 15 days in advance 



of the Pate of sailing. Accordmg to Railways' own assessment the traffic 
carried by rail during 1971-72 to 1974-75 were: 

Year 
Movement: 

by rail (Iakba af 
(thousand rupea) 
quintals) 

1.89. The decline in traffic was attributed by the Marketing and Sales 
Superintendent, Northern Railway. to transit delay and consequent diver- 
sion of tratfic to road. With a view to cutting down transit delays, the 
Northern Railway Administration decided in 1971-72 to attach wagons 
loaded with this traffic to passenger trains. In consequence the t&c 
increased during 1972-73. However, in April 1973, due to 'operational 
reasons' the Administration reverted to the old system of despatching 
wagons by work trains upto Mughalsarai. The running of the trains was 
extremely irregular and involvea a transit time of 6.45 b u r s  (for a dis- 
tance of 45 h s . ) .  This step resulted in decline of traffic as indicated 
in the table above. 

The Railway Board sta:cd (February 1977) that the earlier system of 
carrying this traffic by passenger train had to be given up as this was 
operationally not feasible. Further, the production of raw wool in Rajas- 
than dropped during the years 1973-74 and 1974-75 and this affected the 
manufacture of carpets at Bhadohi. It further stated that the Railways 
evolved other movement patterns to ensure expeditious clearance of this 
traffic to ports; the transit delays had been cut down and the carpet trafic 
in wagon loads was moving expeditiously. 

[Sub-paras 8.15 and 8.16 of paragraph 8 of the Report of C.&A.G. of 
India for the year 1975-76, Union Government Railways) I 

1.90. Explaining the reasons for rhe decline in the carpet t d c  mcv- 
ing from Bhadohi, the Railway Board have stated that the Railways had 
evolved other movement patterns to ensure expeditious clearance of this 
traffic to ports and that the transit delays had been cut down and thc car- 
pet tr& in wagon-loads was moving expeditiously. Thc Committee 
desired to know what was the "other movement patterns" evolved by the 



Railways to ensure expeditiously clearance of carpet traffic to ports and 
whether there h@ been an improvement in the loadings of carpets frcm 
Bhadohi as a result of such steps taken by the Railways. In a note, it 
has been stated: 

"For the expeditious clearance of carpet traffic from Bhadohi, 
various experiments were vied in the past. One of these was 
to attach Q.T.S. wagons Ex. Bhadohi by 2 VL Varanasi- 
Lucknow passenger. On arrival at Varanasi. the wagons 
were transferred from thc coaching yard to the goods yard 
from where these were attached to a through goods train, for 
onwards despatch to Mughaisarai to connect the Super Ex- 

press goods to Howrah. However, due to the late running of 
this passenger train. the wagons reached Mughalsarai I;:tc 
missing the connection with the Super Express. Hence i t  was 
decided to despatch wagons by LA goods train. The opera- 
tions of LA Down goods at Bhadohi were streamlined in such 
a way that its lie over at Bhadohi was cut down from 6 hours 
55 mts. to 3 h o w  and the transit time is reduced by 12 hn .  
This has resulted in improvement in the loading of carpet9 
from Rhadohi from I I .69 thousand quintals in 1975-76 to 
16.12 thousand quintals in 1976-77 with the corresponding in- 
crease in earning from Rs. 1.60 lakhs lo Rs. 2.82 lakhq." 

1.91. While pointins out that the loadings of carpets achieved during 
1975-76 and 1976-77 were much less as compared to the figarcs of 1972- 
73 and 1973-74, the Cornmitree asked what funher measures wcrc props-  
ed to be taken to recapture the traffic. The Ministry of Railways have in 
a note. stated: 

"The traffic in carpc:s cx. Bhadohj was mainly cxpon-oriented 
through Calcutta Port. This had been progressively cnminp 
down with increasing competition from Pakistan and Iran in 
the World markets. Despite alldut efforts by personnlised 

contacts, it has not been possible to recapture :his traffic mere- 
ly because their main requirements is cxpcditious guaranteed 
movement ro as to connect ships at shon notice. The railways 
cannot compete wth the road haulien in this reswct becaust. 
the transit tlme by road is barely one dav from Bhndohi. 
whereas by rail the movement has necessarily to he circirilouci 
necessitating unavoidable delays enroute 3s Bhadohi is Iocatcd 
on a Rranch line.'' 



way's friability to reduce tramit delays and thereby be able to compete with 
the nwd hmdiers. It is noted fbat tbe m a y  Admtnish.Ption has been 
experimenting with different alternatives to regain the lost t d i c  and have 
had sorme limited success dm. The Committee are, however, not impres- 
sed by the 81.gumwt that the earlier system of canying this traffic by 
passenger traio 'had to be given up as this was operattonally not feasible. 
Thcy are of tbe opinion that the movemeat of the h@ rated ttaffic which 
is sine qua non for augmentation of Railway earning should, as f a t  as 
possible, be exempt from tbeg operational restrictions. Tbe Committee 
hcit  that more concerted eflorts wodd be made to devise mean3 for provid- 
ing a more customer-oriented service for tbe baasportation of the carpet 
tralpc. 

Raw Wool 

Audit Paragraph. 

1.93. The raw material for woollen carpets is obtained by the manu- 
facturers of Bhadohi from a woollen mill at Bhagat-ki-kothi (Rajasthan). 
The Northern Railway Administration introduced a scheme of "guaranteed 
clearance of small traffic" in September 1969 according to which this 
guaranteed traffic was required to be cleared by quick transit service. As 
the delays in transit could not be curtailed and traffic started divertine to  
road, the Railwq Administration decided in Mav 1972 to despatch such 
consignments via R3t:angarh. Delhi Sarai Rohilla. Kanpur and Janghai. 
Even then transit delay\ uerc not curtailed and almost the entire traffic 
had hccn lost to the Railways as indicated below: 

The earnings from this traffic in 1969-30 was Rs. 95.323 and in 1975- 
76 it dropped to Rs. 7 J 70. 

it has bcen stated by the Railway Board (February 1077) that this 
diversion has been due to trade's interest in spcedier transit to the consum- 
ing ccntrcs than what is possible by rail. 



1.94. Tlre Audit Paragraph points out that the diversion of the trafIic 
of raw wool had been due to trade interest in speedier transit to the con- 
suming centres than what was possible by rail. Asked why could not 
Railways curtail the delays in Cransit and ensure speedier traffic with a 
view to retaining this high freight yielding traEc, the Member Traffic stat- 
ed during evidence: ''It is just not possible." 

Explaining the position subsequently, the Ministry of Railways have, 
in a note, stated: 

"Raw wool moves from Bhagat-Ki-Kothi, a station on the metre 
gauge on Jodhpur Division to Bhadohi a station on broad 
gauge of Allahabad Division of Northern Railway. Attempts 
were made from time to time to reduce the transit time, but 
it has not been possible for the Railways to compete with road 
transport. 

There are two routes from Bhagat-Ki-Kathi to Bhadohi. One is 
via Delhi Sarai Rohilla and the other is via Agra-East-Bank. 
Via Delhi Sarai Rohilla wagons encounter the metre gauge 
marshelling yards at Ratangrh and Rewari, then the tranship 
ment point at Delhi Sarai Rohilla and thereafter the marshalling 
yards at Tughlakabad and Juhi (Kanpur). Via the Agra East 
Bank route, the wagons encounter the MG marshalling yards 
at Marwar, and Phulera, thereafter the transhipment point at 
Agra East Bank and then two broad gauge marshalling yards 
at Tundla and Juhi. Whenever a wagon passes through a 
marshalling yard or is required to be transhipped at a break of 
gauge transhipment point, it necessarily suffers detention of 
at least 1 to 2 days. Hence. it is nat possible to compete with 
the Road tranport in transit time because by road it takes only 
about 5 days." 

1.95. Tbe Committee note tbat in 1973-74, about 49 per cent of the 
total production mf wool @aced in Rajaethan was maving by rail towards 
Bbadobi for mandactmre of woollen carpets. Tbis tralfic has contiaoouslg 

down witb tbe m o l t  that in 1975-76 only 5 per cent of tbe total traffic 
w v e d  bv rail as .~phret 4 per cent in 1973-74. Tbe reasons for h i s  steep 
WI im t& wool LnlSc E m  49 per cent in 1973-74 to 5 per cent in 1975-76 
sad to be carefrDy analpsad 4th a view to tPWag acccsaruy remedial 
ncrwrcs. Ia ih& coaseetion, il hrs been pleaded tbat tbe dl routor 
from Bagad-KI-Kdbi (the point of origin) to Bbadohi (destfdon), encowl.. 
fa sore twobipment points en mk and bcure tbe wegolls M t r  
dtkstba ol at k s i  1 to 2 days. TBe Comiiiee w d d  like the Railways 
to txud.l! wbefbcr Ibc wool wagons caaaol be c b e d  at t8c irausbiprwht 



poi& on a priodty lws& so t b t  tbeir transit time is reduced. Other 
e i v e  measares ore also needed for retrieval of the lost bPdBc in w o d  

Cotton raw (pressed and unpressed) 

A udit Paragraph 
1.96. The production of cotton raw (pressed and unpressed) and the 

quantities moved by rail during 1969-70 to 1975-76 were as under: -- 
Year C~tton raw Prod~rction Cotton Pacentage 

(million (million praud of column 
b d a )  tonncxg) and un- 4 to 3 

prased 
Movement 

by rail 
(million 
tonna) -- 

- - - - -  - -  -- 

1969-70 . . 5' 57 0 947 
1970-'11 - . . .  . . 4.76 0-6oq 
1971-79 . 'j.95 1.182 
1971-73 - 5 .74  0 976 
1973-74 . 6.31 1 073 
'2)74--5 . 7 . 0 8  1.204 
1 ~ 7 5 - 7 6  . . N.A. S.A. - -- - ---- - 

0.443 4 . 8  
0.376 4 6 . 5  
0'443 37' 5 
0- 407 41.7 
0.447 41'7 
0.340 28- 3 
0.382 K.A. 

The major portion of '  this trafic originates from Northern Railway, 
tdlowed by Western and Central Railways. On Northern Railway the 
traffic had been increasing from year to year since 1972-73 and rose from 
0.099 million tonne in 1971-72 to 0.16 million tonne in 1975-76. 

The loading on Western Railway declined from 0.16 million tome 
in 1971-72 to 0.044 million tonne in 1975-76. The production in the 
areas served by Western Railway in Gujarat and the loading figures are 
given below:- 

&Conversion bued on I bale- I 76 kgs. 



. On Central Railway the traffic declined f r p  0.07 million tonne in  
1971-7fL to 4.062 million tonne in 1974-75. f i e  Central Railway Admins- 
tration became aware in April 1974 that a textile mill in Kerala was 
receiving ten thousand bales of full-pressed cotton every year from Bombay 
by road. Further, it was known (April 1975) that certain mills in 
Coimbatore were receiving six to seven lakh bales of fully pressed cotton 
every year from Maharasshtra, Madhya Pradesh and Gujarat Mastly by 
road because of quicker transport and door to door delivery, though road 
transport was costlier than rail transport. 

[Sub-para 8.18 of Paragraph 8 of the Report of the C.&A.G. of India 
for the year 1975-76, Union Government (Railways)] 

1.97. i t  is seen from the Audit Paragraph that the rail movement of 
cotton bales on Western Railway declined from 52.4 per cent of the 
production of cotton in 1972-73 to 15.1 per cent of the production of 
cotton. The Committee enquired whether the reasons for the sharp decl~ne 
in rail movement bad been analysed and if so, what was the position dur~ng 
1976-77. The Ministry of Railways have. in a note, stated: 

"The Railway Board have analysed the reasons for the sharp doc- 
line in rail movement of cotton bales on Western Railway. 

The main reasons are given below:- 
(i) Production of cotton had drojqx$; 
(ii) There being a ceiling limit on the holding of cotton bales 

by mills, movement of cotton bales had come down; 
(iii) Because of wide fluctuations in the price of cotton and credit 

squeeze. road transporters were preferred by consignors; 
(iv) Bulk of cotton is produced within a radius of 300 kms from 

Ahmedabad, the largest cotton consuming centre of India. 
and naturally it moves to Ahmedabad by road from the area. 

However, marketing effort has improved the railways' share. The 
percentage of rail movement has doubled to 31. 6 per cent as 
cumpared to 15.1 per cent 1975-76." 

1.98. It has been stated that the marketing efforts have improved 
the Railways' share of movement of cotton (pmsed and unprersed) on the 
Western Railway and the percentage of mil movement had doubled to 31.6 

cent during 1976-77 as compared to 15.1 per cent during 1975-76. 
The Committee pointed out that during the years 1971-72 to 1974-75 
the percentage d rail movement ranged between 32.4 and 52.4 and asked 
what measures were being taken by the Marketing and Sales Organisation 
to recapture the lost traffic. The Ministry d Railways have, in a note, 
statcd : 



"The following measures are being taken by the Marketing and 
Sales Organisation of Western Railway to recajmwe cotton 
t r a c  : - 

(i) Aggressive canvassing through personalised approach and by 
holding meetings with cotton trade well before commence- 
ment of the cotton season. 

(ii) Setting up of special cotton Information Centres at important 
cotton booking stations to render necessary assistance to the 
trade. 

(iii) Arrangements at certain transhipment points for quick tran- 
shipment. 

(iv) Keeping necessary stock ready at the originating stations in 
anticipation of traffic. 

(iv) Adjustments in the Metre Gauge and Narrow Gauge weight 
conditions to ensure that the contents of 2MG/3NG wagons 
could be transhipped in one Broad Gauge wagon. 

(vi) A close watch on the day to day traffic offering and its clear- 
ance by prompt supply of wagons. 

(vii)  Quoting of special station-to-station reduced rates for cotton 
between selected stations." 

1.99. Explaining the reasons for sharp decline in rail movement of 
cotton bales in Western Railway, it has been stated that there tras been a 
ceiling limit on the holding of cotton bales by mills, wide fluctuation in 
price of cotton and credit squeeze. It has also been stated that road 
transporters were preferred by the consignors. In this context the Com- 
mittee desired to know (a) whether these factors had undergone a change 
during 1976-77; 2nd (b) how did the Railway explain the decline in the 
loading dur~ng 1975-76 when the production was higher than in 1976-77. 
The Ministry of R a i l w a ~  have stated: 

"(a) Even though the factors mentioned in the question had not 
undergone any material change durinz 197677, special steps 
had a salutary effect in getting more tramc. Besides during 
1976-77 thcrc upas substantial imported traffic of Egyptian 
cotton via Bhavanagar Port. which was captured by Marketing 
& Sales Orpanisation by personal contacts with the State 
Trading Corporation authorities. A number of other factors 
tespon~ihlc for steep drop in 1975-76 as enumerated under 
para (b) below were also absent during 1976-77. 



(b) The reasons for decline in loading during 1975-76 when 
I 

the production was higher than that in 1976-77 are given 
below:- 

(i) wash-out of bridge between Safala and Vaitarna on B. G. 
main line in 1975-76: 

(ii) cyclonic storm accompanied by heavy rains in Saurashtra 
area, which completely disrupted rail communication on 
Rajkot and Bhavanagar Divisions, serving the cuaon pro- 
ducing areas 01 Saurashtra; 

(iii) Widespread breaches on Ajmer Division, Mehsana area of 
Rajkot Division and Ahmedabad-Dhanduka section of 
Bhavanagsr Division in September due to heavy rains; 

(iv) agitations in the context of the State Assembly elections in 
Gujarat during 1975; 

(v) quality of cotton grown in Gujarat was badly affected due 
to unfavourable monsoon conditions and shortage of pesti- 

cides. Impact of bad quality cotton was felt on market pi- 
e s  and market demand for cotton; 

(vi) declaration of National Emergency in June, 1975 followed 
by credit curbs. disclosure of hidden income and severe im- 
pact on the industrial and commercial activities." 

1.100. The Comm~ttee enquired what action was taken by the Cen- 
tral Railway Administration to capture the traffic of full pressed cotton 
and what was the result thereof. The Committee also wanted to know the 
role of the Marketing and Sales Organisation in retaining this traffic on 
Central Railway, the Ministry of Railways have stated: 

'The following action has been taken by Central Railway to c a p  
Nre cotton traffic:- 

( i )  Marketing inspectors on N a p u r  and Rhusaval Divigions of 
the Railway are keeping a special watch on thk traffic Tliesc 
Inspectors meet the trade and important consignees like the 
Maharashtra State Cooperative Marketing Federation, which 
is the i._ecncy for procurement of cotton in Maharwhtra 
Statc. 

(ii) Special station-to-station rates to station\ in Bombay and 
Ahmedabad area5 have becn quoted. 

(iii) Cotton wagons are cleared by special trains like the "Cotlcm 
King". 

(iv) At the headquarters level, liaison is maintained with the 
Maharnshtra Sfate Cooperative Marketing Federation. the 
National Textile Corporation and Catton Corporation of 
India. . 

i v )  Special watch i s  kept on the mwemcnt of cotton wagons. 



Inspite of poor crop in 1976-77 to the extent of 50 per cent in some 
of t.he cotton growin2 areas, the movement in 1976-77 was of the order 
of 54000 tonnes as against 46000 tonnes in 1974-75. The monopoly pro- 
curement scheme in Maharashtra has been suspended this year. The pros- 
pects of offering of cotton traffic for movement by rail when the season 
starts in November are expectea to be encouraging." 

1.101. Tbe W s  repding production of cotton raw (premed and 
unpressed) and the quantities moved by rail during 1969-70 to 1975-76, 
as given in the Audit Paragraph, clearly reveal that the Railways me gene- 
rally losing ground to the rood tramport. W b e ~ ~ s  tbe cotton traffic handled 
by the Northern Railway showed an increase over the years, the t d E c  ori- 
ginating in Western and Central Rnilways indicated a marked tendency to- 
w a d  decrease. The load@ o; the Western Railway declined from 52 par 
cent of the total production h 1972-73 to only 15 per cent in 1975-76. 
Sindlarly, tbe t d i c  decliwd on the Central Railway over tbe years. Ooe 
of &e factors responsible for decline in loading d cotton bales fn tbe West- 
em Railway bas been stated to be, tbe dechracion d Ntioapl Emergency 
in  June, 1975 followed by credii curbs, disclosure of hidden iocome and its 
ronseqeent impact on th'commercial .ad indostrial activitia. Tbe Commit- 
tee are unable to appreciate this explsnstion beaunse d d q  tbe same period 
on the Northern Railway, &ere was increase. The Committee fee1 thsl tbii 
sharp decline in tbe loading Bgmes sboald have led the Railways to make a 
systematic analpsis of the reasons for the decline 4 the remedial steps 
necessary to be taken. 

1.102. The Committee were sorprked to learn that even tboagb tbe 
road trrrnsporl was costlier than roil transpart, six to seven bkb baks of 
fully preseed cotton were moving every year from MabamhtrP. Madbya 
Pradesb md  GojsrPt to certain mills in Cdmbniore amdy by mads bectus~ 
of the qaickm trPasport and door to door delivery. Some steps are stated 
to have been takea to capture lids trrdfic bat tbey appemr to be the rouiiac 
s t e p  such as LecpinII a spccU watch, quoting of specid sWioa to station 
rates, b b o o  with tbe concerned ~ n s / r m d c r t a k i m g s .  The Com- 
mlttee are not satisfied with wbat BK Railway B d  have do*. Tbey 
would like to b o w  wbctber the Railway Board had cnrricd oat any in- 
deptb study to find a t  tbt precise reasom for tbc fall in the quamiurn d 
W o n  bPfRc cartied by tbe Raih.ys. Ilw, Committee feel tbrt such a 
study is essential for takinp: remedial steps for rncaphring BK traffic and for 
incrcpsing the sbrre ot Railways im Ws traiRc. 

1.103. On Southern Railway. tobacco tendered for despatch by rail 
arc moved to various destinations. The quantities booked along with 
I 



correspondrng quantities produced are given below for the years 1971-72 
to 1975-76:- 

Year Tdmcr~) ' l ' o h c c ~  Prscrntage 
prrJucc.rl t~wkrd column 3 
(tcnnrs' by rail to 2 

( c o n n ~ )  

Of the total quantity of tobacco produced in the area served by the 
Southern Railway. only a small pcrcentagc is movcd by thc Railway. 

1.104. O n  South Central Railway. the Railway's qhare of traffic of 
Flue-cured Virginia tobacco, wtuch is exported. was matntaincd, even 
though production had come doun. The production figures and thc quan- 
tity transported by rail were as follows: 

Yrar 

----- - 
[Subpar* 8.19 and 13.20 af paragraph R of the Relwrt of the C.LA Ci 

af India for the year 1975-76. Union Cmvernment (Ra~lways)] 



1.105. Tho c- find that of the totd q d t y  of tobacco 
produced in the area sewed by the Southem Railway only 8 small percen- 

was beiq wwed by tbe Rnilway. In 1972-73, 4.6 per cent of the 
lolwcco produced lo the area was transported by rail. This 5gnre bad 
come down to just 0.47 per cent in 197475. In the case of South Centrrd 
Railway, however, the Railways' slhnre of tndlic of Fluecured Virgiiia 
Tobjwrco hPs been maLstaioed over the ye-. The Committee wodd like 
the Soudhenn Rdlway to find out the r m n s  for the diversion of the Mac- 
co traffic to the roads and to take such rembedial measures as may be 
considered necessary to retrieve the lost braJFc. 

Gunny bags 

A udit Paragraph 

1.106. Gunny bags are an itom of high rated traffic. Due to restric- 
tions on booking of traffic and other d:fficuIties on Eastern Railway, the 
Gorakhpur Unit of Fert~lwr  Corporatxon of Indra had been gettlng its 
requirements of gunny bays 1ron1 Calcutta mos~ly by road. During 1974 
as against 33.6 lakh bags moved by road, only 3.3 lakh bags moved by rail. 

The Railway b a r d  stated (Februaq, 1977) that the Fertiliser Cor- 
poration of India was contacted and assured of better service and that it 
had adviscd its dealers in July, 1975 to make despatches only by rail. The 
despatches from Howrah had incrcascd marlicdly in 1975-76 over 1974- 
75. 

[Sub-para 8.21 of Paragraph 8 ol the Rc'prt of C.&A.G. of India 
for the year 1975-76, L ' n m  Govmment (Railways I ] .  

1.107. Thc Committee Dote thst as a matt of the m e t m m  taken by the 
Railways such as coatacting tie FeHilber Corporaha of I d i  and assuring 
them of better service, the d movement of ermpy bags bd picked op. This 
goes to &momstrate tbst with proper cam tbc RaElways caa infloeace the 
customers abd a m  more traflic to the Railwajs. Tbe Committee desire 
tbnt this s h d d  h followed up. 

Audit Paragraph 
1.108. Undcr this schcmc. introduced in 1969, approved freight for- 

wilrdcrs collcct and dclivcr consipmcnts from to the godown of the indi- 
vidual traders at thc forwarding and destination stations in "smallr" and 
offer them for crnnsprtstion by rail between specified terminals in wagon 
loads. Such trtrfllc is gcncrully carried in conventional wagons on con- 
tainers by nominated quick transit service or express and super express 



goods trains. Thc number of pairs of points between which the freight 
forwarder scheme was available during 1971-72 to 1975-76 and the num- 
ber of wagons loaded and freight earned are mentioned in the table below: 

Year 

Number of Niunber of Freight 
pain of wagons earned 
point. loaded under the 

having the under the schrme 
schcmc. schenie. (1- of 

rw-) 

There had been a drop in the loading of wagons on all Railways during 
1974-75 and 1975-76 mainly due to (a) imposition of restrictions in book- 
in& (b) stiff road competition and (c) steep increase in lump sum freight 
charges fixed for the freight forwarder due to revision in tariffs with effect 
from 15th September, 1974. 

1.109. In the case of two Railways the points noticed are mentioned 
below : - 

The North Eastern Railway Administration sanctioned the scheme 
Auwst, 1972 between Kanpur and Gorakhpur and in Sep- 

teclber, 1973 between Kanpur and New Gauhati. The Mar- 
keting and sales Superintendent informed the Railway Board 
in November, 1973 that the freight forwarder appointed for 
the service between Kanpur and Gorakhpur did not offer any 
tra5c due to octroi difficulties at Kanpur. At the instance of 
the Railway Administration. the Nagar Mahapalika, Kanpur, 
agreed in September, 1973 to exempt the trafftc offered by the 
freight forwarder from Octroi duty. The scheme, however, 
did m t  fructify even thereafter as the lead was short and 
there were overnight road services bchveen these points. Ao 
mnny as six freight forwarders were appointed by the Rail- 
way Administration but no traffic was offered by them. 



, The wheme, sanctioned in 1973, between Kanpur and Gauhati was 
introduced in February, 1976; traffic of six wagon loads only 
was offered by the freight forwarder up to June, 1976. 

On the Western Railway# though three freight forwaders were 
appointed in December, 1973 mainly for piece goods traffic 
moving from Ahmedabad to Bangalore, no traffic was offered 
due to excessive transit time by rail as compared to road ser- 
vices. On the Vadodara Junction-4halimar route, main 
.traffic by road is baby food. The transit time by road was 5 
to 7 days against 15 to 20 days taken by the railways. In 
April, 1974 three frcight forwarders were appointed to offer 
baby food traffc to the Railways. For curtailing the transit 
time by rail it wa.i proposed to attach wagons from Vadodara 
Junction to the then existing Kankaria-Salimar quick transit 
service. The scheme was withdrawn in September, 1974 as 
there was no report of traffic from Vadodara. The scheme 
was reintroduced from August, 1975 when it transpired that 
one of the freight forwarders had in fact given traffic during 
July-August, 1974 to the extent of one wagon every alternate 
day. 

The Railway Board stated (February 1977) that it would be worth 
mentioning that the freight forwarder service introduced by the Western 
Railway between Carnac Bridge Ghaziabadpew Delhi proved extremely 
popular with the trade as, against the loading of 94 wagons in 1971-72, 
469 wagons were loaded in 1975-76. 

[Sub-paras 8.22 and 8.23 of paragraph 8 of the Report of C.&A.G. 
of India for the year 1975-76, Union Government (Railways)]. 

1.110. The Committee enquired what were the circumstaoccs under 
which the scheme was introduced. In a note, the Ministry of Railways 
have stated: 

"The freight forwarder scheme is a form of intermodal service, 
combining the advantages of rail and road transport. The 
aim of the scheme is to cater mainly to 'smalls' trafEc bulked 
into wagon loads. to attract additional traffic to rail and re- 
tain rail-borne traffic which tends to move away from rail to 
other modes of transport. The Railways secure the following 
advantages from this system : 

( i )  Elimination of handling of 'smalls* consignments at booking 
and destination stations. 

(ii) Elimination of repacking of the consignments ~t intermediate 
points enroute. 

(iii) Securing better pay load and turn round for wagons." 



1.111. Asked whether the freight forwarded scheme had been reviewed 
as suggested by the Public Accounts Committee in their 45th Report (5th 
Lok Sabha), the Ministry of Railways in a note have stated: 

'The Freight Forwarder Scheme for goods traffic was introduced 
in 1969 in order to cater mainly to "Smalls" trafXc bulked 
into wagon loads, which tends to move away from rail to 
other modes of transport. The scheme has gained wide 
popularity among the trade and industry. A close watch is 
kept on the operation of the services by the Marketing and 
Sales Organisation. The extension of the services under the 
scheme, the total number of wagons loaded under this scheme 
and the freight earned rherefrom would serve as indicators of 
the success of the operation of the scheme: 

--- - . . - - - - - . - ----- - - .- 

1.1 12. Refemng to the Freight Fomarder Schcmc, the Member 
'Traffic stated in evidence: 

"Each Railway has the power to recoplise freight farwarders based 
on their potential. They are basically road opcraton who 
come to us and to whom freight fomarding is a peripheral 
activity. They haw already road infrastnrc!ure and i f  our 
rates quoted are not sufiiciently competitive, thcy mow the 
traffic by road: thcy are basically road operatars whom we 
reduce to avail of this opportunity. They do big tasks. They 
lump all the small consignments, bring them to the railway 
and load them: they do not give us botheration of issuing 
hundred railway receipts; it is just one rcccipt. They take 
it to the other end." 



'1.1 13. The ta%le below gives details regarding the number of Freight 
Forwarders working on each Zonal Railway during the period from 1971- 
02 .to 1976-77, the number of Freight Forwarders dropped each year a d  
Ihe number of Freight Forwarders who gave no business. 

-- -- ----- 

Railway lkscription. 71-72 72-73 73-74 74-75 75-76 7 6 7 .  

- -- - - - - - 

Central . A g 16 21 28 20 

R . . . . 2 2 10 

C . . 2 2 10 

Northern . A I5 19 2'4 22 23 
R . .  9 1 2 

C 14 I; 12 12 :I 

.- - --- - 
Xsmm : A-Vcr, r,l' Freight Ftwwardm working oil lut  day ofyrmr: 

C: -Y,. of Freight fixwarden who gavr no busincor." 
*Q4 LS-5  



1.1 14. 'Ibe freight earned during 1974-75, 1975-76 and 1976-77 iPP 
rcspact of the 67 pairs of points which wcn having freight forwardus 
scbeme ate given below: 

Frcight earned under 
the ache me 

(Iakhr ofru prcs) 

1.1 15. The Committee desired to know what measures had been takem 
to improve the working of this scheme. In a note furnished by Ministq 
of Railways it has been statad: 

"Measures taken to improve the working of the freight forwarder 
scheme include the following: 

1. Grant of the facility of 'freight to pay' to important Freigbt 
Forwarders. 

2. Suitable adjustment of rates in cases where stiff road com- 
petition warranted such action. 

3. Liberalisation of the rule relating to grant of rebate of freight 
so as to offer better incentive for promoting traffic. 

4. Exempzion from payment of wagon registeration fee. 
5. Normal operating mtrictions on the booking of wagon load 

traftic do not apply to freight forwarders, excepting thosrr 
specifically imposed in respect of 'smalls.' 

It may also be mentioned that one of the main imtants in deve- 
the traffic is that whereas the freight forwarder has to 

pay octroi duty the road haulier escapes it as invariably 
godowas are situated outside the octroi area. The matter has 
been taken up with local authorities with a view to helping 
the Freight Forwarders' in this regard." 

1.1 16. The Committee enquired how was it ensured that the normat 
t r a c  in wagon loads (which would have m e  to the Railways in my 
case) was not offered by the Freight Forwarders thereby gaining an ad- 
vantage in the rates. The Ministry'of Railways, have in a note, stated: 

"Under extant instructions, the Railways are required b keep + 
amstant watch on the traffic booked by the Freight Forwar- 
den vis-ovls the trattic booked by the Railway themselves, 



Ir'ar thin purpose, an analysis is made of the routbwise origi- 
nating t d i c  offered by Freight Forwarders as compared to 
the traffic booked by the Railways in the categories of high 
profit yidding commodities and 'other general goods', during 
the period under review and in the corresponding period of 
previous year." 

1.1 17. Asked whether u had ever been examined whether the freight 
forwarders were channelising the same custom which the Railway had 
been getting without them or they were bringing new custom, the Member 
Traffic has stated: 

''That is a matter of constant review and study. We watch the 
consignment to make sure that they arc not diverting the 
traffic that is normally carried by the Railways." 

He added: 

"There is really no diversion. Practically all of it is traffic which 
would atherwise have gom by road." 

1.1 18. Clarifying the position. the Chairman, Railway Board stated: 

"Not only regular ohecks by the mmmemial side. but we have 
made some vi@ence checks. We have not been able to find 
out any irregularity or diversion of the regular M c  thmgb 
freight forwardem. We presume. theretore. that this is an 
additional traffic-in addition to what would have come throagh 
normal channel.'' 

1.1 19. Askd  about the extra facilities provided to the freight f a -  
warders. Uu Member Traflic explained: 

"We q w e  a lumpsum rate in their w, not according to com- 
modities. In the case of anybody else it depends on the 
commodity; each commodity has a different me. But in 
the case ot freight fommfdars. it is a lumpsum rate qudad 
hnn point 'A' to point 'B'. We makc a d l  study of what 
is moving and arrive at n figure which we consider should be 

4 attractive.'' 

7he Chairman, Railway Board added: 
"l?~au is guaranteed supply d wagon. ' f b y  have r rate whlcb 

! is not a very high rate or law tate; it is somahiaft v i m n d a  
so that thev have a mix. All fdght  forwarder WT~~OIW clr, 
wydootad as Q u i i  Transit Sorvioe.'' 



1.120. The Committee desired to know whether any M y  of tho 
economics of the Freight F h a r d e r  Scheme had been undertaken and if 
60 what were the results d such an analysis. In a note on rhe subject, 
the Minktry of Railways have stated: 

"When a Freight Forwarder Scheme is introduced on a route, no 
capital investment or expenditure is incurred. The Railways 
fix lumpsum rates for freight forwarders keeping in view the 
cost of haulage, the average earnings per wagon between the 
pairs of points. road rates etc. The Railways also have ins- 
tructions to review the rates periodically in order to increase 
the rates; if possible. The services are continued/extended 
or discontinued depending upon the performance of the freight 
forwarders who are given necessary incentive by way of rebate 
in rates according to the number of wagons loaded by them. 
Further, the traffic from freight forwarders is all additional 
traffic. In view of this no separate study to evaluate the eco- 
nomics of this scheme has been considered necessary. How- 
ever, studies have been conducted from time to time to check 
whether there is any diversion of 'General Goods' traffic or/aad 
high profit yielding traffic to Freight Forwarder to ensure that 
whatever traffic is carried by Freight Forwarders is additional 
traffic. Generally the studies have shown that there is no 
diversion." 

1.1 21. In reply to a question as to how the economic of lumpsum 
rate was worked out, the biember Tramc stated: 

"We get an approximate idea of what they would move and we 
quote a rate which is neither the 'smds' rate nor the wagon- 
load rate. We quote a rate which would be attractive enough 
for them to leave the road and come to us." 

1.122. The Committee desired to know whether the Railway5 were 
aware that big business and industrial houses were developing mad trans- 
port on ownership basis and if so whether efforts had been made to 
dissuade these big business houses from having their own road transpon 
system and to eacourage them to ptmnise the railway. The ~ c m h c r  
Tratiic stated in evidence: 

"We are aware that there arc companies which arc setting up their 
own transport organisations by patronking and commissioning 
some people. Even companies like India Tobacco are doing 
it. We discussed this at the highest revel. They said that if 
we can give them this facility, they wouM $ve us the traffic- 
~t 3.00 @clock in the evening the Branch Manager. hfadras 
wants to send material equivalent of 8 tomes to BanMore and 
he wants that to reach there next day morning. 1 just ~ ~ n n a t  



give them this service. We have got the container service fa 
tobum conrpanies, but t b t  takes more time. Every road 
opemtor has got a man waiting in tthe selected customers' 
offices to take orders in the evening to transpont the goods 
f r m  there to the other place next morning. We cannot stop 
such traffic going to the road, but we are constantly trying to 
see how we can came as near to them as possible. We are 
aggressively attafking the problems where we can, but as I 
said, there are limitations for us." 

1.123. The Audit Para mention that it has noticed in a road survey of 
September, 1975 conducted by the South Eastem Railway that some of 
the freight forwarders carried traffic by road. Asked to clarify as to haw 
tbe freight forwarders transported the traffic by road to Madras instead 
of offering it to the Railways, the Ministry of Railways, in a note, have 
dated: 

"The freight forwarders are not agents of the Railways and their 
status is that o# consignors, who help Railways by d e c t i n g  
smalls fmm various traders/producem and offer them as 
wagon loads. T%ey are actually road operators and Mgbt 
forwarding is a peripheral activity. Therefore, once they 
become freight forwarders, they continue their aativities as 
ordinary road operators. They offer traffic to rail only when 
it is worthwhile and there is no contract binding them to 
offer their traffic only to the Railways. The establishment of 
freight forwarders services ipse focto, does not r tsdt  in 
diversion of traffic from road to  rail. The Railways. oa their 
$part, while offering the lumpsum rate to the Freight For- 
warders, have to keep in view the cost of rail transport also. 
Even if such rates me found to be attractive enough fmn 
the point of view of the overall godawn to godown transport 
cost of the parties offering traftic. the freight forwarder cannot 
be compelled to despatch such a a f f i c  by rail because be bas 
to keep in view the requirements and preferences of the various 
parties offering traffic from time to time." 

1.124. The Committee desired to know how it was ensured that the 
normal traffic which would have came to Railways normdy was Dot 
offered by the freight forwarders. The Chairman. Railway ~ o a r d  stated 
in d e u c e :  

W e  have a general idea of the commodities which move by rail. 
We have this information party-wise and cormnodity-wisc. 
we *at a fr15gbt forwarded by the freight f-der is 

whfdr m~many m u l d  have comt to as, we certainly take 
a misuse ot the f l e g e  to We - 



in BUCh cams and we have taken aotion in many c a m  where 
this facility has been mi&. We &-list them also." 

1.125. nLa cocnmittet des~rcd to know what preliminary d e c k  was 
rnde by the Railways &fore a freight forwarder was appointed. The 
M u n k  TrafEc stated: 

"We have our inspectors for checking up. They will be a registered 
company with a registered office. They should have infra- 
structure for moving goods between two points by road. 
Udess they have it, we do n d  rccognise them. They should 
be the people who have business contact. for collecting goods 
etc. from the factories and for carrying that by road etc." 

1.126. Asked about the basis on which the scheme of freight forwarder 
is sanctioned between two particular stations, the witness stated: 

"first is, can we provide quick transit seavices between these two 
points? if we do not give them that, they will not conle 10 
us at all. It has to be two points between which we have a 
QTS. We have to see whether we can give them quick transit 
senrice. Having done that, we select people who are actually 
moving goods between these two points." 

1.127. The Committee were informed that before the introduction of 
a freight forwarder service between two stations an evaluation is made by 
the concerned Zonal Railway's Marketing Organisation in consultation 
with Fmnce. The Committee enquired that if the services were introduced 
after elaborate studies and proper evaluation, how the service between 
Kanpur and Gorakhpur did not fructify even after a great deal of efforts. 
The Manber Traffic stated in evidence: 

"With regard to Kanpur-Gorakhpur, the service should not have 
been contemplated. Possibly the excessive enthusiasm of the 
road operator contributed to the railway saying 'we will 
introduce the service.' But because of the overnight service 
by road, it did not succeed." 

1.128. The Cornnittee asked whether it could be taken that the 
scheme could not have been sanctioned except on the basis of a detailed 
study. To this, the Member 'kaBc replied:-- 

"Yes. The Marketing Organisatioa should have made a two-way 
study--a study of the internal iafrastnrchlrc and a study of 
the satcraal aide." 



"In tbia ,particular caw, I know dm background. Tbe North 
Eastern Railway was talren to task by us aad they were told, 
'Tbe other raihvays have s W  in pushii  through an 
cnormoua amount of freight ttaf8c. Why cannot p get on 
with the job?' This can be as a result of &at prcssuras. They 
tried their best and they induced somebody who they thought 
would fulfil the scheme but it failed. There is no financial 
loss." 

1.129. The Audit para mentions that the! scheme d fdght  forwarder 
.sanctioned in 1973 between Kanpur and Gauhati was introduced in 
February, 1976 and that traffic of six wagon loads only was offered by 
~the freight forwarder upo June, 1976. The Committee enquired what 
were the reasons for its failure in the N.E. Railway. In a note, the 
'Ministry of Railways have stated: 

"With a view to explore the possibility of deriving the above 
benefits, N.E. Railway decided to operate the scheme between 
Kanpur and New Gauhati. But despite vigorous chasing, the 
scheme could not fructify due to lack of response from the 
trade mainly because of the excessive transit time taken by 
rail, as compared to road s e ~ c e s .  The feasibility of ducing 
the transit time was examined and it was found possibk to 
reduce the transit time from 12 days to 9 days. But even 
then the trade did not respond. Further reduction in transit 
time in order to attract trafiic to rail was not possible due to 
operational problem." 

1.130. The Committee o d e  that Freigbt Forrrcnder Sebeme was 
introduced in 1969 in order to cater mainly to 'smalls' traffic balked into 
wagon loads, wbicb t d s  to move away from d to other modes of irms- 
port. During 1976-77, tbe service was available between 67 pairs of 
pdnts and the frelgbt earned therefrom amounted to more tBnn Rs. 652 
hLbs. .Under the d e w  approved freipht forwarders collect and delhr  
consignments from/io the godown of tbe iadidd~nl traders at 6 e  forward- 
ing and desthafion stntions in 'smalls* and offer tbem for transportPhiaP 
by rail between specified terndaabr in wagon lods. The Rihnys on t h u  
part quote a lumpsum rate which is aftractire to the height forwarder 
u d t h m I s a ~ m t C C ( 1 ~ o f w a l p a s * h a n m o ~ m O a k r k  
Tmsit Scwice. It is eeen that in 1973-74, befween 54 pairs of points om 
whkb tbtir service was availah 15,414 wagons rmd loaded. h tk s u b -  
g n n t  two years. viz., 1974-75 and 1975-76, tbe number of wagons loaded 
under Ilrig schmr mn 12,872 and 12,491 Jtbouph the 



m b e r  of points bdween which tk &ce wes av.asMe End gome upta 
67 a@md 54 k 1973-74. Ibs fecve of W q  in f976-77 a the same 
67 phe wrv~ 17,888 wUch b iadiccltive of an. appwciobh improvement im 
1Ls )srIowuct over tbc )recedClg h a  years, The Comadttcc would like 
(Lt R.iinays not ooly to kesp mp ibis eerf&ace in future bat a b  take 
a8 p o d &  meaauw to &eel fmrtkr impoverneat by removing all short- 
-. 

1.131. It bos been mentioned (brt one of the m& irritants in develop- 
ing .this t d i c  is that whereas tbe freight forwarder brs to pay octrd daty 
(tre road hadier escapes it. The Committee feel that this matter can be 
oortcd out amicably if a peper rwlropch is made to the local autbor161es: 
iDli@ltearnwt. 

1.132. Ihe C o d t t t e  note t&at a number of hrtatives were bciq 
o ( l d  to the f n i  forr*suders for making the service attractive. Tbese. 
inter alia, including facility of 'freigBt to pay', *heats in rates, exe- 
lion from pyaneat of wagon regtstration fee and e m  relaxation of n o d  
operating msbidons in favour of the freigbt forwwders. Tbe o v e d  
impad of thew incentives on the R d I ~ a y  revaamcs will have to be quanti- 
btively ossesscd with a view to work out tbe economics d the service and 
tbe Committee desire that ssdr a stodg h i d  be aadetiaken in relation 
to an services betwteo dllterent pairs of pin&. The Committee do nod 
apergreo witb tbe VKm oi the Railway Board that since no capital investments 
or e x p e a d i  is incomd when a Frei@t Forrrnrdet Schamt is introduced 
M s e w e  M y  to M ~ t e  the ecoilomies of the scheme ih considered 
accessary. Tberr is already a capitni invcstnmt in tbe fonn of rolling 
stock, mi tracks and otha equipment and tberclore the ad)ustments hr 
frcigbts etc. poimtcd out above have to be cvtrlmted against the traffic 
cmrL%Pasamdtofthisechcnc. 

1.133. Th.1 tLc Wight foA*.fldn schemes are m Phrays slllactiow om 
dk basis of r d d k l  study involving prospects of trrrllic and *venue b 
deafly born oet by (be NortL Eostem Ruiays'  exp,r&acc in relptbn to 
--Gonlrbpar d --New Gdmtl sewjcos. The Kanpur- 
C;orrkhpr scnioe wm s m d o n d  i m  Allepst 1972, but has not fructified 
tv- -. l pa t  dcd of do*.  simihdy. nab a vkn to explore tht 
P d M i t y  of derivhg the b e e  of tbe scheme. the North Eastern Railway 
Mid to m e  tbc ekme 6e- Kaqm aq f  New Gauhsti bat 
lrlltspik V m Q W  follo'114p tk lrescnc c o d  wt fm&y dne to lack ot * tndc 1Ya LIQeflOlKd /SI 1973 was 
i . t r o d O e ~ b F c k r r r y l W 6 . . d ~ ~ l ~ ~ 1 9 7 6 b n l l l c o t 6 ~ l y k d r  
043' - ohred By * w --. ShSlarty, on tk warsttrn 
% O l l r y p  (ba W hwrrardas nbc appdnbd to December 1973 
= - Y k . l k D I t r * - ~ * ( k A - i o - * . a  



1.134. The Committee find that the freigbt forwarders were actually 
road operators and freight fmw~trdhg was only a peripheral activity for 
them. In the circumstances, it is quite possible that clever operators, in 
order to take advantage of tbe lower rates and better facilities dered by 
the Railways uader tbe Freigbt Forwarded SeReme may be diverting some 
freight which would have normally came to tbe Railways in the umd 
course. In fact, as pointed wt by Audit, some of the freigst forwaders 
on the South-Eastern Ralway carried traffic by road. This aspect of the 
matter needa to be carefully and constantly kept under watch. 

Container Service 
Audit Paragraph 

1 . I  35. Container Service offers facility of safe transport of goods from 
the premises of the consignor to that of the consignee without any kandling 
at the goods sheds. The containers are to be moved by nominated express 
goods trains. The containers have- a capacity of 4.5 tonnes/5 tonnes. The 
containers are transported by specially designed flats. 

1.136. During 197 1-72, container service was available between 9 
patrs of stations. It has becn raised to 12 pairs of stations by 1974-75. 
The following table gives the total number of containers loaded and freight 
earned : 
- - - -  - - - . -  - - - - -  -- - - - -  --- - 

Yrnr 
Pain c!f S u v b e r  of Earninps 

-tations ccmtainrrs ,lakhs of 
hrhvcrn loadrd ntprc%j 
which 

~rruirc 3rr 
available. 



It be aeaa tn#l the fiyras d loading and earning ot the ser~kell 
Wwmn 9 pgks of staticm which have bcun continuing since 1971-72, 
indicated in the table below that there was a shortfall in the number of 
containers loaded during 1972-63 to 1974-75 as compared to that in 
1971-72:- 

1.137. The following features came to notice in the course of review 
of the performance of selected services:- 

(a) increase in tun-round (interval Wween date of dmpatch from 
base station and return thereto) due to detention of containers 
at terminals and idling of containers for want of traffic; 

(b)  relays in releasing the containers by the parties which adversely 
affected the turn-round of containers and flats (to discourage 
the traders penalty by way of demurrage is not leviable under 
the extant rules for detention of containers); [it has been 
stated by the Railway Board (February 1977) that some 
detention to containers at consignees' premises is an inherent 
feature of any transport system and that the container services 
being a nascent one, it has not been considered desiraMc lo 
impose the levy of demurrage/wharfage]: 

(c) the transit time continued to increase; 
(d) loading of containers on some routes had declined; 
(e) conventional and BOX wagons had been used for carrying 

the containers due to non-availability of fiats: 
(f) general economic recession in the country and drop in pro- 

duction of industrial goods owing to severe power cut. lahour 
unrest, etc.; and 

(g) dislocation of railway aperations due to deterioration in  law 
and order situation, strikes and go-slow by R.iilwaymtn 
culminating in the strike of May 1974. 

These are further analysed in the succeeding paragraphs. 

1.138. The number of containen loeded vis-a-vis the target as per the 
Project Reports was as follows: - 



SI. Name dScrvice 
No 

- -- M A  - 
I Canuc ~ i d g c - - - . ~ v a  near ,4hmedal~a~i--Western Railway 

. M a  --Carnac Hridgr 

a Camac Bridge-Nw Iklhi . 
New I)elhi-Chmac Bridge . , . . . .  

3 Salt Cotaurs --Bangilore . . . 
Banplore -W t Cotaun . 

4 New Delhi-Howrah . . .  
Howrah-Ncw Delhi J . . . .  

5 Wadi Bandar-Salt &tau= . . , . . 

Salt Cotaun -Wadi Banclar . . . . . 
6 Wadi Banciar-Swundrrabad . . . . . 

Secunclerabad Wadi Randar . . . 
7 Wadi Handar --Ymhwanrpur . 

ryerhwantpur -Wadi Bandar . 
-- 

Loading 1971-72 Numb d containers loaded during ---- 
("gc' 1972-73 '973-74 1974-75 1975-76 

per 
annwn j 





The loadings were generally much below the targets in respect of the 
swrvioos mentioned at S1. Nos. 1, 3, 5, 6, 7, 10 and 12 of the table above. 

1.139. During October 1975 to December 1976. the detention of flats 
at N m  Delhi ranged between 67 hours and 135 hours in respect of New 
Delhi-Howah service; between 98 lhours and 138 hours in respect of New 
Delhi Carnac Bridge service and between 70 hours and 104 hours in res- 
peat of New Delhi-Salt Cotaurs 1 BangalorelSecunderabad service. The de- 
tention of flats at New Delhi adversely affected the optimum utilisation of 
flats and container. 

1.140. Six containers, cach having carrying capacity of 5 tonnes, are 
generally carried on a flat. However, due to non-availability of flats, con- 
verationallBOX wagons had heen used for transporting the containers re- 
sulting in undcr-utilisation of the capacity of such wagons since the actual 
load placed in such wagons was 8 and 23 tonnes against the carrying capa- 
city of 22 and 55 tonnes ~espectively. The number of conventional'BOX 
wagons so used is mentioned in the table below:- 

Sumbcr of rontainrn trans- Prrrtntagc of rontaincn carrid 
Namr of srrvicr portrd in ronvrntionallBOS in conwntional 'BOX wagons 

w a p m  to total number of containers 
carrird 

Madras-Bombay . 244 407 1.1 1 4  ~n 3" 51 

Bom bay-Scc~~ndcrahad 1 4 ~  '34 6 3 ~  13 4 7 42 

Bnmhay- Ranqalorr . 152 $8 929 I 6 24 47 

The conventional BOX wagon were used mainly haxause of (i)  
supply of flats not n~atchrng with the provision of containers; ( i i )  non- 
availability of flts owing to their detentions at hase stations, en-route and 
on other Zonal Railways; (iii) detention of flats marked for repairs. 

It has been stated by the Railway Board (February 1977) that ut%- 
sation of BOX wagons in place of flats was a temporary feature; 150 flats 
were under manufacture and the present shortage would be made good 
when these flats were received. 



1.141. 'Ibc containers are required to be transported by nominated 
super express/wrpress goods trains. While in respect of three services from 
New Delhi to (i) Bombay, (ii) Howrah and (iii) Salt CotaurslBangalore 
the containers were generally attached to nominated trains, in respect of 
four services mentioned in the table below a large number of them had been 
carried by other trains. Consequently, the tram& time exceeded the yer- 
mitted time resulting in lesser turn-round of the containers. The table below 
shows the number of containers that arrived at -bay by other than 
the nominated below : - 

No. of containas carried Percentage of contain~ rs 
Particulan of service by other than nominated carried by otha  than 

trains nominated trains to total 
number of containers 

-- -- - - 
IfJ72-73 73-74 74-75 75-76 72-73 73.74 74-75 75-76 

Madras-Bombay . 41 506 1223 1120 56 41 96 51 

Bangdore-Bombay . 497 677 I 171 1290 6 66 98 4 

Calcutta-Bombay . 372 436 504 2 I I 33 31 29 I- 

It has been stated by the Railway Board (February 1977) that efforts 
are made to clear the booked containers by other goods trains on the days 
on which nominated goods train is not scheduled to run. 

1.142. The turn-round t h e  (interval between dates of despatch and 
return to base station) of containers and flats of Central Railway exceeded 
the target time as will be seen from the table below:- 

Bombay-Madras . . . I I 15.8 23.7 29' 3 18.4 

Bombgy-Secundaabad-Bombay 8 11.6 11.9 12.6 16.5 

Bombay-Calcutta-Bombay 13 15'4 13.9 11.6 16. - - -  -- --- - - - I- . 
The tum-round was affected due to detentions of'cantainers at consig- 

rraes' premises and more transit time of containers and data 



1.143. Transit time taken by containers on their return journey is 
Shown below:- 

- ---- -- " - - - -- - - 
I 

Name of Service Target Actual transit time (days) 

- - - -- - - 

Madras-Bombay . . . 5 5' 7 10.4 12.9 6.6 
I 

Srmndaabad-Bombay . . 3' 5 5 '  6 9 7.8 6.3 

Bangdore-Bombay . . . 5 5 7' 9 10.8 11.4 8 - 9  

Calcutta-Bombay . . . 6 5'4 8.6 9.8 6 6 

The Railway Board stated (February 1977) that there had been 
significant improvement in the transit time taken during 1976-77 (7 months). 

1.144. In respect of services terminating on Central Railway and 
slervices originating from Ncw Delhi containers were hauled empty as fol- 
lows:- 

Numkr of Pcrcrntagc of empty containrrs to total 
Name of service containrrs number of containers haulcd 

Ihnulcd empty 
1972-73 1474-75 1975-76 1972-73 1974--75 1475-76 

Secundaabad--Bomb y 118 Not 1028 g Not 
availablr availabtr 

67 

Cdcu tta- Bombay . 185 411 835 17 2 3 38 

New Dclhi--Bombay . No1 1953 2862 Not 37.8 43.4 
! availablr availablr g;. 8 

The Railway Board stated (February 1977) that on account of basic 
imbalance of traffic streams and day to day fluctuations in offering of tra- 
ffic by customers, empty haulage of containers was inescapable. 

1.145. Five tractor trailer units meant for transport of cont:bincn 
from firms premises to Railway stations and vice versa costing Rs. 6 lnkhs, 



have been lying unused on Central Railway since Seplember, 1974 owing 
to a dispute with Maharashtra Government regarding Railway's liability 
for payment of vehicle tax. 

1.146. On the basis of cnticipated number of containers to be loaded 
monthly during 1975-76, the Railway Board four additional trac- 
tors and matching semi-trailers for the container service running between 
Secunderabad and Wadi Bandar. These were received during March and 
May 1975, and have been lying in the open at the container terminal at 
Secunderabad. The South Central Railway Administration is unable to 
put these tractors. costing Us. 2.72 lakhs, to use even on a trial basis for 
want of matching fifth wheel assemblies and semi-trailers, costing Rs. 1.02 
lakhs, which arc yet to be supplied by a Calcutta firm. In July 1976, con- 
sidering the downward trend in the loading of containers at Secundernbad. 
the South Central Railway Administration requested thc Railway Board 
to transfer these tractors to some other Railway, but the latter did not 
agree and directed the Railway Administration to explore the feasibility 
of utilising them by other departments for the time being. 

1 .l47. Similarly. 3 out of 5 tractor units procured in 1973-74 by 
Northern Railway for New Dclhi-Howrah and New Delhi-Carnac Bridge 
service have been idling for want of trailers and other components re- 
quired for putting thew vehicles into operation. These cost Rs. 2 lakhs 
approximately. 

[Sub-paras 8.24 to 8.36 of Paragraph 8 of the Report of C'. Rt A. 
G of lndia for the year 1975-76. llnion Government (Railways)] 

1.148. During 197 1 -72. the container service was available bctwecn 
9 pairs of stations and in 1976-77 the service was available between 12 pairs 
of stations. From the figures given in the Audit paragraph it is sccn that 
in 1971-72 between the 9 pairs of stations on which the containcr wr- 
vice was available 31 .XXO containers were loaded and the earning.. rhcrc- 
on amounted to Ks. 144 lakbs. During 1972-73, between the same 
number of pair., of station\ 28,759 containers were loaded and the totel 
earnings thereon 3mounted lo Rs. 141 lakhs. In 1975-76. the service was 
available between 12 ?air\ of sations and the loadings during the year 
were of the order of X.939 containers, on which Rs. 271 lakhs were 
earned. In the year 1976-77. 43.052 containers wcrc loaded. 

1.149. The Conunittez called for details regarding the freight char- 
gcs levied on various cantaincr wrvices during 1972-73. 1973-74, 1974- 
75 and l't75-'16 and enquired whether the increasc in the earnings on the 
container services noticed from year to p a r  was due to iocrcaxd number 



of contaiaenr transported or &crease in the freight rates. Thc Minirtry d 
Kailways have, in a note, stated: 

'The freight charge tor containerired trafljc is levied as an all-in- 
cluslve rate per quintal. It includes the rate for road as well 
as rail haulagc. It vanes from cammodity to comrnodrty and 
differs from party to party depending upon the diaLaoce d 
their godowns from the container terminals. The rate is final- 
ly b e d  so as to bt o o m ~ v c  with road raka. 

** ** *I 

Consequent to the genera; revision of rates in the kc@t rvuctufe 
in 1973-74 and 1974-75, the all-inclusk rater q d  fot 
container services were also revised. The inrnerse in earnings 
in 1973-74 and 1974-75 has been mainly due to a @mail 
increase in rates and to some extent due to imease in the 
number of containers loaded. However, the iaatase in e m -  
ings in 1975-76 over 1974-75 has been mamly due to incr- 
in the loading of umtainus." 

1.150. It is seen from the Audit paragraph that the number of con- 
tainers loaded were generally much bebw Ehe tarepcts in respect d all tbe 
services except those betwecn (i) Carnac Bridge and New Delhi, (ii) New 
Delhi and Howrsh, (iii) Baagalore and Shalimar, (iv) Wadi Baadar and 
Shalimar and ( v )  New Delhi and Bangalore via Salt Cotaurs. The Cam- 
rnittee asked whether the reasons for the shortfall in the actuals compared 
to the targets had been instigated and if so, what were they and what action 
had been initiated by the Railway Board for improving the performaact of 
these services. In a note, the Ministry of Railways have stated: 

"Yes, the reasons for W a l I  have been invtsUgakd. It is true that 
tbere has been shortfall in the Ioeding oC ccmtainen on some 
services as compared with tho targets fixed in tbe project reports. 
It may, however, be pointad out that the Railways had carried 
containers much above the targets in 1971-72 and 1973-73 
Carnoc Bridg~Asarva and Ba~galOraSalt Cotaurs services and 
in 1975-76 on Wadi Bandar-Yeshwaatplf aad Kota-C~moc 
Bridge Sarviccs. It may be further pointed out that af8etJ 
as laid down in the project reports ace estimates made at tbc 
time of framing the reports and can vary vcrp coaoidaraMy due 
to tbc following nasms : 

(a) Variations in production due to factors like credit qocsr r~  
power cuts, flwtuatioos in demand ttc.; 

(b) ChPa* in the pattan of marketing/disbibutiar., 
(c) Inmse competidoa tram mobwafl and the - mc!bd6 

used 4( them in weaning away the tral&: frorn MrnJI- 
804 W. 



such as credit facilities, free godown facilities, undercutting the 
rates below the irreducible minimum rates in the empty 
return direction etc." 

1.151. Referring to the Ministry's note quoted above, the Committee 
oat that the reasons ns given by the Ministry of Railways for the 

shortfall in the actual loadings of containers as compared to targets in respect 
d services in seven pairs of points were general and may commonly apply 
to dber five services where loadings of containers were higher than the tar- 
gets. The Committee, therefore, asked what were the specific reasons for 
shorffall in the actual loadings compared to the targets in respect of services 
betwean seven pairs of points. The Committee also desired to  know if the 
targets for the loadings of containers needed revision and whether this had 
been doae for the purpose of proper evaluation of the scheme. The note 
fwnished by the Ministry of Railways is reprcduced in Appendix 111. 

1.152. The Audit paragraph points out that during October I975 to 
December 1976, the detention of flats at New Dclhi ranged &tween 67 hours 
and 135 hours in respect of New Delhi-Hwrah service; betwecn 98 hours 
and 138 hours in respect of NCH' Dcihi-Cmuc Bridge service and between 
70 hours and 101 hours in respect of New Delhi-&It Cotaurs/Bangalorc/ 
Secunderabad service and the detention of flats at hew Delhi advcrscly 
affected the optimum utilisation of Bats and containers. Explaining thc 
reasons for the detention of flats in Ncw Delhi, the Member Traffic has stated 
in evidence: 

'"There are reasons exactly why betuecn Octobcr 1975 and Dccem- 
ber 1976 thc dctentbn in the scn4ccs wcrc between 135 hours 
and 98 hours. It has comc down to 97 hours now. Against 
this detention. the detention af an ordinary wqcm in Ncw Delhi 
--between arrival and departure is a b u t  67 hours. Now, 
these flab go loaded and comc londcd unlike most of the 
wagons which arrive at Ncw Dclhr loaded and go empty. They 
cany foodgrains between North and South. Therdorc, auto- 
matically they will require more time. Therc was an incrcasc 
in detention hours in the early part td the ycar. It was higher. 
Later what we found was that there was a rush of ccmtainen 
corninn into New Dehi from Bcwnh;tv. Madrnc and Calcutta. I f  
you look at the item 11 ,  you will find that figures show on 
increase of containers to nearly three-fold. Now, at this 
terminal they can only handle a ccnain vnlumc, that is, a b u t  
5,000 for which there is  an infmstnicture. Wc havc put an- 
other cfanc during April, May and June this ycar and we have 
commissioned anothcr siding. Now, we havc brought the 



detention to 97 hours. There is unloading and reloading and 
use of crane and for that, the extra detention of 25 to 30 hcmm 
would be normal." 

1.153. The Committee asked for how long these flats remained in the 
station after off-loading. To this, the Member Traffic replied: 

"They remain till the container wmes back. We have not yet put 
the demurrage charges on the containers. 

In this connection the Chairman, Railway Board, stated: 

"The flats should have matched with the production of containers. 
For various reasons no wagon-builder was prepared to manu- 
facture these flats because this was not a paying proposition 
for them. It was finally decided to makc them in the Railway 
Workshop itself. We wen: also having a special design of 
bogies which was indigncously developed. The production of 
flats did not match with the containers. There is no doubt 
that the containers carre much earlier. The result was that 
somc containers had to be put into box wagons. At present 
the availability of containers is being matched with that of the 
flats and I hope it would bc possible far us to match both 
during the course of this ycar. 

As far as the detention 31 Delhi itself is concerned, there is a delay 
of 120 hours and there is no doubt about it. But our wnten- 
tion is that Delhi traltic has been one of the most popular as far 
as the containers are conccrned either from Calcutta or from 
Bombay. While at some places we lost on the containers, 
particularly at Dclhi, it was a popular move. 

The third point is that the flats are waiting till the containers come 
back fram the industrics. As Mr. . . . . also mentioned, if a 
Sunday or 3 holiday intemrncs, there is a little detention. 
Even during the last war  there had been detention because of 
thc handling ditficultics. Some steps have already been taken 
for providing additional crrtncs. It has come down recently 
and we hope in the months to come we will be in a better 
position to match the availability of flats and containen md 
also to handle the increasing t ~ f f i c  at Ncw Delhi." 

1.154. From thc figurcs given in thc Audit paragraph it is seen that the 
percentage of empty container5 to the total nunher of containers haukd 
during thc ycar 1975-76 was as high as 67 per cent on the service bctwtcn 
Madras-Bombay and Secundcnhad-Bombay. Similarly on the services 
betwccn New Delhi-Bombay and New Delhi-Howrah the percentage of 



empty haulage was 41.8 and 43.4 respectively. Pointing out that the 
empty haulage of containers appeared to be quite high, the Committee en- 
quired whether any studies regarding the economics of each service had 
been made by the Railways. In a note, the Ministry of Railways stated: 

"Periodical (annual for services under 5 years and triennial for over 
5 years) appraisals of the container services are b c i i  made 
regularly in order to assess the financial results of the container 
services taking into account the cost of empty haulage involved 
in the working expenses and they have revealed that the ser- 
vices, except for the one between Carnac Bridge and Asarve, 
are remunerative. The Western Railway are making special 
efforts to make the services between Carnac Bridge and Asarva 
also remunerative. 

The empty haulage of containers is unavoidable. Bombay and 
Calcutta are important centres of production and cities like 
New Delhi, Madras and Bangalore are mainly consuming cen- 
tres. On account of this unalterable fact, there is bound to be 
an imbalance in the traffic streams between these centres. 
EfTorts are continuously being made by the Railways to reduce 
tbe empty haulage of containers by canvassing more traffic. 

Since 1976, in order to reduce the empty haulage of containers, 
tringular movement of containers has been resorted to, e.g., 
containers received at Madras from Calcutta instead of being 
returned empty to Calcutta are sent empty to Bombay so that 
they can be sent loaded from Bombay to Calcutta which 
happens to be the loaded direction for the service between 
Bombay and Calcutta; otherwise, containers will be hauled 
tmpty from Madras to Calcutta and Calcutta to Bombay. This 
has been the reason for the heavy empty haulage in the 
Madras-Bombay route in 1 975-76. 

It may be added that if the containers are not hauled empty from 
consuming centres to production ccnrres, the empty containers 
will only be suffering unnecessary detention for want of match- 
log return traffic and the loading at the other ends will be held 
up for want of containers. loading to the dissatisfaction of the 
customers." 

1.155. &sides tbe undue detention of flats at New Delhi, the Audit 
paragraph brings out that containers had to be carried in conventional/BOX 
wagons due to non-availability of flats owing to their detentions en-mute at 
base stations and on other Railways. The Committee enquired whether 
this nas a sound practice and whether this did not involve loss of revenue 



to the Railways because of under-utilisation of wagon capacity. The Min- 
istry of P.ailways have, in a note, stated: 

"Detention to container flats at New Delhi is mainly caused by- 

(i) the restricted handling capacity of the siding; (The container 
siding which was improvised for New Delhi-Bombay service 
is also dealing with New Delhi-Howrah and New Delhi- 
MadrasIBangalore services when they were later introduced) ; 
and 

(ii) receipt of containers in bunches from Bombay for individual 
parties beyond their releasing capacity, 

The Northern Railway have since commissioned a small unused 
siding and mobilised a second crane to increase the handling 
capacity at New Delhi. The Western Railway have also been 
showing improvement in avoiding despatch of containers in 
bunches from Bombay. These steps have reduced detentions 
to flats at New Delhi 

A comparison with detention suffered by conventional wagons at 
New Delhi during 1976-77 shows that the average overall de- 
tention works out to about 67 hours as against 110 hours in 
the case of container flats. an extra detention of about 43 hours, 
Considering the fact that crane handling of containers is also 
involved for the purpose of loading/unloading of the containers. 
the extra detention suffered by such container flats cannot be 
considered excessive. Further. a container flat differs from an 
ordinary wagon-in that it is onlv a chassis-and a container 
is mounted on it. The flat has -to wait for the container to 
come back, baded or empty, from the customer's premises 
(unless some other containers are already awaiting dmatch)  
and certain amount of detention becomes inevitable, unlike in 
the case of ordinary which, after it is unloaded. can be 
promptly backloaded by the first customer waiting for a wagon. 

It is true that for want of adequate number of flats. containers are 
being sent loaded in BOX wapons. The flats that are now 
being atilised for cnrryiny containers were converted from old 
BFR wagons. 150 new flats were provided for procurement 
in the RSP for 1972-73 (1001 and 1973-74 (50).  As the 
new flats werc to k constructed on CASh'UB bopies. the design 
of which toak time to be evolved and finalised. the rnanufac- 
turc of these flats has been taken up hv the Gdden Rock work- 
shop at Sauthem Railwav onlv recentlv and 30 flats have been 
turned out till end of November 1977. Tt may take more 



than two years to complete the manufacture of the remaining 
flats. Railway may, therefore, have to continue to use BOX 
wagons to fill up the gap between the requirement and the 
availability of flats. 

The procurement of additional containers and matching flats was 
programmed sin~ultaneously; but while the containers started 
rolling out, there was some difficulty regarding flats. The 
result was that flats fell short of requirements. The alternative 
was not to use the containers, which would have remained idle 
and unproductive. On the other hand, by using spare BOX 
wagons which otherwise would have moved empty or remained 
idle, we were able to make use of both the containers and the 
BOX wagons. The carrying capacity is not relevant, because 
it is a question of carrying something instead of nothing. In- 
cidentally, it is in very few cases that the marked carrying 
capacity is capable of being achieved, not only for wagons but 
also for containers. 

The use of BOX wagons to move containers is thus a transitional 
feature when such wasons have been spare and will be pro- 
gressively reduced when terminal capacities arc augmented and 
more flats become available." 

1.156. The Committee desired to know whether the Marketing and 
S i k  Organisation monitor the movement of flats and ensure that they are 
promptly released by the traders and that the factors causing detentions are 
arinkniscd. In a note, the Ministry of Railways have stated: 

"Container flats are hauled by Super Express goods trains or other 
nominated goods trains. Thc Marketing and Sales Organisa- 
tions do maintain li:iison with the Operating Departments an a 
day to day basis, with a view to identifying the factors which 
hamper speedy movement of such trains and take measures to 
remove them. The two factors which are mainly responsible 
for detentions caused to flatc at the terminals are: 

(i) Limited capacity of the container sidinp: The existing con- 
tainer terminals were initially set up by utilising whatever 
space could be secured in the p o d s  shed area. With the 
growth and expancion of container traffic, considerable diffi- 
culty is being cxperienccd in gcttine the flats placed and re- 
mwcd after hackloading, within the re~tricted handling capa- 
city. 

( i i )  Bunched arrivals: Containers booked far certain parties are 
often received in large numbers at a time due to bulk im- 
- w s  beyond the capacity at the parties to rckasc fh w 



Besides, factories are closed on Sundays and in some cases 
on Saturdays also, and this adds to the detentions. In ordez 
to secure prompt release of flats/containers, the parties are 
persuaded through personal and telephonic contacts to take 
delivery of the goods and to release the containers early. Fur- 
ther, efforts are made to minimise detentions at the terminal 
itself by dismounting the inward containers from the flats on 
to the ground and backloading the flats with containers awaiting 
despatch-particularly when the parties are not in a position 
to take delivery of them." 

1.157. The table below gives details of the availability of flats and con- 
tainers during each of the last 3 years: 

of Hold- Flee Open- 1974-75  in^ - --- 1975:76 
ings on 

1976-77 -- 
aa on ordrr bala- Addi- Hold- Addi- Hold- Addi- Hold- 
1-4-73 ( R S h  narc as tions ings tions i n g  tions ings 

of on in as on in pron ~n ason 
7 1-72. 1-4-74 74-75 3 1-3-75 75-76 31-3-76 76-77 3 1-3-1977 
72-73 
73-74) 

4-  5 tonne ca- 
pacity 188 Nil 1 8 8  Nil 18Fl Nil 188 Nil 188 

5 tonne capa- 
city . 498 r4m 873 653 1526 314  1840 58 1898 - 
TOTAL. 686 1400 1061 653 1714 314  2028 58 2086 

for 4 . 5  t .  
containma 47 Sil 47 Xi1 47 Nil 4 7  Nil 47 

BC. h i e s  
fir 5 t. 
containen 150 150 150 Xi1 150 Nil 150 13 '63 

M.G. bagiea 
for 5 t .  
contain- R Nil R Nil 8 S i l  R Nil R - 
TOTA I. 205 150 205 xi1 205 Nil 205 13 91 8 

- . - "  - -  . - - - 
1.158. It is seen from the above that during 1973-74, 1974-75, 1975-76 

and 1976-77, there has hccn an addition of only 13 BG bogies to the total 
holdings of flats on all Railways. The total holdings as on 1-4-73 were 



205 flats of all categories and thii figure has gone up to 218 on 31-3-77. 
Asked when the pnsent shortage of flats was expected to be made up, the 
M i  of Railways stated: 

- a  

'*IF11 the end of November 1977, 30 flats have been turned out of 
the shops. At the current rate of manufacture, the remaining 
120 kats are expected to be completed by the end of 1979." 

1.159. The Audit paragraph also brings out that the targets of turn- 
maml time (interval between dates of despatch and return to base station) 
of containen and flats have not been adhere to. The Committee asked 
why bas it not b a n  possible to adhere to the targets of turn-round for the 
containers and flats. The Committee also enquired whether the excessive 
turn-round and transit time did not involve additional outlay on procure- 
ment of more containers than necessary and less intensive use of the con- 
tainers a d a M e .  In a note, the ?ulinistry of Railways have stated: 

%tidy, there were only a couple of services. Containers were, 
tbmfon, moving in a closed circuit between the pairs of sta- 
tions concerned. The number of container services has been 
pmpdwly increased to 12. Some of the terminals like 

Wadi Bandar and New Dclhi are receiving from and despatch- 
ing containers to 3 to 4 different destinations. The containers 
a d  Bats initially allotted to a particular service are now being 
utiliscd more or less on a "pooled' basis. For example, the 
containers and Rats received at New Delhi from Madras, map 
be utilised to clear traffic towards Bombay or Calcutta. depend- 
ing upon tbe day to day requirements at the New Delhi ter- 
minal. Under the circumstances, the concept of closed circuit 
movemmt based on a rigid turn-round is not as important as 
the transit time between any two points. Hence, a cbsc watch 
is kept on the actual transit time and terminal detentions. 

Besides, the quantum of ttaffic on certain services i s  considerably 
las in one direction than in the return direction. Due to &is 
basic imbalance in traffic. emotv haulage of containers becomes 
bacapaMe. For instance. considerable emptv haulage is  in- 
Pdoad in the direction from Calcutta to Bombav. Madras to 
Calcutta and Madras to Bambay. With a view ta minimirina 
the empty container haulape trianrnrlar movement of containers 
has been resorted to. i t . ,  containers received at Madras from 
Chhtta, instead of being returned emDty to Calcutta a n  sent 
to Bombay so that t h q  can be sent loaded from %mbav to 
Cakutta which happens to be the loaded direction for the 



Bombay-Calcutta service. Though this has no doubt resulted 
in increased turn-round, from the point of view of the return of 
fleet to the base station, it has helped in avoiding empty haulage 
of containers from Madras to Calcutta and from Calcutta t o  
Bombay, thereby leading to better utilisation of the fleet." 

1.160. The Public Accounts Committee ( 1972-73) had review the 
performance of a few container services on the Railways. The Committee 
had, in paragraphs 2.27 and 2.28 of their 77th Report (Fifth Lok Sabha), 
inter alia, observed: 

"The financial results of the services indicate that the actual return 
on the capital invested is far below expectations. In fact two 
services viz. Madras-Bangalore and Bombay-Bangalore are 
operating in losses. Besides increase in cost of acquisition of 
assets over estimates, two other factor are stated to have mate- 
rially altered the financial results. That the life of the con- 
tainers was assumed as 40 years instead of 10 years and that 
the Project Report did not takc into account the cost of crane 
operations would show how far the initial anticipations on the 
basis of which the services were sanctioned were faulty. A 
realistic reappraisal of the service is, therefore, needed to find 
out how many of these which werc initially found justified 
have proved to be not so, taking into account these factors. 
The Committee would like to be informed of the result of 
review and the action takcn in pursuance thereof. 

The Committee need hardly strcsq that the container services should 
be able to subservc the objective of attracting additional traffic 
at competitive rates without incurring losses. Close watch 
should therefore be kept on the traffic moved from week to 
week, month to month go as to take timelv remedial meawres. 
The financial rcsults of rhe services should also be worked out 
promptly in future." 

1.161. Taking note of the action takcn hy thc Ministry of Railways on 
the above recommendations of the Committee. the Public .4ccounts Com- 
mittee (1973-74) in paragraph 1. l l of their 109th Report made the follow- 
ing obeervations: 

'The Committee had pointed out that thc initial anticipations on 
tho basis of which the container services were sanctioned were 
faulty, and had called for il realistic reappraisal of the services 
to find out how many of those which were initially found justi- 
fied were not in fact remuncmtivc. It is a matter of regret that 
such an important reappraisal does not appear to have been 



.carried out by the Railway Board. The Committee reiterate 
their recommendation that the return on capital as anticipated 
in the project reports should be revised realistically taking into 
account intcr afia the correct life of the containers (10 years) 
and the cost of crane operation wherever applicable, and that if 
the revised calculations show that any of the services is un- 
remunerative. it should be discontinued. It is also necessary 
that the officials who had worked out the 'initial anticipations' 
are brought to book under advice to the Committee." 

1.162. When asked about the action taken on the Committee's recom- 
mendations, the Member Traffic stated in evidence: 

''As directed by your Committee we madc this study in September 
1973. We gave to you an interim reply in September. We 
have yet to give a final reply. Wc will expedite this." 

1.163. Subsequently in a note furnished to the Committee, the Ministry 
of Railways have stated: 

"The PAC had desired in para 2.27 of their 77th Report (Fifth 
Lok Sabha), 1972-73. that the return on the capital as antici- 
pated in the Project Reports should be reappraised realistically 
taking into account the correct life of the containers (10 years) 
and the cost of crane operation, wherever applicable. 

Of the twelve container services in opcration. the project reports of 
two services. introduced in April 1973 and Dccember 1974, 
were already prepared applying the revised parameters of con- 
tainer life and the cost of crane operation. Out of ten which 
needed revision the project reports of 9 services have been re- 
vised. The 1Oth scrvicc viu. CCB-Asarve cantainer service 
has not been found to be remunerative. Efforts are being 
made for canvassing traffic for this route failing which the 
possibility of closing this service would be considcrcd. 

As has already been explained in this Ministry's reply to para 1.1 1 
of the PAC's 109th R e p r t ,  1973-71. the initial project eports 
were being revised not only by applying the reviud parameters 
of container life and cost of crane opcration hut by reasses- 
mg tbe estimates of trsfec and requirements of fleet on the 
basis of the latest turnround as, otherwise, it would have been 
unnalisdc to recalculate the percentage return only by apply- 
ing the new parameters an thc old eatimntcs, especially when 



during the interregnum between the framing of the initial pro- 
ject reports and their revision: 

( i )  the pattern of movement of traffic had changed; 
(ii) the cost of equipment had increased; 
(3) the freight rates were increased more than once; and 
(iv) the cost of haulage and other working expenses had risen 

considerably. 

The returns thus worked out for the different services are al- 
together new and do not bear any relation to those of the initial 
project reports and arc not therefore comparable with them. 

It may be added that !hc scrutiny of the revised project reports sub- 
mitted by the Railways for the Salt Cotaure-Bangalore container 
service and Shalirnar-Salt Cotaurs/Bangalore service revealed 
that, if these t ao  services were merged and run as a composite 
service, it would contribute to better utilisation of the fleet. 
Accordingly, the Railways havc becn directed to recast a single 
project report 'or thc composite service." 

1.164. The Ministry of Railways have also informed that the percent- 
age returns of the 1 I scrviccs (revised in respect of 9 services and as 
initially in respect of remaining two) arc as given below: 

S. 
No. 

Datr of Fati- 
S m i c r  in tro- matrd Rcmarh 

duct ion prrcrntaFc 
Return 



to. C m a c  B r i d p K o t a  . 16-4-1973 10.0 @ @These returnr 7 have initially been 
I I. Pun-Salt Cotaun . 2o-rn-1g74 I I 1 arrived all tak- 

ing into a ~ -  
count the revised 

I of crane opera- 
tion. 

1.165. On the question of the costing of the special services provided 
by the Railways for attracting high protit yicldig traffic, the Indian Insti- 
tute of Management, Ahmedabad had in their report, infer a h ,  made thc 
following observations: 

"Special services of the Railways, particularly the containers and 
O.T.S. appear under-priced. Such special services should be 
sold on the basis of dependability and service and not on price 
alone. Price should be in line with competition. To us it 
appears that through the use of containers particularly. the 
customer is getting more than his due and pays almost noth- 
ing for the extra features of this service. No wooder there 
is excessive demand than the supply can cope up with." 

1.166. Coahkr Service is one of tbe everal q e d d  s e d c e s  which 
bave been introduced by the Railways primarily with a view to attracting 
high profit yicldii t d k .  la 1971-72, between the 9 pairs of st.ti0n.s on 
which tbe coataimer service was available. 31.880 contaiacrs were lodcd 
d tk totd ursinlps t h e m  mnoonted to Rs. 144 Iskbs. In 1W5-76. 
the sewice was avo%& b e e o  12 pairs of sbtions and Ute loadiap d m  
ing tJw year were of the order of 36,939 coalrdscrs on wbim RR. 271 Iakhs 
were d. A c o m p h m  of tbe number of coablaers bdtd  vis-a-vis 
thcloadiop:tulptros~~intbcm)ectRcpartaoidiltcmatscrvicco 
has reveoied that (be loadings wen mmch b e b  the targets h mqnet of 7 
sd of 12 d m .  T I E  invediptioas audc by fLc Railway Board hto the 
rerrrwm for sbortfdl in the rchd Wlw c- to tk tqp& hvc. 
inter alia, idca td  that SOW of Llt big rawrs ot scr*icrr rht dtnrt- 
@ fbQhl t d k  to r0ds ma* bmme fk movement by road was cbuper 
.ad fasterslcr Hew soccersfid)y the R.fh*r3rm a n  rMr to steam th& di~crskn, 
o l W R c t ~ r r m d r W i n ~ ( L r f . ~ p n a l t L c ~ s m i c c .  



otbcr cases viz. (i) !jalt Cotrum-Baogdore Canto-t Senice d (ii) 
Pam-SIU Cotaura Senice., it bns been decided to mefge fbRsc oervlcear with 
other services. In three cases viz. (i) Salt Cotaurs-Wd Bandar Senice, 
(h) Yeshwmtplu-Wadi lbdar Service, and (id) Wadi Bpadnr-Sccunder- 
abed Service, the targets for loluling have been scakd down. Tbis c-y 
&om that the maln objective khhd tbe intmdrrtion of tbe container 
service, namely, me- the competition offered by the track operators hPs 
not beem sucmwuflly achieved. 

1.168. Tbe rnrlysis mpde by the Audit in relrrtion to Merent container 
services has WgWghted a number of deficiencies d bottknecks which 
have an imprct on the parf0rmfly:e of tkse services. Tbese are generally 
discussed below* 

(i) In tbe operatiom of tbe contabPcr suvices lbere bas been lack of 
a d a t e  p k a  The senires between diilereat pairs of strrtiona 
have been introduced as and when code red  mxessq  wah- 
out any thought being given to the crrrrtion of tBe infRstrPebre 
necessary for the operation of l0e service. It is interesting to 
note in this context UIPt whereas tbe availsbility d containem 
hai incwesed more thPa three-fold during tbe period 1-4-1973 
to 31-3-1977, the holding of flats on which these contuiners 
are transported has remained almost stationary daring the spme 
period. Only 13 flats have been added to a fleet of 205 in four 
years. This non-matcgiag of tkts with the production d con- 
CPiaers has cranted several problems for tbe services. 

(6) Tbere has been no c o . u ~ ~ ~ s p ~ ~ t e  ddition to the tamiard heili- 
ties and brndling capccrities in the hyortnd terrh.l pobb like 
NewDelhi. ' I b i s h n s M t o t h e ~ o f f l . t s . t N e . u D d L i  
for periods frrr above tbe minimom and tLis bad advczsdg 
rrlltected the optimum ulillmPtion of bts rud coabinrs. 



(v) Another striking ferulun: as noticed in the services terminating on 
CeatrPl Roilway and services originating from New DeW was 
that th percentPge of empty containers to the total number of 
contaiaers b a a  was appreciably on tbe high side. 

(vi) Still &r feature noticed in the operation of tbc contnhur~ 
service was t h t  hage sums of money were locked up in the 
form of tractor trailer units meant for transport of containers 
from 6rm premises to Railways for want of accessories and 
d i i t e  about the question of payment of vehicles tax. 

1.169. me above analysis brings into focus the various weaknesses of 
the mniahm services Tbe C o d l i e e  arc of Ihe opinion that allhou@ 
the special services like the container senices were apparently generating 
extra eambgs and contributing to Rnilwavs' revenues, it was difiult to 
~ssss if tbe cantnt lev& ol earnings were the maximum or the most opti- 
mal given tbe existing o r g a ~ t i o n a l  arrangements. lbe  Committee would 
like that a systematic study of the economics of each service should be 
made by the Efliciency Bureau of the Railway Bowl. As suggested by tbe 
CoatPlStlcc in their ePrjieC Reporb. revised project reports have been prc- 
prrd by tbc m a y  in respect of tbe various container services. A fresh 
sQdy k therefore, esiestial to ascertain as to how the actual return om 
cwL m i c e  compares with Llre estimated percentage refurn. The Commit- 
tee wodd like to be apprised of the action taken in the matter. 

1.169A. Ibe Committee would like to warn tbe against any 
caapbcaacg owbg to tbe facts lbst the earnings from containers had shown 
u bcnae from Rs. 144 lam to Rs. 271 IaWs in 1975-76. It has to be 
mmemBcnd tbnt over tbc years the nunber of pair of stations lwhvean 
rNdr mcb ervica are available has been increased. Secondly as admit- 
W by lk Min&ry of Rdlways, the increase in enmilags in also partially 
4Ue to hcmme ia €&@I. Sorely wben tbe number of pairs are increased 
ILc b m t m d  om tbe flats and containers and other aececrrory focilitks goes 
.p. TIK ~ o m d t k c  (btrefore recommend that Govmament shdd  t9.lortc 
~ M L e r t k i l w m e e d e ~ n r b t h ~ ~ c @ m t i t h a c n l # s b o v c b r c n e o t n -  
rcwartc*Bebmasei. bves&tnts adi f i thassot  beemthey 
r k J d t d r c r ) l n o p i . t c r ~ m b o i r p r o r c t k c a a f d a o r ~ e .  



Station to Station Rates 

1.170. Station to station rates below the normal tariff rates are quoted 
by the Railways, where justified, to attract traffic to railways and to secure! 
additional revenue. The rate to bc quoted should be such that it leaves 
some margin after meeting the cost of operation. 

1.171. For despatch of motor cars and scooters from Bombay area and 
Chinchwad nenr Pune to important metropolitan centres, station to station 
rate at 3 to 35 per cent below the normal tariff had been sanctioned by the 
General Manager, Central Railway, from time to time since July 1969. 
However, traffic did not materialise upto the expectation as suplpy of special 
type of vans to the extent required was not guaranteed. 

1.172. The despatches in respect of total number of vans loaded with 
motor cars and temposlauto-rickshaws respectively, which included loading 
at special station to station rates, wcrc as indicated in the table below: 

Y a r  Suml~rr of vans loadd 
Motor cars Auto-rickshaws 

The Railway b i r d  stated (February 1977) that the fall in traffic wa3 
mainly due to (i) drop in production of Fiat cars from a level of 13,192 in 
1972-73 to 12229 in 1975-76, ( i i )  increase in local consumer demand and 
(iii) disturbed law and order conditions and dislocation of Railway opera- 
tions resulting in shortagc of special type of vans. As regards fall in load- 
ing of tempos and auto-rickshaws, it was attributable to factors like speedier 
transit and competitive ratn olfercd by road hauliers. 

1.173. There was diversion of traffic to road in respect of lubricating oil 
including industrial and insulating oil booked from Wadi Ban&r on account 
of incrmsc in freight rates due to upward classification of these commodities 
with effect from 15th February 1975. The traffic carried by rail fell from 
52,899 tomes in 1974-75 to 23.071 tcnnes in 1975-76. This drop is stated 
by the Railway to be partially off-set by increase in loadings from other 
stations in Bombay Division. The Railmy Administration inh-oduced a 



special rate, 10 per cent beiow the normal taritf rate, for wagan load 
tralhc irom Wad1 Bandar to Madras with effect from 1 lth March 1976. 
' h s  got neutralised in general freight increase from 1st April 1976. 

[Sub paras 8.37 to 8.40 of Paragraph 8 of the Report of C&AG of 
lndia for the year 1975-76, Uniot Government (Railways)]. 

1.1 74. The Public Accounts Committee (1973-74) had in paragraph 1.66 
of their 120tb Report [Fifth Lok Sabha) made the following observations: 

"The Committee presume that the rate reducing powers of the Zonal 
Radways can be exercised only on commercial considerations. 
In any case there should be at no time any question of reducing 
the rate below cost. The Ccmmittee desire that all the conces- 
sional rates in the nature of station to station rates or dher- 
wise quoted by all Zonal Railways should be reviewed imme- 
diately to see how far they have served the interests of Revenue. 

Such of those as are found to be detrimental to revenue should 
be withdrawn forthwith." 

1.13 5. In their Action Taken Note furnished to the Committee in Octo- 
ber 1974, the Ministry of Railways stated: 

"General Managers of the Zonal Railways have powers to quote sta- 
tion to station rates only on Commercial considerations, i.e., 
in order to retainjattract traffic to rail and to earn additional 
revenue and in quoting such a rate they are required to ensure 
that it is not below the cost of transport. 

Instructions already exist to the e f k t  that the Railways should re- 
view the station to station rates periodically and make adjust- 
ments tberein as may be called for. The recomhendation for 
o review of all existing station to station rates has again been 
noted and communicated to Zonal Railways for implernenta- 
tion." 

1.176. The Committee enquired %Lether a review of all existing station 
to station rates had been understaken and completed. The Committee also 
wanted to know how many such rates were in existence on the Railways 
as on 31 March 1977 and how many of them were found to be unrernune- 
rative. In a note, the Ministry of Railways have stated: 

"Yes. the review undertaken in August 1974 has been completed. 
While issuing instructions for the review, all Railways were 
directed that these special rates which proved to be detrimental 
to revenue, should be withdrawn. 



The ,Railways are also required to review special rates periodically 
at interval of not more than 12 months and to make such ad- 
justments as might be called for. 

In August. 1976, all the Railways were again directed to review all 
stations to station mtes and to confirm that the special rates in 
force subserve commercial interests of the railways and do not 
involve them in any loss. Replies from all the Railways (ex- 
cept N.F. Railway) havc been received and the Railways have 
confirmed that the special rates quoted by them did not involve 
railways in any loss. 

The number of station to station rates in existence as on 31st March 
1977 was 502." 

1.177. In a subsequent note, the Ministry of Railways have stated that 
"N.F. Railway have also now confirmed that the spkcial rates quoted by 
them did not involve railways in any loss." 

1.178. The Audit para points out that the loadings of Motor Cars and 
Auto-Rickshaws on the Railways had continuously gone down from 1972-73 
to 1975-76. The fall in the loading had been attributed to factors like 
speedier transit and competitive rates oflered by road hauliers. The Com- 
mittee desired to know what was the extent of loadins of Cars and Auto- 
rickshaws in 1976-77 and what measures were proposed to be taken to 
increase the loadings of motor cars and auto-rickshaws. In a note. the 
Ministry of Railways have stated: 

"Loading of cars and auto-rickshaws for 1975-76 and 1976-77 is 
given below: 

Year So. of vans loadrd 
Sfotor cars Auto-richhaws and Tempos 

It may be seen that loading of cars and auto-rickshaws has improved 
in 1976-77 as compared to the loading in 1975-76. Loading 
of auto-rickshaws has improved by more than 100 per cent. 

Various measures taken to implove the loading are given below: 

(i) frequent meetings with the manufucturcrs at viirious levels; 
RCJ+ L5 -7. 



(ii) successfully persuading tbe manufacturers to use BCXTs in- 
stead of VPUs, which were in short supply; 

(iii) quoting special station lo station rates." 

1.179. The Indian Institute of Management, Ahmedabad in their review 
o f  the working of the Marketing and Sales Organisation of the Western 
Railway have made the following observations in regard to station to station 
rates: 

"Marketing and sales organisation has been recommending on 
changes in station to station rates. Such changes are made to 
make Railways more competitive with trucks. We feel that 
there is also a need to look at station to station rates from the 
point of view of balancing the incoming and outgoing traffic 
so that a" wagon, instead of hauling empty, can carry some 
load and thereby make a contribution to revenues." 

1.180. Tkc Coounittee find thnt as on 31 March 1977. 502 station lo 
station rates were in existence on all Railways. Under thii system station 
to s t a h  rntes below tk wrmd trvifi rates are quoted by the Railways to 
attract t d i c  to R.lIwa-vs and to saum additional revenue. I t  has been 
stnted t b t  as M r e d  by tbc Public Accounts Committee in  tbeir earlier 
reports, tbe station to &tion rates quoted by various railways wore sub- 
jected C review and mom of the sptckl rates quoted by them involved tbe 
mihays ia any bse. Tbe Committet that the questba of empty haul- 
age wagons in the return direction needs to be carefuUy examined with a 
tiew to ascertain to wbat extent the additional revenue earned by quoting 
special rates is mtral ised by the empty haulage. In the same context i t  
ProDM be desirable to consider wbetbcr any additional traffic for the return 
movement of empty wagoas could be attrkted to Railways by quoting still 
mom c~accssicnrrd rates for the incoming traffic witboat subjecting the RaiE 
m a y  to o h  burden. SrrL coneessional rat- will at least contribute 
semethiqp to fhc revenues a tbe empty wagons have in any caw to be 
mwed back to the poht of despatch. 

1.181. Tbe Cmutittm B d  t h t  the loadings of motor cars and auto- 
ricksbms on the h i h a y s  bad continaomly pne down trom 1972-73 tn  
1975-76. The foO in 1- brd been o t i r k t e d  to fartors like speedier 
transit and competitive rates olleRd bv road baaliem. The Committee have 
hccr iuformed bowever tM in 1976-77 tbr M n g  of cars and rutwick- 
5 l n m  bad improved and in  the caw of auto-rickdmvs then wm almW 1 0  
per nat imprwemcnt over the p r e v h  ve~r .  Accordine to the R&w@Q 
% d B u i s r ) r o v e w r t h t b c W g h . n b e a ~ p c ~ a f b l c a s r d c r l ~ ~ v c -  
r n I ~ W r c a f a t L h r ~ , ~ c b ~ c r n Z Q ~ ~ U H ) ) ~  
nus\R.ehmn at vuiolm Ieveh, s~)ccesduav pml- tbc maauf.cturem 



to nse w~gons instead of special vmns wMch were in short supply. The fact 
that the measures now taken by the Railways have been instrumentnl in a 
spectacular improvement in the loading of auto-rickqhaws only goes to prove 
that in the earlier years such efforts were lacking. The Conianittee need 
hardly emp'hasise that the special station to station rates may be kept under 
con~aot  review and necessary adjustments as and when called for may bo 
carried out in the interest of revenoe and better service. 

Qitick Trumir Service 

A udir Pwagruph 

I .  182. Under this scheme (originally introduced in April 1956) delivery 
of goods is guaranteed within fixed time on payment of 5 per cent wrcharpo 
(subject to a minimum of one rupee). in addition t o  ordinary freight char- 
ges, and if delivery is not effected within the stipula'ed period, the surcharge 
is refunded. Quick transit service wagons are moved by supper express/ 
norninatcd express g d s  trains. 

1.183. The total amount of surcharec collected &d ainount refunded 
are indicated in the table below:- 

Surchargr rolfectrd . 

1.184. A review of six services (mentioned helow) diwloced that the 
incidence of refund of surcharge due t o  nnn-delivery of cnnsienments with- 
in the puwnteed period had k e n  increasing. 

T r a m i t  
t i m r  
fixrcl 

(in cia\%\ 



The amounts of surcharge realised and refunded during 1971-72 to 
1975-76 in respect of these services are shown below:- 

Amount of surcharge 
Yur -- Percentage 

realised refunded 

Two other services between (i) Coimbtore and Wadi Bandar and (ii) 
Tiruchirappalli and Wadi Bandar introduced in October 1966 and January 
1970 respectively had to be withdrawn during August-September 1976 due 
to poor results. The percentage of refunds of surchargc to the total collec- 
tion in respect of these services had been increasing as shown below:- 

- -- -- - - - -- - - - 

Cdmbatorr to Wadi Baodu C 17,154 36,354 17.4aa 3,087 1,018 



95 

1.185. The following services are available fromlto Rajindra Nagar 
Goods Shd (Patna Junction) of Eastern Railway:- 

Trannit 
Sl. No. Pain of points between which the Date of introduction time 

services are available fixed 
(in &yl) 

I. Wadi Randar-Rahjindra Nagax Goods rhed 10th April 1970. I a 

2. Manntad-Rajindra Nagar Goods shed . 1st Octoer 1973 I a 

3. Nasik Road-Rajindra Nagar Goods shed . 1st Octoer 1973 13 

4. Lamlgaon (near Manmad Junction Station 1st Octoer, 1973 
of Central Railway)--Rajindra Kagar 
Good, shcd. 

5. nallabgarh-Raiindra Nagar Goods shed . loth April, 1971 10 

6. Pablikhaq (Near ,%leerut Cantt. Northern 
Railway) July, 1975 
--Rajindra Nagar Cooda shed. 

The incidence of refund of surcharge due to non-delivery of consignments 
within the guaranteed period had been increasing as shown in the table 
below:- 

Y car 
Amount of aurdrprge Percentage 

of column 
realised refunded 3 'to a 

Rs. Rs. 



l'he high incidence of refunds has been attributed to late running of 
trains due to late line clear, engine failures, engineering restrictions, deten- 
tions enroute, haulage of wagons loaded with such consignments by ordi- 
nary goods trains instead of by nominated ones and detention of quick 
transit service wagons in the yards enroute. A test check of the records 
ut Mughalsarai and Danapur yards for the year 1975-76 revealed that dc- 
tention of such wagons ranged between 15 hours (in May 1975) and 221 
hours (in December, 1975). 

The Railway Board stated (February. 1977) that these factors are part 
of day to day railway operation and unavoidable in nature. 

1.186. A review of the performance of quick transit services in opera- 
tion between (i) New Delhi-Kankeria-Ahmedab~d, (ii) New Delhi-Kota 
and (iii) New Delhi-Surat disclosed that during June to Decmber 1975 
surcharge had been refunded almost to the extent ol' 100 per cent, in res- 
pect of (i) and (ii) and in the case of (iii) the refund varied between 66 
and 100 per cent. The circumstances under which deliverj of consign- 
ments could not be effected within the guaranteed period arc still (Febru- 
ary, 1977 ) to be investigated by the Railway Administration. 

1.187. In certain cases wagons carrying quick transit service consign- 
mmts were sealed through to destination stations irrespective of weight 
loaded resulting in underloading of wagons and consequent loss of revenue 
to Railways A few such instances arc.:- 

(a) The quick transit service from Lucknow to Madras, Hoarah 
and Wadi Bandar is generally availed of for booking of consign- 
ments of iron and general goods to Madras, tobacco, general 
goods and grains to Howrah and achar (pickles), iigarbati, stc. 
to Wadi Bandar. During the period May 1972 to October 
1974, such consignments loadcd in 343 wagons were sealed 
through to all these three destinations and the weight loaded 
in each wagon ranged between 12 to 21 quintals against the 
minimum of 90 quintals prescribed for a through sealed 
wagon. 

(b) Co11r:gnments of glassware are booked in "smalls" from Feroza- 
bad to Wadi Randar and Howrah and are carried by weekly 
quick transit service. During the period August 1972 to 
December 1974. such consignments loaded in 191 wagons 
were sealed through to Wadi Bandar and Howrah cvcn 
though the pay load in each wagon was seldom more than 
40 quintals (in some cases it was as low as 6 quintals) against 
minimum load of 60 quintals. 



The Railway Board stated (February 1977) that' the procedure of 
sealing and despatching the wagons with available consignments through 
to destination after a reasonable load had been achieved, without unduly 
detaining the booked consignments instead of despatching to the next 
repacking points, had the added merit of ensuring better utilisation of the 
wagon and yielding turn-round. 

1.188. A review of the performance of selected services on Western 
Railway, viz., (i) Carnac Bridge-Jaipur, (ii) Carnac Bridge-Kankaria and 
(iii) Ghaziabad-Carnac Bridge revealed that during April 1975 to March 
1976 surcharges realised had almost wholly been refunded. A further 
analysis to find out hte reasons for refund disclosed that consignments 
booked ex-Muzafiarnagar to Anand (served by Ghaziabad-Carnac Bridge 
service) during December 1974, February 1975, December 1975 and 
January 1976 had generally been received after 10 to 15 days against 
the guaranteed transit time of 9 days. Though, in some cases wagons 
were received at Anand within the stipulated time they were placed for 
unloading after the expiry of the target time. In respect of quick transit 
service wagons booked ex-Nagda (Western Railway ) to Rajpura (Northern 
Railway) during 1975, the delay ranged between I and 17 days at ths 
forwarding station itself. 

The Railway Board stated (February 1977) that the first two services 
involve break of gauge and consaquentlv difficult;. was being experienced 
to adhere to the target. 

1.1 89. On the North Eastern Railway the following services were in 
operation durin3 the years 1973-74 to 1975-76. 

(a) Jayanagar Nepal Siding-Nautmwa 
(b) Kankaria-Muzaffarpur/!Vamyanpur Anant 
(c) Wadi Bandar-Muzaffarpur/Narayanpur Anant 

Except during the month of December 1975 (when 102 consignments 
were booked) no traffc was offered at Jayanagar Nepal siding during 1974- 
75 and 1975-76. The service between Muzaffarpur/Narayanpur Anant 
and Wadi Bander was also not satisfacto~ on account of late handing over 
of quick transsit scrvice wagons by hmad gauge system to North Eistern 
Railway at transhipnlenrtinterchange points ,md detentions of consignments 
at Wadi Randar itself (varying between 34 and 41 d a y  during March 
1975). 

1.190. On the b t h  Central Railway. in certain cases the quick 
transit s e ~ i c e  trnffic had not been received at destinrrtion station within the 
guaranteed period maink due to late handin!: over of quick transit service 



wagons by the adjoining Railways resulting in heavy incidence of refunds 
of the surcharge. The extent of traffic received after the guaranteed period 
ranged between 47 per cent and 84 per cent during the period 1973-74 
to 1975-76. 

The Railway Board stated (February 1977) that in the cases of streams 
of trafiic involving long leads over more than one railway and these involv- 
ing break-of-gauge it had generally been found difficult to stick to transit 
time. 

[Sub paras 8.41 to 8.49 of Paragraph 8 of the Report of C&AG of 
India for the year 1975-76, Union Government (Railways)]. 

1.191. The table below the figures of Quick Transit Service charges 
collected and refunded on all the Railways during the last 5 years ard the 
percentage of refund to the surcharge collected: 

Surchargr: CWcrtrd 37.29 4 1 .49 41.4'4 qll .74 &,.ao 
Surcharge dundrd 4.70 11.88 10.15 1i.57 5 4 
Percentage of rrfund 

to the tota' Collrctiori I 2 6 23.6 24.3 17 jl% 9 8  

1.192. The Committee asked whether the percentage of surcharges 
refunded was considered reasonable, the Ministry of Railways in a note 
havo stated: 

"Yes, the percentage of surcharg rcfunded is reasonable except for 
the years 1973-74 and 1974-75, when the law and order posi- 
tion was extremely bad in thc country and there were bandhs, 
strikes etc. including Railwaymen's General strike resulting in 
disruption of rail&ay operations. 

It is submitted that railway-wise percentage of refund docs not give 
the correct picture because they callect the QTS charges on 
outward traffic and refund the QTS charges on inward traffic 



Hence collection and refund on all railway basis only can give 
the correct picture. It may kindly be noted that there is 
appreciable improvement in 1976-77 ." 

1.193. Kcferring to the statement that the railwaywise percentage of 
refund did not give the correct picture, the Committee enquired whether 
it was not necessary to devise a procedure for collection of data relating 
to Railway-wise percentage of refund for the purpose of determining the 
efficiency of Quick. Transit Service on the Railways. The Ministry of 
Railways have, in a note, stated: 

"Under the procedure in force till September 1976, the QTS 
charges was either 'Paid' or 'To Pay' (according to as the 
consignment was booked 'Paid' or 'To pay'. In either case. 
the extra fee was shown separately on the invoicesfRRs. If 
the consignments were not delivered within the stipulated time, 
thc destination station would collect only the freight due in 
the case of 'To Pay' traffic and not the QTS charge. For 
purposes of accountal, howcvcr, thc total of freight plus the 
QTS charges were shown as collected from the consignee and 
the element of QTS charge as refunded, though no cash refund 
was involved. In the case of 'paid' traffic. however, whcn the 
consignments were not delivered within the scheduled timc, 
the destination station would issue a Pay Order drawn on the 
booking station and send an advise to the consigner for obtain- 
ing refund of the QTS chargc from the booking station. After 
verification, the booking station would grant the refuned in 
cash on the basis of pay order. 

The percentage of refund under the procedure in force till Septem- 
ber 1976 mentioned above could not be taken as giving the 
correct picture because the Railways collected the QTS charges 
on all outward 'Paid traffic' while refund of QTS charges \ifas 
made on both 'Paid' and 'To pay' inward traffic. 

The pnxcdure regarding OTS charges has, however. been simpli- 
fied with effect from 1-10-1976. Under this revised procedure. 
the QTS charges are shown separately in the invoices/RRs 
as 'To pay' irreqpctive of whether the consignment is booked as 
freight 'paid' or 'to pay'. Thc QTS charges are now recovered 
from the consignees only in cases where the consignments 
arrive the destination within the stipulated time. If the consign- 
ments do not reach in timc. the QTS charges are foregone 
and for purposes of accountal it is shown as if they have been 
collected from and refunded to the consignee thouph no cash 
refund as such is involved. The revised procedure, apart 



from simplifying the rules for QTS charges, incidentally helps 
the Railways in having a realistic picture as to the performance 
of each QTS service through the inciden~e of refunds. The 
performance of Super Express Goods Trains, which also carry 
OTS loads among others, is being regularly watched." 

1.194. The Audit paragraph points out that in respect of six services 
each on Central and Eastern Railways the refund of the Quick Transit 
Service charges was very high. In this context the Committee enquired 
whether the functioning of the Quick Transit Services in operation an 
various Railways had been reviewed with a view to finding out why the 
target transit time had not been adhered to and substantial percentage of 
surcharge had to be refunded defeating the very objective of the service. 
In a note, the Ministry of Railwa:?s have stated: 

"There are more than 300 pairs of stations between which Quick 
Transit Services arc operating. Running of Quick Transit 
Services is the responsibility of the Zonal Railways. who keep 
a constant watch on the functioning of these services. Inci- 
dentally. most of the Quick Transit Service consignments are 
normally moved by Super Fast and Express Goods trains, t k  
movement of which is closely watched on day to day basis by 
the railway administration and is periodically reviewed by the 
Railway Board iilso. Whenever it is noticed that Quick Transit 
Services are not functioning satisfactorily between a particular 
pair of points. the reasons are analyscd in depth and remedial 
measures taken to obviate detentions in terminal yards and 
en route. 

However, if it is found that a particular service is not running 
sati4actorily within the target time prescribed in spite of best 
efforts of the railways. it is then withdrawn. 

Incidentally, it is mentioned that, i f  quick transit service does not 
run within the target time. there is no financial Ims to the 
railwavs. However, because it is part of better service to 
customers, all-out efforts are made by the railways to run it 
to time." 

1,195. During evidence the Committee pointed out that even if the 
quick transit cervices did not run within the tarpet time there was no 
financial b s  invalved but nevertheless with a view to inspire confidence in 
the customers some system of self-imposed penalp might be considered. 
Io this coancction, the Chairman, 'Railway Board stated that "in some 



Railways in Europe and America, a rebate is given. On the other hand, 
we have chosen this system." He, however, added that they will consider 
the suggestion made by the Committee. 

1.196. On being pointed out b;l the Committee that in cases where 
the percentage of refund was very high, the Railway should consider 
stopping the sewice, the Chairman, Railway Board stated: 

"Any service which we have given even if it is hundred per cent 
refund, the public refuses to allow us to stop it. Instead of 
four days, we still bring it in five days. The pressure is so 
great and still we bring it in five days. ' We are able to keep 
upto the promise." 

1.197. Asked what were the difficulties in adhering to the targets of 
transit time, the Chairman, Railway Board stated: 

"These are operational difficulties and we are trying to improvc 
operation part of it. 1 tllinl, today it is much better. On 
the other hand, 1 would like to submit that our OTS services 
arc very very popular ;md still mostly we have been able to 
keep upto the prornisc. There are failures. I do not deny that." 

He added: 

"Regarding QTS, there is a pea t  response. And if we create ;I 

confidence. we are able to perform better." 

1.198. The Committee pointcd out that if there were more operational 
ditl'culties in running of Quick Transit Services on certain sections. there 
wah no point in continuing such services. The Ministry of Railways have. 
in a note, shted: 

"Whenever it is observed that due to operational difficu1t;es pt hrcak 
of gauge transhipment. intermediate yards etc.. the target 
transit time cannot be adhered to despite all-out efforts to 
effect improvement. action is taken to discontinue such Quich 
Transit Services. The following are some of the instants 
where services, which Mere running unsatisfactorily due to 
operational constraints were withdrawn:- 

(i) Carnac Bridge to Jaipur. 
(ii) Coimbatore Jn. to Wadi Randar. 

fiii) Tiruchirappalli Goods rc, Wadi Bandar." 

1.199. The Audit paragraph brings out that apart from delay in transit 
of goods offered under Quick Transit t'ervice, the wagons were also under- 
loaded with consequent loss to revenue. The Committee asked what load 



was considered reasonable after achieving which an under-loaded wagoq 
could be despatched, keeping in view the carrying capacity of the wagon 
and the minimum load for charge for wagon loads and smalls. In a note 
on the subject, the Ministry of Railways have stated: 

"Minimum weight for charge in the case of wagon-load consignments 
is e i thr  the carrying capacity of the wagon or the quantum 
prescribed for thte particular commodity on the basis of its 
loadability. There is no minimum weight for charge in the 
case of 'smalls' burked, into wagon loads. 'Smalls' consign- 
ments are cleared in wagons by sending them from _one re- 
packing point to another, until a minimum of 90 qtls. for a 
RG wagon and 60 qtls. for MG wagon is achieved to seal the 
wagons through to farthtst destination. It is not possible to 
adhere strictly to such minimum weight in the case of Quick 
Transit Service Wagons 3s detentim of Quick Transit Service 
consignments to make up the above minimum weight will 
defeat the very objective of the service. The scheme envisages 
that the 'smalls' consignments booked under Quick Transit 
Service should be cleared without delay and under no circums- 
tances should these vans be despatched to repacking points. 
Instead of incurring any loss for tht nilway there is quicker 
turnround of wagons and consequent benefit to the customers." 

1.200. The Committee find tbat there are more than 300 pairs of 
stations on the Indiin Railways belwecn which the Quick Transit Services 
are operating. The Quick Transit Services provide transport of goods with- 
in assured target time for which the customer is required to pay special 
surcharge on t k  ordinary freight. According to the Railway Board, by 
tbese services the Railways infuse confidence among the trading commmity 
for quicker and safer transport, tbereby improving tbe Railways* Image 
bosides earning additional revenue without inconing any additional expen- 
diture. While this service apparenllv seems to be oriented towards 
cmtomer needs it is difficult to assess its o v e d  impact on tbt freight 
market parfic~larty in v i m  of the fact that tbe incidence of refund of 
surcharge doc to non-delivery of consignmeets within the guaranteed 
period hod been laeresing. It is indeed disnppdnting to note tbnt in 
some cases the surcharge hsd to be rehnded to the extent of 100 per cent. 

1.201. Tbe UgPl incidence ot ref- ot m-e has beem attributed 
to tactom which according to tbe Railway Bbud were pi of tht day-to- 
day r a h q  openbiom and tuuvoidabk in &me. It would, bowever, 
appear tbat hctom socb as blOll;lPC of WI)ILOIIB loaded rrltL spCL cuasIgn- 
g C r b b y ~ ~ t n i . r ~ d B y n ~ ~ , d c l r y L  



h- over of QTS, wagons by adjoining railways, detention of qaick 
traasit service wagons in the yards en-route, delay in placement of wagons 
for unloading even wben such wagons were received within the stipulated 
time, are not entirely beyond control. Careful supewisiin and proper 
monitoring of the quick transit sewice w-ns will go a long way in elimina- 
ting some of these factors. Tbe Commitlee desire that the performance of 
each service should be systematically watcbed at tbe division level for 
which a regdar procedure s k M  be laid down. In case any service is 
found to be uaeconomkal immediate steps should be taken to withdraw 
it after pFoper evaluation. 

1.202. It hos been stated that even if the qmck transit services did not 
run within the target time there was no financial loss involved. The 
Committee are not able to appreciate this argument because 5 per cent 
surcharge over the ordinary freight charges which is levied under Q.T.S. 
on laccount of m , d g  the QTS wagons by Super Express/nominated 
Express goods trains has to be refunded in case the delivery is not affected 
within the stipulsted time. On certain Railways the refund of surcharge 
at times varied between 66 and 100 per cent. The Committee therefore 
feel that delivery of wagons within the stipulated time was very essential. 
Moreover since this is a customer oriented service all out eRorts should 
be made to adhere to the time schedules whicb are of a paramount importance 
in this type of service. In order to give customer satisfaction tbe Com- 
mittee recommend that in addition to the tefvnd/non-realisation of tbe 
surcharge in cases where consignments do not amve at the destination 
stations within the stipulated time. the Railways should examine tbe 
feasibility of compensating tbe customers for non-adherence to the time 
target. -. 

1.203. Tbe Audit Parrrgnaph mentions that apart from delay in transit 
of goods offered under Quick Ttonsit Service. the wagons are also under- 
loaded with consequent loss to revenwe. It b s  been pointed out in the Audit 
Paragraph that during the period May 1972 to October 1974, the load$ 
in some of tbe wagons booked under Quick Transit Service from Lucknow 
ranged between 12 to 21 quintals against the minimum of 90 qoiotak pres- 
cribed for a through sealed wagon. Similarly. in consignments of glassmare 
booked h m  Ferozabad during the period Aupd 1972 to December 1974. 
tke pay load in some wagons was as low as 6 quintals against a minimum of 
60 quintals, prima facie this appears to be a faulty praeticc. For earnmg a 
per cent surcbuge on some 'small' consignments, there can be no justifica- 
lion for ckspotcbing highly under-loaded wagons thus incarring loss in re- 
venue to Railways. This important spect  of the service n d s  to be care- 
fully rtvkwcd. 



Road and Industrial Surveys 

Audit Pwograph 
1.2W. As mentioned earlier, an important function of the Marketing 

and Sales Organisation is to undertake commodity/road surveys to ascertain 
commoditywise pattern of traffic moving by toad and the points between 
which this traffic moved with a view to aswssing as to which of this traffic 
could be brought to railways with advantage. 

1.203. The survey reports and the action taken thereupon by different 
railways were reviewed. The salient points noticed are indicated below: 

( a )  Central Railway 

(i) 'The Marketing and Sales Orpanisation of the Central Railway 
carried out 1 1 surveys during 1970-7 1 to 1975-76. The reports of survey 
carried out during 1971-72 at Panvel Petrol Naka and at Panvel Palaspe 
Naka (near Bombay) contained statistical data about number of trucks 
moved and nature and quantum of traffic carried by road. It did not 
contain ir'formation about transit time taken by road hauliers vis-a-vis by 
rail betwen the same pairs of points, freight charges. etc. nor did it contain 
recommendation of the survq~ team about the measures to be taken for 
winning traffic to Railways. 

The Railway Board stated (February 1977) that the truck crew did not 
carry necessary information and did not agree to furnish this information 
to the Railway officials. 

(ii) During 1975-76. four surveys were undertaken at (a) Wadi Naka 
No. 10 (near Nagpur) on National Highway No. 6 (between Calcutta and 
Dhulia, Maharashtra), (b) Dhulia at junction of National Highways No. 3 
(between Bombay and A g a )  and No. 6 and (c) Raksha check point at 
Jhanci on National Highway No. 25 (between Shivpuri. near Gwalior, and 
Lucknow) and (d)  Sahaganj Octroi Post. Agra. The reports of the survey 
teams were submitted to the Railway Administration in 1975. The teams 
did not make any recommendation except in the case of (a). According 
to the recommendation, certain measures were to be taken by Railway 
Administration to serve traffic in onion, textile goods steel pipes and 
~tructural materials moving by road from Napur .  

The Railway Board stated (Febnrary 1977) that onion and textilc 
traffic is a short lead traffic best suited to road transport. However, for 
textile trafic from Nagpur, freight forwarder schemes from Nagpur to 
New Delhi. Madras and Bombay had since been introduced. 

f iii ) Survey of industries Chinchwad-Pimpri-Bhosari m a s  near Pune 
wac carried out in August-September 1973. According to the report of 



the survey team, there was considerable diversion of high rated traffic from 
rail to road due to operating restrictions imposed from time to time on 
supply of wagons and loading of traffic. There were complaints from 
traders against longer transit time, irregular supply of open wagons for 
crane traffc and non-availability of cranes of capacity higher than 20 
tonnes. The Survey team recommended replacement of the existing 20 
tonnes fixed crane by a crane of higher capacity and to introduce the 
scheme of street collection and delivery of traffic in the area. 

The Railway Board stated (February 1977) that operational restric- 
tions had been imposed in public interest; street collection and delivery 
services had been introduced in Pune City; installation of a higher capacity 
crane had been considered but rejected; a container service between Pune 
and Madras was operative. 

The measures taken by the Railway Administration to retrieve the 
traffic diverted to road does not seem to be effective as only 1,506, IS89 
and 1,233 wagons were booked from this area during 1973-74, 1974-75 
and 1975-76 respectively against 1625 waeons in 1972-73. 

(iv) The survey of Faridabad-Ballabgarh Industrial Complex under- 
taken durine March-April 1973 disclosed that difficulties were experienced 
by trade due to frequent restrictions on booking of traffic by rail. irregular 
and erratic supply of wagons, detentions at originating points en route 
etc. Though Faridabad had been declared as restriction-free station 
from June, 1971, a number of restrictions were imposed on this Goods shed 
causing hindrances in the free movement of traffic. The existing terminal 
facilities were also considered to be inadequate. 

The Railway Board stated (February 1977) that operating restrictions 
had to be imposed in public interest and that proposal for augmmting 
terminal facilities had to be dropped due to difficult ways and means 
position and heavy cost involved. The Railway Board also stated that 
suggestions made by the trade to improve loading, unloading and storage 
facilities and to introduce a xhcme of guaranteed clearance, removal of 
operating restrictions, etc.. had been implemented. However. the traffic 
booked in this section declined from 14,506 wagons in 1973-74 to 10.340 
wagons in 1975-76. 

(b)  E a r t ~ r n  Railway 

Two industrial surveys and six road surveys were carried out on 
this railway during 19'1'2-73 to 1975-76. According to the report on the 
survey made in the industrial area at Durgapur during January, 1976. the 
major portion of the products of industries situated at Durgapur, such as 
alloy steel, cast iron, steel spring. chcmicals, gas cylinders, electrodes. etc., 
were moving by road to far off destinations like Madras. Bangalore. 



Bombay, Faridabad, Delhi etc. The diversion from rail to road was attri- 
buted to (a) longer transit time by rail (b)  imposition of restrictions (c) 
non-supply of empties (wagocs) (d)  loss due to pilferage en route and (e) 
delays in settlement of claims for losses and damages to consignments. 
in a majority of the cases the transit time taken by the Railways was 2 to 
3 times- more than that by road. The transit time to Madras etc., had 
increased from about two weeks to 3-4 weeks. 

The Railway Board stated (February 1977) that the constmints 
mentioned above are a story of the unfortunate past through which the 
F~stern  Sector had to pass. It is a fact that transit time from Durgapur 
to destinations in South by road is better than by rail. However, the efforts 
of the Marketing and Sales Organisation since the promulgation of 
Emergency had succeeded in securing additional traffic from accredited 
customem. 

(C ) Southern Railwm 

During the years 1971-72 to 1975-76. fifteen road surveys were under- 
taken by the Marketing and Sales Organisation of Southern Railway. T?le 
survey reports generally contained particulars of traffic that moved by 
road. loads carried. etc. Based on thc reports of the survey. canvassing 
i5  stated to be done by thc commercial officials with the consignors and 
consignees of goods which are considered susceptible of diversion to rail. 

( i )  Between 1970 and 1973. twelve commodity surveys, eleven road 
surveys and five industrial wrveys werc undertaken. The survey under- 
taken in December 1973 related to 1ndustri;tl Estate. OLhla. The Survey 
Team in its report attributed diversion of traffic from rail to road 10 delays 
in supply of cmnes inadequate tcrminnl facility at Okhla Stiltion and belated 
clearance, ranging from 3 days to 7 days and above. of originating traffic. 
An additional crane is stated to have been provided for. However, the 
terniinal facilities are still (October 1976'! to he improved. 

The Railway Bmrd stated (February 1977) that the followinp action 
had since been taken by the Railway:- 

( i )  an additional crane had been pmvided; 

f i i )  a new pilot train had been introduced to expedite clearance of 
wagons awaiting d e p r c h ;  

(iii) some important customers in the Okhla Industrial Arca had been 
bmught on the container circuit; and 



(iv) Qukk transit service had been introduced from Okhla to Bombay 
[uamac Bridge). 

Augmentation of the terminal facilities at Okhla could not, however, be 
taken up since the question of an underground railway for the metropolitaxt 
area was under consideration. 

(ii) The road survey ulldertaken in July 1974 at the terminal tax 
barrier between Uttar I'radcsh and Bihar border near Mughdsarai revealed 
that during three days of survey, 840 trucks loaded with goods wzighing 
78,653 quintals (approximately) passed through the' check-post; of these, 
744 trucks carried goods weighing 73,912 quintals for distances beyond 
300 kms. The traffic, lnortiy originating from places in Delhi, Morada- 
bad and Allahabad Divisions of Northern Railway, was high rated traffic 
Ske carpets, iron and stcel, ccment, glassware. aluminium, spirit, alcohol, 
etc., and accounted for i ~ h ~ u i  40 per cynt of the total traffic car r id  by 
road. Thc. diversion of traffic to road was attributed in thc survey rcpo:t 
mainly to operating restriction5 imposed by :he Railtvay Administra~ion 
from timc to time. 

Thc Railw:~y Rnard ctatcd (February I977 r ,  that operational restric- 
tion\ had to bc impo5cd from time to timc as the conditions narran!t.d. 

During the pcriod 1971-72 to 1975-76 South Eastern Railuay Admi- 
nistration conclu~w-l four road surveys at Kolaghat chcckpost ( t\r o In 

January-February 1973 ;~nd December 1973 and the other ttxo in April 
and Scptembcr, 1975). Thew surveys revcaicd that thc principal com- 
modities carried by r o d  to and from Calcutta were machinery parts. tca. 
m:dicincq, cotton piece goods, clatrical gcxnis, paints. aluminium products, 
iron scrap. eic !t was found that trrlffic to Madras and Tatanaear were 
moving by road mainlv because of cheaper freight rates by road uhich 
were inclusive of door to door service. saving in transit time md imposi!ion 
.of frequent restrictions for booking of goods rail. Booking of gocds from 
Shalimar Station to Mndras only on nominated days also contrihut2d to 
diversion of traffic to road. Shortage of cowred wagons was alu, found 
to be one of thc rcasons of diversion of traffic to road. 

In order to capture traffic from Shalimar to Stlt Cotaurs (Madras), 
t he  South Eastern R i ~ i l w a ~  Administration engaged freight forwarders for 
transportation of tmRc by rail in "smalls" in conventional wagons: but 
it was observed in thp road survey carried out between 4th and 7th kp 
tember 1975 that some of the freisht forwarders transported such ?raffic 
%y road to Madras instead of offering it to the Railways. 
804 LS-8. 



(f) Western lRuiiway 

During the period 1971-72 to 1975-76, ten road and five industrial 
surveys were conducied at important traffic d c t s  in ten cities-Bombay 
(Bassein creek), Jaipur, Bhilwara, Vadodara, Bharuch, Ahmedabad,. 
Ajmer, chotila (Rajkot Division), Kota and Surendranagar. The s w e y  
teams did not make any recommendation except in the case of surveys at 
Bombay and Jaipur. In the case of the former, the Divisions were advised 
in February 1972 to find out ways and means for at&racting traffic to rail 
and to examine the feasibility of running of point to point specials, loading. 
mn nominated days, provision of Railway Protection Forces' escorts and 
quoting of special rates. At Jaipur it was found that the traffic to Bombay 
was in " s m W  and for securing it the survey team felt that in~roductioa- 
of quick transit service was needed. 

The Railway Board stated (February 1977) that the suggestion re- 
garding introduct~on of quick transit service from Jaipur to Bombay tor 
"smalls' traffic could not be implemented due to break of gauge involved. 

Surveys of industrial areas at Vapi, Vallabhvidya N a p ,  Dewas. Udhna. 
and Gandhidhar were conducted during 1974 to 1976. The bulk of the 
products of industries at Vapi. Vallabhvidya Napr, Dewas and Udhna, 
tanging between 70 per cent and 96 per cent, were found to be moving 
by road. Non-availability of wagons, excessive transit time hy rail and 
more incidence of damages in transit were found by the survey team as 
the contributory factors for less traffic by rail. 

[Sub-paras 8.50 & 8.51 of Paragraph 8 of the Report of C. & A. G. of 
India for the year 1975-76, Union Government (Railways)]. 

1.206. According to the Audit Paragraph an important function of 
the Marketing and Sales Organisation is to undertake commodity-wise 
pattern of traffic moving by road and the points between which this traffic 
moved with a view to assessing as to which of this traffic could be brought 
to railways with advantage. As to the scope and utility of such surveys, 
the Ministry of Railways have ic a note stated: 

"It is submitted that the scope of surveys undertaken hv the Rail- 
ways is limited to assessing the pattern and quantum of traific 
moving by road on certain important routes with a view to 
deciding whether such tr& can be brought to the Railways 
profitably. These surveys are more in the nature of fact find- 
ing studies. 

1.207. During evidence before the Committee, the Member 'h f f ic  
stated as follows in regard to the scope of these surveys : 

"It has its limitations. Wc try to get as much information as poti 
sible a! the N a k ~ s  and Toll points. But we have no lega8 



right to demand ,the information like 'from whom, to whom, 
transit time etc.' Whatever information we are able to 
collect, we collect and based on that we go further in the 
subject." 

1.208. When asked what kind of information was being collected 
through tbese surveys, the Member Traffic stated during evidence: 

"Generally, they (the road Bauliers) show us the challan from 
which we get an idea of what commodity is being camed, 
from whom and lo which place. They do not give the transit 
time; we do not know the rates. Whatever information we 
are able to get gives us some idea. That is the starting point 
for as to contact the people and to induce them to use the rail 
transport. They give us the offers made bv the road operators 
and start bargaining with us as to at what rate they will give 
traffic." 

1.209. As to thc follow-up action taken on these surveys the Ministry 
of Rallw2ys have in a note stated: 

"After every road survey the description of the rraffic carried, the 
narnf: of senders and consignees, originating and terminating 
stations and th rate at which the traffic being carried are all 
analvsed in the headquarters' Marketing and Sales OGce 
with a \iew to decide on the steps to be taken to attract the 
traffic, specially high yielding traffic. With the information 
available the following action is usually taken after every rwd 
s u m y  : 

1. Special stations to station rates are quoted, where neccssarp, 
to comyle with the road rate particularly in respect or 
high valued traffic: 

2. consignees. particulrtrl\p the big firms are personall:; contacted 
by officers and inspectors to convass for the traffic assur- 
ing them speedy transit and quick delivery; 

3. special collection and delivery services are orpaniscd import- 
ant points, opening new mobile booking officers, cont;\iner 
terniinals and orher special services to enable door-to-door 
delivery: 

4. the frequency of Fuper express goods trains is increased frcln 
one a week to twice or even 3 times a week or even on 
daily basis dependins on the availability of traffic on the 
concerned sections. These specials are speciallv monitored 
in divisional ana headquarter control offices, and sometimes 



if the traffic carried so warrants inspectors are deputed t o  
travel from the starting to destination station to ensure quick 
and safe transport of the goods carried by the super fast 
trains; 

The above are some of the nieasures taken at the end of every road 
survey." 

1.210. On bcinl: asked as to what was the nicthod followed in doing 
these road surveys, thc Committee were informed during evidence that 
b e s e  surveys were done bv the out-door inspectors. Inspectors were being 
posted at check-past wherever the trucks stoppcd for paying toll or taxes 
and  they were able to collect nccessary information. In this connection, 
ithe Chairman, Railwav Board stated: 

1; It may not be prccis: information. Rut we get some indication. 
They do  know t h : ~  "X" \end\ a conirnodity to "Y". Then they 
are able to take thc Icad and folio\\ i t  up to whatever extent 
they can. This is one method of finding information." 

1.21 1. Asked whcthcr the survey te;tms ucrc wpposed to mrrkc sonic 
recommendations. :hc Mcnihei Traftic st:~tcd : 

''It is only :I tcam of inspectors to get only thc background di~t;~." 

1.212. The C:c~mmittc.c cTcsircd to know ~ h e t h c r  the utility of the 
survey undcrtakcn hy the Railways has bcen cvaluated. In a note on the 
subject. the Ministry of Railways has stated: 

"With regard to the evaluation of the utility of the survcys undcr- 
takerl by the Railways. i t  niay bc ex~laincd that such surveys 
providn basic material for the Railways enablins them to ~liilkt 
an analysis of thc trrlfic moving hy road betwccn each pair 
of stilttons with :I view to dccidinp the steps to be taken to 
attract more traff~c speciallv high viclding traffic." 

1.213. An anllysis of some of these survey reports, prepared by va- 
rious Zonal Railwavs, made hy Audit revcaled that these reports did not 
contain essential data namely transit time taken by road hauliers, freight 
charges etc. Explaining the nxsons for this, the Ministry of Railways have, 
in a note. stated: 

"At the outset, it should be clarified that the survcys undertaken by 
Railways arc limited in scope and provide onlv the basic ma- 
terial necessary for ascertaining the type and trend d traffic 
moving by road. such surveys are not intended to be vcfy 
detailed as such full-fledged surveys to be very effective would 



required a large cotingent of staff besides preplanned elaborate 
orgauisat~onal arrangements. The scope of the surveys under- 
taken by the Railways in thus limited to the extent of having 
an idea of the traffic moving by road with a view to lindiag 
out whether such traffic can be brought to the Railways profit- 
ably. 

In the context of surveys undertaken by the Railways on impor- 
tant truck routes, it may be mentioned that the intensity of flow 
of trucks on highways is so high that in the normal course, a 
long qucue of trucks is formed even while recording the mini- 
mum necessary information. The trucks crew viz., Drivers 
and cleaners are generally either illiterate or semi-literate and 
they do  not cooperate in furnishing correct and reliable infor- 
mation and on the contrary suppress it. In a number of cases 
thc truck crew carries with it only transit invoices/challans 
from one ottice ol transport companies to their other oilice 
showing only thc number of packages without indication of 
freight charges and names of the actual consignors and con- 
signcsi. It is found to be very difficult to collect all the &-- 
tails from even the litcrate drivers as long queues arc formed 
and thc truck drivers become restive, to n-sume the journey- 
Furthcr. detention to trucks caused duc to verification of do- 
cuments ant1 lakinp dotvn records create scveral other prob- 
lems likr trafli:: iams on thc highway especially durinz the 
peak hours, con:rontation with survcy staff ctc. Thus !he 
survey team has to work undcr considcrablc strain and strccc.. 

In thc circmst:rnccs. iictails libc tramit tinic, freight c1iargi.s by 
thc 1o;ii1 hadiers pcncr;rlIy do not find a placc in the survcy 
report.;. H ~ w c ~ c r ,  p;~rticuIars of transit timc by r o d  arc ad- 
vertised frequcn!l:; by many road transport operators in the 
loading newspapcrt;, conimcrcial journals etc. and thc railways 
makc use of s ~ ~ c h  information. Other relcvant Jctr~ils arc 3s- 
certained by discrcet enquirics." 

1.214. In reply to a qucktion as to \vhy thesc Survcy Reports did 
mt contain any ~\~comni:ntliition~ about thc n~easurec ncccssary to nttiazt 
tho traffic to Railways, the Ministry of Ra i luqs  have. in a note sta!cd:- 

'The suncq rcports generally do not contain spccific recornmen- 
dations/suggestions as considerations on which road transports 
generiilly prcfcrrcd arc well known and further since the sur- 
veys are undertaken only with a view to collecting certniraw 
basic statistical data. Though all possible measure9 are b e w w  
taken by the Railways to effectively compete with-&d as8&wj 



transport especially on the principal routes, there are ccr~ah 
factors largely responsible for diversion of uaf6c to the road. 

(a) Door to door service at any time during day and night at 
&e ccnvenience of the party. 

(b) No rigidity of rules like railways in acceptance, movment 
and delivery of traffic. 

(c) Loading/unloading ,operations are undertaken by road ope- 
rators by their own labour. 

(d) Crcdit facility on long term basis for important customers. 

(e) Granting reduction in the freight bill itself on the spot in 
some cases. 

(f) Speedier transit, as compared to rail which is preferred by 
trade to maintain low inventory and thus avoiding blocking 
of capital for long period." 

1.215. The Committee were informed that no specific guidelines had 
been laid down by the Railway Board for conducting such surveys as the 
procedure to be adopted and material to be collected differs from area to 
area. 

1.216. The Indian Institute of Management, Ahmedabad who had 
made a review of the working of the Marketing and Sales Organisation 
the Western Railway. has in relation to the market surveys and research 
have made the following observations in their study: 

"One of the important responsibilities of M.&SS's Organisation is 
to conduct market research on  specific problems. Studies on 
road competition. movement of certain commodities and sur- 
veys in industrial estates for understanding business potential 
haw been conducted by the inspectorate staff of the organisa- 
tion from time to time. Effective marketing research for prob- 
Iem solving requires a training in methodology, data collection 
and analysis techniques which have not been provided to this 
staff. To expect them to do a professional job in this area is 

I asking too much from them. Use oriented problem solving 
research would requite trained personnel with background and 
experience different than presently available in the organisation." 



h d a b l e  but the scope amd utility of these so-called swveyr ie only Bmited. 
According to the Member T d c  these surveys are 7n the natore of 'fact 
Boading studies'. It bas been further stated that "such surveys are n d  
dnteaded to be very deCpiled as such fnn fledged surveys to be ediectiv~ 
wauld require a large contingent of staff besides preplanned eleborate 
organisational arrangements." 

1.218. Ebm the information made available to the Committee, they 
get an impression that some outdoor inspectors were deployed by the 
Rallways at various check-posts or other points where the trucks stopped 
'for plying toll or taxes and some rudimentary information about the 
commodities carried by them, the points of origin and destination was 
.collected. An analysis of so& of these socalled survey reports has revealed 
&at they contain only a statistical data about the number of trucks 
roved  and nature and quantum of t n s c  carried by road. Tbey did not 
contain any information about the transit time taken by road haulim 
vis-a-vis by rail between the same pairs of points, freight charges etc. 
-nor did they contain any recommendation of the survey team aboot the 
measures to be taken for attracting traffic of tbat area to the Railways. 
The Committee fail to understand what follow-up action could possibly be 
Qken on the basis of the incomplefe data collected through these surveys. 

1.219. The Committee have been informed that no speciiied guidelines 
'have bee. laid doma by the Railway Board for conducting such surveys. 
This is, to say the least, most undesirable as one ot the most important 
responsibilities assigned to the Marketing and Sales Organisation is to con- 
duct marltet reseach on specific probIecns. If this is to s m e  any useful 
purpose It should be condocted on scientific lines and by qualified 
personnel, unlike the studies on road competition, movement of certaid 
commodities and sorveys in industrial e-dates which have been conducted 
hitherto by tbe Inspectorate staff of the orgmisation. Tbe Committee 
mold like tbe Ralhvay Board to make an indepth study of tbe present 
system d market resccrrch and hritiPte mtllsrwes to ensure tfrat these 
research studies help d v e  problems and aid in decisioa-making aad 
Yonnulation of marketing plans oad strategies to face the competition horn 
ropd hnuliers. 

Rail-Road Coordination 

1.220. Road transport has certain inherent advantages over rail trans- 
Fon such as the ability to provide door-to-door service, pick and choofe 
not only the commodities for carriage but also the route and customers and 
-vary rates at will. The Railways, on the other hand, being a nationalid 
Pndcrtalting and a public utility service, have the obligation to carry alt 



traffic that is offered to them; sometimes even at less than cost as in the 
c;is= of esential commodities like coal and foodgrains. This situation loads 
to some of the high rated traffic going over to road. According to the 
'Indian hailways Year Book, 1975-76' during the period "1950-51 to 
1973-74, while motorised freight and passenger transport increased annually, 

the Raihiays' share was reduced to 65 of total freight. . . .with a cones- 
r o n d i n ~  increase in the share of road transport. The relatively poor per- 
iormance of heavy industries requiring transport of bulk commodities, 
which generate the major part of the Railways' freight traffic. has been the 
main factor in the Railways' inability to retain their former share of total 
freight traffic. In addition, because of its inherent advantages, road trans- 
Fort has gradually captured a greater share of the market for high vdue 
goods moving over short and medium distances." 

1.221. On the question of rail-road competition the Membcr Traffic 
obse;.ved as under during the course of his evidence before the Comn1ittce:- 

"I wiil pive some figures to indicate how we are tightin;: with our 
back against the well in the matter of competition with the 
road transport. 20 years bnck. our roads were b,id. Today 
they are cxcellcnt. Several ovcrbridpr over ronic of thc big 
rivers have been built. Today. we have to conipctc with one 
of the bc5t ro:d tramport in the world. Thc door In door road 
service has bccn devc1o;ed. If a perwn ha\ m,~r~uFiictured 
his goods today, he wants to send ~t ;way the Fillllc cvcni,lg; hc 
want< to reach ~t to the consumer wi:hin a d:1\ or two and he 
wants to get his money back as early nr possiblc and roll it 
o n  ." 

In  a note. the Ministry of Railw:~ys have stated: 

"Due to the large invcrtments on the development of road transport 
and due to liberal ~ F S U C  of inter-State and national permits. road 
transport has emerged as a strong competitor to rail trimsport 
particularly in respcct of high rated traffic. . . .Even when only 
State. Inter-State and Zonal permits were beinc iwucd. the road 
haulicrs had k e n  making scrious inroads into t k  railways 
share of high-profit yielding commodities. With the icsuc of 
the National Permitc, the competition from road h w  b c c r m ~  
all-pervasive and even longdistance high-profit yielding 1 r a W  
is creamed off by road hauliers. This is a fact after the issue 
of the National permits." 

1.2,12. During evidence the Committee enquired whether any efforts 
had I w r :  made by the Ministry of Railways to take up the matter regnfdhS 



rail-road competition with the other concerned Ministries such as Ministry 
of Shipping and Transport etc. The Member Traffic stated: 

"We did take that up. We are an interested party in seeing that 
the road transport permits which are given by the road transport 
authorities are kept down to the minimum. We suggested that 
we be put on the Committee, but we have been told that, since 
we are competing pitrty, we cannot be put on the Cornmitree 
that decides the issue of permits. But we resist tooth and d 
where there is something that is going to be competitive witb 
us. But the States are interested in their own revenue and they 
bring pressure on the Ministv of Transport and Shipping and, 
therefore. there has been a little more liberal issue of permits 
than we would like." 

1.223. Referring to the success of the road transport, the Member Tr& 
has stated in evidence:- 

"It is purely because of the efficiency of the road servic~. They a r e  
ahlc to give bcttcr rates. We cannot offer any ratc purely to 
compete with them. There was a slight depression in the road 
transport; they cut down their rates quite con4dcraSiv in the 
South." 

1.2>4. In thc same context the Chairman. R r~ i lwu~  Board h ~ .  stated:- 

'We tr! tb compctc Nith them on station to station b~ql;. but we 
ncvcr try to cut below our oper:~ting co.ts. A;, f a r  as the 
tufting down thc rates i \  conccrncd. ~s cannot do th'it. We 
hnvc little chance c u q x l n p  at  thc m;nisterial h e !  tn coordinate 
~ i t h  them. Their cvcrhe:tti\ ,:is vsr1; much Ies* th,~n ours." 

'They arc in thC ;.riv.~tc wctor. we cannot stop thcin. !ilar;y maon- 
hcturcrs take thC raw rn:ltcrials through the milwnys and send 
thc finished procltrcts through thc roads. That is favourable to 
thcm. Wc cannot snv that unless the fnishcd ?on& arc moved 
throu@ us, wc \voulJ not cnrry the raw materia!. We f d  
that railway and roads should live together." 

1.225. The suhject of Rail-Road Coordination had come up for review 
by thc PAC in thc past and the Committee had made several ohrervatiorrs, 
Important extracts from these observations are reproduced below : 

"1.71. The Committee find that ahout Rs. 26 crores havc been- - invested by the Railways in various State Road Tmsport Coc- 



yorations primarily with a view to regulate rail-road coordina- 
tion. Even though the Railways are getting adequate return 
o n  their investment in the form of fixed rate of interest, the 
aim of rail-road coordination has not been achieved. . . . . .Tine 
Committee recommend that the Railway Board should in con- 
cert with the Ministry of Transgort and State Governments 
review the position to devise methods for making the Railway 
participation more effective." 

' 73rd Report of the Public Accounts Committee (1972-73) : 

-1 . l 3 .  . . .The Committee would accordingly recommend that Rail- 
way Board should in consultation with the Ministry of Trans- 
port and the State Government. take necessary measures to 
ensure that Railwayf participation in the State Road Transport 
Undertakings becomes effective for securing a better rail-road 
coordination. " 

77th Report of  the Pitblic Accourtls Committee ( 1972-73 ) : 

"1.52 . . . . An effective coordination between road and rail traasports 
is necessary so that unhealthy competition between these two 
vital sectors of economy resulting in wastage of national re- 
sources is not allowed. The Planning commission is stated to 
be already seized of this matter. The Committee dcsirr: that 
in the formulation of plans this aspect may be constantly borne 
in mind to allow of no distortion." 

148th Report of the Public Accounts Committee ( 1974-75 ) : 

"1 . l l 9 .  . The Committee's attention has been drawn to the com- 
petitive transport situation which has gradually developed in 
the country. The Committee have always exprcsscd thcir 
concern at the lack of a coordinated national integrated trans- 
port policy. They. however, regret to find that even though the 
need for coordination between the different modes of transport 
is accepted by all, there has been no worthwhile achievement in 

this direction. . . . . .This not only involves wasteful competition 
between the railways and road hauliers but leads to a national 
waste inasmuch as the rail capacity created at great cost rcmains 
unutilised or underutilised in many sectors. It needs no 
emphasis that proper and effective rail-road coardination can 
bring more business for the Railways. This happens because 
the Railways are unable to give full satisfaction to its users. 
Road transport is always much dearer compared to existing 
railway rates. In the context of the present day circunistaaces 
arising out d the oil crisis, thc nbad for a coordinated national 



integrated t r a n w r t  policy has become all the mare important 
and compelling. I t  will, therefore, be in the fitness of thine 
that this question is considered by Government at the highest 
level to formulate a clear-cut policy and to evolve a suitable 
machinery for the effective implementation of the same." 

"1.120. The Planning Commission and State Governments may, 
however, be approached to discourage lung distance road 
transport service in public and private sectors, both for passea- 
ger and goods traffic, once the Railways are able to meet fully 
the demand to the satisfaction of users and respective State 
Governments." 

1.226. In its Action Taken Notes submitted to the Committee in August, 
'1975, the Railway Board informed as under:- 

"The matter is under consideration in consultation with the Ministry 
of Shipping and Transport and Planning Commission. The 
final reply will be furnished after the replies are received from 
them." 

1.227. During! evidence the Committee enquired whether any progess 
bas been made in this direction. The Chairman, Railway Board h2s stated: 

"The Government of India have formulated a transport policy whialr 
is still under discussion between the Ministries concerned. . . . 
The Ministry of Shipping and Transport is cbrged  with the 
formulation of a transport policy. They are in close touch 
with the despatching Ministries as well as with us. We hare 
expressed our views to them." 

1.528. In this context, a representative of the Planning Commission has 
.informed the Committee during evidence of the latest position as under:- 

''A note was circulated by the Ministry of Shipping and Transport 
some time back setting out the board guidelines of the coordina- 
tion policy. This was examined in the Planning Commission 
closely. In the Planning Commission, we found that therz was 
scope for improving this policy because there were certain COIL- 
tradictions. There were certain areas in the field of transport 
coordination where more refinement was ca l l4  for so that 
transport infrastructure which we have dec c lopd in this 
country, is put to optimum use. This was examined. There- 
after, as you know. various developments have taken place. 
'There has been shift in priorities in the sense that empioynlent- 
atiented schemes, employment intensive mode of transport arrd 
technology, etc. have to  be preferred to other areas which ur 



more modern and this applied more in the field of road trans- 
port. All these issues are currently under the examination in 
the Planning Commission, and it is felt that perhaps the note 
circulated by the Ministry of Transport would need to be 
modified. This is a matter which is currently under cxamina- 
tion and it is expected that the matter will be sorted out 
shortly." 

1 229. In a note subsequently furnished to the Committee it has been 
Mated: 

"The draft National Transportation Po!icy as circulated by the 
Ministry of Shipping and Transport in January, 1977 has been 
revised in the light d comments received from various Minis- 
tries concerned including the Ministry of Railways and referred 
to the Planning Commission who propose to appoint a high 
power committee to consider various asrects of the draft paper. 
As per indications the draft policv as modlfied as per delibern- 
tions of the Committee will be circulrltcd to all Stare Govern- 
ments for their comments. The final draft incorporating the 
views of thc State Goccrnmenrs will be discussed ~n one of the 
meeting of Transport Development Council before it ic r?fcrrcd 
to the Economic Committee of the Cabinet. It is alw proposed 
to place the draft policy as ap7roved by the Economic Com- 
mittee. on the tables of both thc Houses with a view 10 
ascertaining the views of the Members o f  P;rrlti~rncnt. It will 
t h u ~  be appreci~tcd that a\ per proccdurc i n d i c a ~ d  ahovc it 
will lakc sonx tinle bcforc thc final transportatlcn pollcy is 
forn~ulntcd and adoptcd. It iq conc~dcrcd that 111 thc owrail 
interest it is necessary that the National Transportation Policy 
is finaliscd expeditiously but no unihteral actim cnn be ruken 
by this Ministry. The observations of t l ~ c  P.A.C. have bccn 
forwarded to the Ministry of Shipping and Tr,lfIsp~rt for cx- 
pcditing the fi.inl~\,lt~:m." 

1.230. A serious weekncs of the Indian transportahn systen~ appears 
to be the lack of coordSaation between the rail and road system5 in the 
Lwahy. llre C~mmittee find that tbere is not only lack of wordination 
at tk d o n a 1  k v d  betwcea the two modes of transport but as a matter 
of bct fkre is a severe ccmpditim beiween the two. Tbe road transpott 
Ls certain inherent adv~nfages over rnil tmnsport such as the ability to 
p m d e  door to door &e, pick and cboose not only tbe commodities 
for um&p bat dso tlac routes and rulrtsners and v q  rates at wiU. (la 
& dhm M the Railways being a utlonulised undertaking rad a public 
~ n r r l e + b * e t b c o ~ ~ t o e u r y d l b o e a c t h r t i s ~ ~ t d t o t h 4 m ; -  -- 1 .-.- --.A. ewm st lcm &am cod as h tbc case of csawo!ial commodities 



nKe coal and foodgrPins. As pointed eut in paras above over tbe year9 
athe Railways' share of the total freight has continuously gone done amd 
with the diversion of short distance and high profit-yielding traffic 40 Um 
road& @he Railways have virtually become carriers of only bulk commodi- 
ties and otber long distance freight which the road do not find profihbk 
to transport or which cannot be conveniently transported by road. TBis 
phenomenon not only involved wasteful competition between the railways 
and road hauliers but leads to a national waste inamuch as the rail capacity 
created at great cost remains unutilised or underutilised in many sectors. 

1.23 1. The Public Accounts Committee have been repeatedly empbesis 
inp; the. need for an efiective rail-road co:wdinatiun whie'h can be brought 
about only if there is a national integrated transport policy. The Com- 
mittee have now been informed that a draft National Transport Policy 8s 
circulated by the Ministry of Shipping and Transport in January 1977 rws 
revised in the light of comments received from various Minii&ii& d 
referred to the Planning Commis$ion who propose to appoint a high power 
cmmittee to consider various aspects of the draft paper. This draft has 
vet to pass through various stagtx before it can take a proper shape. The 
Committee are constrained to exprecs their dissatisfaction over the delay 
in finalization of a national transport pdiry. They would like to onn 
again reiterate that the matter may be considered at the highest level d 
steps taken to finalise the National Transport Policy mosl e\;peditionsly. 

I 
C.  M. STEPHEN. 

Chairman, 
Public- Accortnts Corrmit:ce. 



No. Dcrignalion Grade Number of Poau 
--- ---- 

Crntrd Eaqtern Nortftrrn N.E. N.F. Southern S.C. S.B. Western 
Railway Railway Railway Rly. Rly. Railway Rly. Rly. Railway 

I Chief Marketing Superin 2500-2 750 I I I . . . . I . . I I 
t mdcn t 4 

2 Add. Chid Markrtiug Supdt. ~250--25m . . . a . . I I * . . I . . . . 
=1 

3 Marketing 61 Sala Offirrr t IW---16on 4 ' I 

5 .Gstt. Marketing & %lo: C p - ~ n o o  . . . . I I 2 %  I I . . I 
Supit. 

6 Chid Commercial Impertor . 7 t w - - i ) ~  5 I 3 . . 3 @ 5 5 . . . . 

8 &mnariaJ Inrpector (Junior) 550-750 1 2 . . 5 I 3 $ 3 5 4 I I 

Do. 455-7'" 4 6 16 . . 6- 8 6 8 6 

1 1  Do. 2&--430 . . . . 9 . . . . . . . . . . . . 



15 Senior Clerk . . - 330-560 3 3 3 2 2 4 10 . . 8 
16 Junior Clerk . . . 2fk--.po 5 2 3 2 3 1 14 . . 4 4 

I 7 Stenographer (Senior) . . 550-750 . . I . . . . . . I . . . . . . 
I 8  Do. 425--7no . . . . . . . . 3 . . . . 2 . . 
19 Stenographer (Junior) . . 330-560 2 I . . . . 2 I . . . . . . 
20 Typist (Smior) . .  330-5h . . . . . . . . I I . . 3 . . 
st Typist (Junior) . .  zfm--~m 2 . . . . 2 a . . I I 

e2 Record S r t t r  . . . 225-308 . . . . . . . . I I . . . . . . 

** Senior Cornrnl. Offirm (Rates). 

8 n * r  : There i s  no w p r a t r  Markeking anti Snlra Organisation on the N.F.  Raihva?. No additional pose of In cton or ministerial staffhave 
* a f r  t i .  2%. Ratn  and  ikvcInprnrnt inryrrtors arc rallrd upon to thr Marktting and En Suprrintrndrnt as put of 
their normal duties. lrio nlarketing a n d  sales organisation exists on thr Divisions and the Commcrcid Officers are doing the wkcting and 
@ale  activitica as part of their work. H ~ w c v ~ ,  the p s t  of a atenographcrs and two pcom were created to @t the &f&efiPg a p d w  w+* 



((I) ~~~d 
Chief Marketing Supcrintmicnt & ( I )  Overall ruprwi~ion on thr functioning 

Additional Chid Marketing Slrpxin- nf thc Markrting Organisation ; 
dent . 

(2' atl~Gni<tratiw approval for quoting 
 BY ial rculrrc~d ratrs for container 
trallic and otht-r conventional traffic : 

j:j\ approval of Survry Rcportc of new 
railway linw on Ix-hair of C~n~mercial 
lkpar t~~wnt  : 

i ti, liaium wit11 C ~ I P I  ; t ~ i n ~  branch in regard 
to clc.armrr US outstanding dcmands of 
traffic; 

I 7 plannmg f i r  prorurinq additions 
traillc and r.wrtnji for the rrquire 
mcntb of thr rrallrt alrracly existing; 

( A j  tours to arcas offrring high rated 
traflir and co11tact.s with important 
custurnm offering hulklhigh rated 
trrtfir. ; 

(9, fixing quotas f i~r  daily load~ng of High 
Profit yield in^ (imrnrditieu and 
kreping watch on daily Ioadin~ of cer- 
tain xlrrtrd rornn~tditicr turcrptiblc 
to divcrsiorl to road; 

(10) firrnnda~ion of nudl(rt h t i ~ n a l a  of 
Traffic earninpp of the Railway includ- 
ing Augunt Review and reviud oti- 
matr and fixing targets for laadin J 
earning of Divisio~; 



( I  I )  proposals for inclusion in works Pro- 
gramme of Traffic facilitie~ Works 
for Commercial Department. 

Marketing and S d a  O h  1 ( I )  Marketing Research, Prospecting and 
Development ; 

Senior Commercial Olfm (M&S) [ (2) c a t  atudies with a vier to meeting 
competition from road and securing f more n i l  t m s c  ; 

Asstt. Marketing & Sales Supcrin- J 
iendent. (3) introduction of container service etc. 

and mechanical handling of in 
smalls and parcels. 

(4) quotatwn of r a m  for container scrvire 
to ncw partia and processing 
for reduction in ra ta  wherever 
necessary for retention of their traffic 
to rail ; 

(5 )  arranging rneetings with the parttics 
in thcir premises to explain workin% 
of thesc services and acsisting them in 
p l a ~ i n g  transport of their goods by 
suggesting mcasura for reduction in 
cost of packaging and maximum 
utilisa~ion of container space ; 

(61 to maintain liaison with Mechanical 
Department for the purpose of arrang- 
ing POH and d a y - t d y  repain and 
maintenance of rail and road equip- 
men to of container S C N ~ C C  comprising 
of flats, containers, crane and Tractor 
Trailen ; 

(J ' ,  introduction of new services vi:., 
ovanight scnica ctc., to improve thc 
quality of vrvice ; 

(8: introduction of quick Transit Ser- 
vies  and review of thar pcrforrmnce 
from time to timc ; 

(9) opening of halu and out-agmcia etc. 
Ciry Booking oHica, street Dclivay and 
wllrction ~ e r v i m  ; 

(10) watch on transit dch)s of Freight For- 
w d c n ,  Containm, QTS wagom ; 

( I  r ) unahlpin dose Linton with nlan&tur- 
as and trading interests with a view to 
axeruin and solve thcir problem in  
conocction with upaditiour and safe 

transportation of their goods by rail; 



(b)  Nan-gazetted 

Chief Commcrcial Inspector 

Commercial Inspector 

Marketing and .%ICY Jnsprctor 

(12) to investigate the frasibility of introduc- 
tion of F.F. Scheme on new route dc- 
prnding upon the traffic potential, to 
krrp a watch on loading by Freight 
Forwarders and to review the scllrmr 
periodically for revision !of rates as 
and when necessary keeping in virw 
the rconomim of operation vis-a-vis the 
rates of road haulirm; 

(13) prospecting traffic for special type of' 
coaching stock like Refrigerated vans, 
Motor vans and kcrping sprcial watrh 
on their loading and movement ; 

(14)  kccping a watch on running of Super 
Fast Exprcss trains. 

( i )  tn maintain contacts with firms, private 
and public sector rommercial untlrr- 

takings in order to prospcct traffic for 
movement by rail ; 

( i i )  procasing of proposals for quotation of 
rates to new partin for containcr srr- 
vice ; 

(iii) examination of p r o v a l s  for introdur- 
tion of Freiqht Forwarder Schrmc; 

( i v )  review of (a) ratcs quotd to various 
parties for container scrvirc ; ( h )  Freight 
Furwarder Scheme from time to 
timr ; 

(@) preparation of Project Reports/Revised 
Projrct Reports and annual financial 
appraisah of container srrvices ; 

(vi) watch on day-today loading and 
transit of containers and Frright For- 
warder wagons ; and 

( v i i )  functions assigned from time to time 
in regard to various marketing activities 
indicated above against the dutics of 
officm ; 

Head of Scction Senior Claks, Junior (i) Notes on the activitiu of marketing and 
Clerks, Stenographers, Pmns. sales organisation ; 

( i i )  prcparation of Monthly Appreciation 
Reports to Board; 

(iii) formulation of Annual Financial Review 
of "Uneconomic Branch Linen"; 

( i v )  correspondence, maintenance of stati- tiit.y~g;yw~;~dical reporb and 



On Divisions 

Marketing & Salea Inspecton , To maintain contacts with firms and other 
privatelpublic sector [undertakings with a 
view to prospect traffic, specially high 
rated for movement by rail jurisdictions 
of most of the Inspectom have k m  
earmarked area-wise, but the Inspectom 
are aLw assigned any duty in rcgard tn 
various marketing activities indicated 
against the duties of officers. 



APPENDIX III 

(See Paragraph i. 15 1 ) 
Specific reasons for shortfall in the uctual loadings compared to the targets 

in respect of services between seven pairs of container services. 

The specific reasons for shortfall in the actual loadings compared to 
the targets in respect to the seven pairs of points in question are given 
below duly indicating the targets, wherever revised. 

( 1 ) Carnag Bridge-Asarva Service 

(i) Negligible loading was done by M/s. Burma-Shell, M/s. Hindustan 
Lever Ltd., and M/s. Indequip Pvt. Ltd.. compared to the traffic anticipat- 
ed from them. The reasons for this are:- 

(a) cut-throat rate reduction by road hauliers; 
(b) overnight service by road hauliers compared to 3 lo 4 days 

by rail; 
(c) avoidance of octroi problem by bringing the goods by road to 

godowns outside the Municipal limits of Ahmedabad; 
(d) reduction in road distance by 20 kms. after opening of Bassein 

Creek Bridge in January, 1972; 
(e) opening of Koyali refinery Gas Plant. which eliminated tra- 

ffic from Burmah-Shell Refinery. 

(ii) Extensive breaches on the main line of Baroda Division in July 
and August, 1972 (when loading had to be suspended for 24 days) and 
again in September, 1973. 

(iii) Imposition of curfew in Ahmedabad from December 1973 to 
March, 1974. 

It is proposed to close down this service if efforts to rejuvenate it do 
not succeed by 31st March, 1978. 

(2 ) Carnak Bridge-Kota Service 1 
Mainly imported wood pulp traffic was camed in containers ex. Camac 

Bridge to Kota for M/s. Sriram Rayon and in the return direction they 
were carrying the synthetic yam from M/s. J. K. Synthetics and other 
general goods. While the traffic of imported pulp in containers increased 
from 723 containers in 1975-76 to 917 in 1966-77 the traffic in return 



direction came down from 686 containers in 1975-76 to 271 cmtainers 
h 1976-77 because the loading by M/a. J. K. Synthetics who used to 
load about 60 containers per month in 1975-76 came down to 12 con- 
tainers per month during 1976-77. The main reason for this reduction 
is wide fluctuations in synthetic yarn prices in the market, due to which 
they wanted quicker transit by road in smaller units. They were also 
not in a position to build up sufficient stocks to move them by rail due 
to creditequeese. 

( 3 ) Salt Cotaurs-Bangalore Cuntonmenl Service 

(i) M/s. WIMCO/Madras who were expected to load 258 containers 
had to he dropped as their godown at Bangalore was found to be inaccessi- 
ble to the tractor-trailer combination. 

(ii) M/s. I.T.C. Ltd., and M/s. Britannia Biscuits Co., who were 
expected to load 800 and 100 containers respectively per annum did not 
avail of the service as their despatches were in small lots and the move- 
ment by road was cheaper and faster. 

(iii) M/s. Kirloskar and Mis. Mysore Electrical Industries Bangalore 
who were expected to load 120 containers and 60 containers respectively 
did not avail of the service in the absence of 'top opening containers'. 

(iv) M/s. MICO. who earlier agreed to load 180 containers per 
annum, declined to avail of the service on the plea that their equipment9 
were being tested on certain road vehicles and they had to patronise those 
road services. 

(v) M/s. Mysore Vegetable Oil Products, who were expected to load 
180 containers did not avail of the service on account of very low rates 
offered by the road operators. 

(vi) Traffic from M/s. United Breweries Ltd. and M/s. Mc Dowell 
dr Co. declined cunsiderably after the reintroduction of prohibition in 
Tamil Nadu in September. 1974. 

The road services on this route is very well organised and the deli- 
very by road is overnight at much cheaper rates. Hence, it is not msi -  
ble to operate this service successfully and it has been decided to merge 
this service with Bangalorc/Sdt C b t a u ~ a l i m a r  service. 

(4) Pune--Sait Cotaurs Service 

Out of nine parties prospected at Pune to offer 910 containers ner 
year, most of them backed out totally due to fall in demand and diversion 



128 

to road on account of very low rates quoted by road hauliers. These 
parties am:- 

(i) M/s. 
(ii) M/s. 

(ui) M/s. 
1 

(iv) M/s. 

+. (v) M/s. 
(vi) M/s. 

t 

(vii) M/s. 
(viii) M/s. 
(ix) M/s. 

Sandwick Asia Limited 
Matchwell 
Sudershan Chemicals 
India Cables 
Great Foseco. 
David Brown & Co. 
Beck & Co. 
Philips; and 
J. G. Glass Works. 

M/s. Kirlosker Oil Engine Ltd. stopped loading contairrers to Madras 
on account of fall in demand of their oil engines in the southcrn area. 
M/s. Dunlop India Ltd.. M/s. T. I. Cycles and M/s. Forge Drop & Stamp 
inp  Ltd.. who were prospected to load 480, 60 and 20 containers per 
annum did not give much traffic except M/s. T.I. Cvcles. 

As the prospects of any appreciable improvement in loading on this 
service are not bright, it has been decided to merge this service with Wadi 
Bandar-Salt Cotaurs container service. 

( 5  ) Salt Coraur.7-Wadi Bnndar Service 

I .  Burmah-Shell (Agents M/s. Poppat Jamal & Sons.. Madras) who 
were expected to load 1296 containers of empty LPG cylinders per annun 
availed of the service up to November 69 only. After setting up of the 
factory at Madras, this traffic has completely stopped. 

2. M/s. Dunlop India Ltd., who were expected to load 500 con- 
tainers per annum are now despatching their goods mainly by wagons te 
Bombay. 

3. Loading by M/s. ITC Ltd. has progressively come down due to 
lesser demand of these products in Bombay area. 

4. M/s. Tata Oil Mills, Madras, M/s. Chesborough Ponds Inc. and 
M/s. Indian Oxygen Ltd. have since switched over to road due to cheaper 
rates offered by them and on account of quick transit. 

On the basis of the proiect report based on the traffic offering. the 
target for loading Ex. Salt Cotaurs has now been scaled down from 1800 
to 1500 containers per annum. 



Loading of containers from Wadi Bandar to Salt Cotaurs was near 
about ,the target in 1971-72 and in 1975-76 and in 1976-77. Specific 
masons for drop in loading during 1972-73 and 1973-74 are as follows:- 

(a) dislocation otf train service on Southern and South Central 
Railways between November, 1972 and March, 1973 due to 
Mulki Rule agitation; 

(b) mass absenteeismeon Southern and South Central Railways in 
September, 1972; 

(.c) LOCO staff strike in August and December, 1973; 
fd) agitation on Sholapur Division in September, 1973. 

( 6 )  Yashwuntprrr-Wadi Bandar Service 

i. Despatch of LPG cylinders from Bombay to Bangalore and empty 
cylinders in the return direction has completely stopped after setting up 
of the refinery at Manali, Madras. This has affected the loading to the 
tune of 900 containers per annum. which were being loaded by M/s. 
Burmah-Shell and M/s. ESSO. 

ii. M/s. Mysore Electricals who were expected to load 240 containers 
are patronising road services because their equipments are being tested 
on road vehicles. 

iii. Bangalore to Bombay is an empty direction for the road operators 
and, therefore, they are offering very low rates to attract traffic. The 
roads are good and the transit time is quick. So they have been able to 
take away the traffic of M/s. ITC Ltd.. M/s. Mangaram & Sons. and 
K. S. Subbiah Pillai who were earlier utilising containers. 

Fresh project reports have been prepared and the target has now been 
fixed at 1600 containers as against the existing target of 1662 containers. 

( 7 1 Wadi Bandar-Secrrnder Senk t  

There was a drop in loading in containers from Secunderahad aftec 
1975-76 due to:- 

(i)  M/s. Wazir Sultan Tobacco Ltd., who used to load 40 to 50 
containers a month, have stopped loading due to change in 
their distribution pattern. 

(ii) M/s. Hind Electronics, Secunderabad. who were loading about 
40 containers a month, switched over to road because Rail- 
ways are not in a position to quote rates comparable to road 
rates. 



(iii) M/s. Laxmi Starch, one of our major customer in the area, 
.. had a series of internal trouble in the factory due to which 

loading by them was considerably less. 

A target of 1800 containers per annum on this route included traffic 
in LPG cylinders from M/s. Bharat Refineries to the extent of 732 con- 
tainers. This traf6c has completely gone over to road because while the 
truck takes just about five days of the round trip from Wadi Bandar to 
Secunderahd with loaded cylinders and back to Barnbay with empty 
cylinders, it takes more than 5 days for one way journey by rail, as thtre 
are four marshallling yards en-route viz., Pune, Dhond, Wadi and 
Vikrabd. 

The revised project report has now scaled down the target from 1800 
to 900 per annum. 



APPENDIX IV 

- - - -- -- - - .- 

I 1.34 Railways The charter of duties assigned to the Ma::;eting and Sales Organisa- 
tion appears very comprehensive and covers a wide range of activities. 
According to the Chairman, Railway Board, however, the "Commercial 
responsibility was entirely with the Chief Commercial Superintendent*'. 
The Marketing and Sales Organisation was there 'only for the purpose of 2 
specialisation in certain areas'. The Committee are, however, distressed to 
know that even in these limited areas the performance of the Marketing 
and Sales Organisation had not been up to the mark. The Institute of 
Management, Ahmedabad, which had conducted the review of the working 
of the Marketing and Sales Organisation of the Western Railway had noted 
a number of deficiencies in the working of the organisation as follows:- 

1. While the increase in share of high rated traffic in the total 
earnings can be attributed in some implicit way to the effec- 
tiveness of the new organisation it was difficult to define explicit 
relationship between these two factors in the absence of quanti- 
fied goods and traffic set up for the short and long run. - - --------A- - --- -  - - - ---- --?-- - - - -  -- - - -- ----em 



2. Whatever Customer contacts exist at present are primarily in the 
nature of problems solving with little servicing, prospecting and 
marketing development work. Customer development work in 
the field of container service was the only exception which also 
has been substantially cut down because of railway's inability 
to meet the demand that has been generated for this service. 

3. Routine paper work and a wide charter of operation has led t o  
a casual attention being paid to the vital task of marketing. 

4. The Marketing and Sales Organisation in its 5 years of existence + 

has only made a small beginning making the railways market % 
and customer oriented. 

Kailways The findings of the Institute of Management apart, it is evident from 
thc figures of high rated/profit yielding commodities and total revenue earn- 
iing traffic that the quantum of high rated traffic during the last 5 years £ram 
1972-73 to 1976-77 has been only between 1 1.3 to 13.6 million tomes 
accounting for 6.45 to 6.40 per cent of the total revenue earning traffic. 
The Committee could well appreciate this meagre share in the total revenue 
earning of the railways i f  the traffic was handled by the normal and con- 
ventional commercial organisation. But the Marketing and Sales Organisa- 
tion has been in existence from the year 1967-68, i.e. nearly for a decade 
and one would expect that :I public relations or catalyst organisation like 
the Marketing and Sales Organisation showed better results. 



Do. 

The Railway Board has claimed that the expenditure on this Organisa- 
tion is a very meagre amount. The Committee would like to point out that 
the totality of the situation is that besides incumng expenditure on this 
organisation the railways offer a number of other concessions under the 
freight forwarder scheme, container services. station to station rates and 
quick transit service. The Railway Board should therefore ensure that the 
objectives with which a separate organisation i.e., the Marketing and Sales 
Organisation was created. have been achieved. 

One of the main functions of the Marketing and Sales Organisation was 
to maintain close liaison with manufacturers and trading interests and t o  
ascertain and solve their problems in connection with expeditious and safe 
transportation of' their p o d s  by rail by improving the quality of service. 
The Committee have been informed that this organisation had made 4114 t; and 45 85 contacts with private parties and Government/Semi-Government w 
and public undertakings during the years 1975-76 and 1976-77 respectively. 
From the list of duties assigned to the various categories of personnel in 
the organisation it would appear that these contacts are being made by the 
junior rank officers such as junior Commercial Inspectors. The Commit- 
tee are of the view that if Railways are earnest in establishing business con- 
tacts through proper salemanship techniques, the present pattern of staffing 
of the organisation needs a thorough reappraisal. 

1.38 D n. The Committee were surprised to find that so far no special attention 
has been paid by the Marketing and Sales Orgnisation of the Railways 
to the specialised traffic of Government Departments and Public Under- 
takings. Even though the Government Departments had instructions t o  
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use the Railways for their transportation needs, as this is by far the cheapest 
mode of transport for the long distance in any case, the freight of these 
departments has not always been carried by the Railways. A case in point 
is the transportation of copies of Delhi Telephone Directory from Calcutta 
by the road hauliers. Another example is transportation of cement where 
the Member Trafiic had himself admitted that the required quantity was 
not moving by rail. The Committee cannot but emphasise that the Rail- 
ways should direct their attention in this direction as the Government 
Departments and Public Undertakings are by no means small users of 
transport facilities. It is unfortunate that the Railways have not tried to 
attract the traffic of Government Departmmts/Undertakin&s to the extent 
desirable. 

Railways The other principal objective of the Marketing and Sales Organisation 
is to improve the quality of service to their customers and for that to plan 
and provide inter-modal services combining the advantages of rail and road 
ti nnsport like freight forwarder service, container service and quick 
transit servke. The Committee have dealt with the functioning 
of these specific services in the later sections of this report. 
A general review of the different services, however, reveals that no targets 
and specific goals in relation to these services have been set down. In 
the absence of these targets and specific goals it is generally impossible not 
only to measure performance but also to locate or define problems as they 
arise in day-to-day operations. The Committee would like to point out 
that ~otlsidering the enormous scope for expansion of the* services, the 



Do. 

Railways will have to step up their marketing and sales promotion activi- 
ties in this field considerably. It needs hardly any emphasis that Railways 
can attract additional traffic only by refurbishing their image as a reliable, 
dependable and efficient mode of transport at competitive rates. 

Yet another task before the Marketing and Sales Organisation is to 
keep a watch on the loading of high profit yielding commodities and to take 
up measures to arrest the effect of rail-road competition and to  have co- 
ordination between rail and road transport. They have also to undertake 
marketing research, prospecting and development and cornmodity/road 
surveys to ascertain commoditywise pattern of traffic. The Committee find 
from the review of the Institute of Management. Ahmedabad on the Mar- 
keting and Sales Organisation of the Western Railway that precious little 
has been done in the field of planning of work for the overall marketing 
strategy, and for strengthening of specific services and integrating them into QI 

an overall ,plan. The organisation had set no targets for itself or for the 
Divisions. Even information about total market size and Railway's share 
in it, which is so vital for planning work, was found to be missing in the 
work of the organisation. The Committee feel that enough and serious 
attention has not been paid to the working of the organisation and its 
results. 

The Committee learn that during the last 2 years (1975-76 and 1976- 
77) four meetings were held by the Railway Board with the Chief Market- 
ing and Sales Superintendent of all the Railways. I t  is stated that during 
these meetings achievements of the Organisation were reviewed and the 
scope for further improvements spclt out. But the review conducted by 



the Indian Institute of Management Ahmedabad in respect of the Western 
Railway in 1970 had pointed out that (i) barring a few exceptions, initia- 
tive for most of the marketing schemes came from Members of the Board 
at such meetings and Marketing and Sales Superintendents then took on 
the job of proposal preparation and i f  approved implementation thereof; 
(ii) there appeared a tendency in such meetings to push all Marketing and 
Sales Superintendents to implement schemes or work on proposals which 
were found successful on any one zone without any proper study of the 
conditions obtaining on other zones. The Committee feet that if the Rail- 
ways have to have its rightful share of the high profit yielding traffic the - 
Board will have to motivate the Chief Marketing Superintendents to come 
forward with new innovations and the Board will have to most actively 
monitor those schemes. 

Railways Tn the light of what has been stated above, the Committee cannot but 
conclude that functioning of the Marketing and Sales Organisation of the 
Railways needs to be properly evaluated with a view to streamlining it. 

Do. The Committee note that one of the main functions of the 
Marketing and Sales Organisation of the Railways is to keep a watch on 
the loading of high profit yielding commodities. As a matter of fact the 
total efforts of this organisatinn are directed towards this end. Despite this 
the Committee regret to find that over the years the Railways have not been/ 
able to wean away this traffic from the road hauliers. The analysis made 



by Audit of high profit yielding commodities carried by rail bas revealed 
that the Railways have not only failed to capture additional traliic but ba? 
also been unsuccessful in retaining the existing traffic. The quantum uf 
and earnings from high ratediprofit yielding commodities on which the 
Organisation is required to keep a special watch have shown a down-ward 
trend over the last five years. During 1971-72, when the Organisation was 
keeping a watch on loading of 47 commodities, the tonnag  originating waa 
11.4 millions constituting 6.70 per cent of the total revenue earning traffic 
and 15.99 per cent of earnings. while in 1975-76 when the number of 
high ratcdiprofit yielding commodities had been raised to 80, the quantum 
of traffic was only 13.5 million tonnes constituting 6.86 per cent of total 
revenue earning traffic and 13.95 per cent of earnings. In  regard to the 
prospects of attracting more high rated traffic to the Railways the Chairman, 
Railway Board had in his evidence before the Committee stated: w w 

4 

"We do  feel that the Railways will lose more and more of high- 
rated commodities to the Roads." 

- The Committee feel concerned about this situation. 

Dc. It has been conceded by the Railway Board that the proportion of 
these commodities to the total revenue earning commodities both in quan- 
tum and earnings has come down gradudly. Over the years the railways 
have increasingly become carriers of low rated bulk commodities like coal, 
iron ore, cement, foodgrains etc. A very large proportion of the revenue 
earning traffic of the Railways thus consist of bulk commodities moving 
on a programmed basis; the niovement of which is done sometimes even at 



the cost of more profit earning commodities. An analysis of the quantum 
of the high freight yielding commodities carried by the Railways during 
the years 1971-72 to 1975-76 vis-a-vis the total revenue earning vafBc 
of the Railways indicated that (a)  the share of the high freight yielding 
commodities in the total revenue earning traffic of the Railways is a small 
percentage of the total viz. 6.70 per cent in 1971-72, 6.48 per cent in 
1973-74, 6.86 per cent in 1975-76 and 6.40 ,per cent in 1976-77; (b) the 
percentage of earnings on the high freight yielding commodities to the 
total revenue earning traffic ranges between 15.99 in 1971-72 to 13.95 in 
1975-76. Thus a very small percentage of high rated/profit earning tdk  , 
of the railways fetches a comparatively much larger share of the earniw 
and thereby makes an important contribution to the Railway revenues. 
This clearly hightlights the need for careful planning and marketing strategy 
develapment for attracting more high rated traffic which in fact is the only 
hope for the survival and growth of the Indian Railways in case they do 
not want to become a liability on the Public Exchequer. 

Railways The Committee were surprised to learn that the marked deteriora- 
tion in the loading of high profit yielding traffic over the years on different 
Railways was inter alia attributable to the restrictions imposed on booking 
of trrrffc on account of opreational difficulties and inadequate supjAy of 
empty wagons particularly covered wagons. It is a little ironical that on 
the one hand the Railways are making all-out efforts o retrive the -lost 



traffic and to secure additional traffic on the other hand they do not pay 
sufficient attention to ensure that the high rated traffic was exempt from 
normal operational restrictions and demand for covered wagons f ~ r  
loading such conlmodities is fully met. This indicated that there is no 
coordination at a fairly high level in the organisation between operating 
comrnmial nnd marketing activities of the Railways. This situation needs 
to be remedied in thc interest of attracting more high profit yielding traffic. 

-Do- According to the findings of the Indian Institute of Management, 
Ahmedabad, which had studied the functioning of the Marketing and Sales 
Organisation on the It'estcrn Fhilway, the failure of Railways t o  attract 
enough of the high rated traffic in competition with truck transport can 
be traced to poor planning enforcement of an unrcalistie priority system, 
faulty pricin? policies, lack of an efictive selling and servicing organisa- 
tion, inctfcctive informarion system, an overall poor image of the Railways 
ils n dcpendAdc modc of transport with customer interest as the 'heart' of 
the system and relegated stiitus assigned to commercial wing of the 
organiwtion. The Institute's study has pointed out that only a small part 
of rhc high r;ited traffic (hardly 2.5 per cent) moved through special 
services like containers, QTS and the rest of it n~oved through ordinary 
systcnl. Thcsc observations are of far reaching importance and the Com- 
n~ittct: would be interested to know what concreate action has been taken 
by the Railways in pursuance thcreof. 



1.72 Railways Thc Committee note that in ordrc to retrieve the lost traffic in high 
rated commcxiitiea and to secure additional traffic, Railway Board pTOpOSeS 
to take a number of steps. But there appears to be nothing new in those 
stcps and thc Commiltce are therefore doubtful whether those would 
serve the objective in view. The Committee feel that Railways should in 
consultation with their marketing experts review the operational aspects 
so that increasingly more high profit yielding traffic is attractd to the 
R a i l w a ~ .  . ', 

-Do- The Committee note that in 197 1-72 a major portion of tea (which is 
one of thc few selected commndities on which the ~ a r k e t i n g  and Sales 
Orgmisation keeps a watch) produced in the country moved by rail. 
However. over the years the percentage of the tea traffic moved by rail to 
the total prcduction of tea had gradually come down from 65 in 1971-72 
to 26 in 1975-76. Further, on thc Northeast Frontier Railmy where 
a major portion of the tea traffic originates, the drop in the percentage of 
rail nlovpment is even more pronounced. This figure had come down 
to 16 in 1975-76 against the figure5 of 64 and 62 reached respectively in 
1969-70 and 1971-72. Explaining the reasons for the drop in the per- 
centage of rail movement of tea it k s  been stated that the pattern of 
movement by rail from stations on the Northeast Frontiff Railway to 
Calcutta underwent a complete change with the commissfoniag of the Fa- 
nkka barrage in December 1971, beceuic it piovldcd n dkpct rs#d %k 
with Asam and Cdcu#s, 



-Do- Although some steps have been initiated by the Railways to capture 
the tea traffic by ensurins better service to the industry, these, in the 
opinion of the Committee. are not enough. They desire that the change 
in the pattern of ten traffic following the construction of the Farakka Bar- 
raze be considered as a chllen_ee which has to be effectively met in tha 
interest of Railway rcvenneq. Both short tcrm and long term measures 
will have to bc contrived to recapture this vital traffic. The Committee 
have b x n  informed that the Railway Board have inter dia taken the 
following steps:- 

( i )  'The Frcight Forwarder Schemes from the tea producing cen- 
tres to the stations of destination such as Howrah have been 
introduced. 

Y 
( i i )  Slation to station ratcs with suitable freight reduction have 2 

hccn int roduccd to nltr;rct niore traffic to the Railways. 
( i i i )  Pcrsonal contacts with the planters are being intensified with 

a view to papuhrise thc new schemes k i n g  introduced for the 
quick transportation of tea by rail. 

The Committee will watch with interest the results achieved in this 
field. 

-no- The Coninlittce .note that thc ori$nating traffic in Rubber t p s  
and tilhes on the Eastern R ;~ i lmy  lln'i reached the figure of 34.81 thousand 
tonncs in 1973-?4. Rut this figure slumped down to 25.41 thousand ton- 
ncs in 1975-76. Although the rcnsons for the variation in the originat- 



ing trattic h:~vc bccn attributed to scvcral factors which advctsely affected 
thc fi:lstcrn Hai!u;iy's operation. thc Cornmittce note that there were cer- 
tain othcr ;ivoidathb f:tctorb which had an impact on the fluctuations in 
t hc origini~tiug tr;ifiic: of Kubbcr tyrcs and tubes. These included inadequate 
supply ol cmptie.; frcc fro111 dcfccts. longcr transit time and delays in 
issue of K;~ i lwy  ~ ~ c e i p t s .  'l'hc C'~nmittec scc no reason why these largely 
contrc~l alllc S:i<ior\ wcrc allowcr to havc an adverse etfect on the originat- 
ing trallic o f  tyrci and tul-rcs. 'The Railway Board should work out a 
plan to cnstrrc t h ; ~ '  (i) thc cmptics supplied are free from defects, (3)  
thc tr;~nsit tiriic of thc wagons hc~lkcd from the siding of the rubber tyre 
industry in Scaldah arc;l for Rombay is reduced to the minimum and (iii) ft; 
thcrc i, no avoidable delay in i w ~ c  o f  railway receipts. ?he Committee 
would llkc to hr appriscd of the action taken in this behalf. 

i 
' I  tic ('c)~nmi~tc'c arc u n h a p p  to find that the Railway Administration 

has almcw givcli UP in dwp;lir. thc cfTorts being made by them for r ecap  
turing thc tr;tllic i n  carpcis tx-Uhadohi mainly because of the Railway's 
inability to ~ C ~ I I C ~  tr;tnsit dcl;iys and thereby be able to  compete with the 
road Iuulicr.;. I t  is noted that thc Railway Administration has been ex- 
pcrimcntin~ with dificrcnt altcrnntivcs to  regah the lost traffic and have had 
some linli1c.d succcsu also. The Committee are, however, not impressed 
b y  thc :rrptncnt that thc ciirlicr system of carrying this traffic by passenger 
train had t o  hc. givcn up a< thic was operationally not feasible. Thcy are 
of  thc op;nion th;~t thc movcmc.!lt of thc high rated traffic which is sine 



qua non for augmcntntion of Railway earnings should, as far as po~sible, 
be exempt from the operational restrictions. The Committee trust that more 
concerul  efTons would be ma& to devise means for providing a more cus- 
tomer-oricntcd xrvicc for thc transportation of the carpet traffic. 

The Committee note that in 1973-74, about 49 per cent of th.j 
total production of ~ o o l  p r c x l u ~ ~ d  in Rajasthan was moving by rail to- 
wards Bhadohi for manufacture of woollen carpets. This traffc has 
continuously gonc doun with rhe result that in 1975-76 only 5 per cent 
of the total traffic moved hy rail as again51 4 per cent in 1973-74. The 
reasons for this sttrp frill in thc wcwl traffic from 49 per cent in 1973-74 
10 5 cult in 1975-76 need to tx carefully analysed with a view to  
taking ncccssarv rcmcciial mcosurrs. In this connction it has been plead- 
ed that thc rail toutcs from Rhilptt-Ki-Kothi (the .mint of origin) lo  
Bhadohi (tfestin;ition) encountcr some transhipment points en route and 
hence thc wagons siiffcr dctcn!inn of at least I to 2 days. The Committee 
would like thc Railways t o  cxaminc whether the wool wagons cannot be 
cleared at the tr;~nshipmcnt points on a priority basis so that their trlrnsit 
time is reduccd. Other cffcctivc measures arc a!so needed for retrieval of 
the lost trufflc in wool. 

Thc figure$ rc,gardinp production of cotton raw (pressed and 
unpressed) and thc qunntitict moved by rail during 1969-70 to 1975-76. 
a4 given in the Audit P i ~ r ; ~ g r ~ p h .  clearly reveal that the Railways ar t  
pcnerailg lo4np grottntl to thc ro;,d transport. Whcrcas the cotton traffic 
handled by the Northern Railway ~howcd an increase over the years, the 
traffic originating in Western t~nd Central Rnilwitys indicated a rnxkrd 



tendency towards decrease. The loading on the Western Railway declin- 
ed from 52 per cent of the total production in 1972-73 to only 15 per 
cent in 1975-76. Similarly, the traffic declined on the Central Railway 
over the years. One of the factors responsible for decline in loadrig of 
cotton bales in the Western Railway has been stated to be, the declaration 
of National Emergency in June 1975 followed by credit curbs, disclosure 
of hidden income and its consequent impact on the commercial and indus- 
trial activities. The Committee are unable to appreciate this explanation 
because the same period on the Northern Railway, there was increase. 
The Committee feel that this sharp decline in the loading figures shwld , 
have led the Railways to makc a systematic analysis of the reasons for the 5 
decline and the remedial steps necessary to be taken 

ar. I .xoa Railways Tht: Committee were surprised to learn that even though the 
road transport was costlier than rail transport, six to seven lakh bales of 
fully pressed cotton were moving evcry year from Maharashtra, Madhya 
Pradesh and Gujarat to certain mills in Coimbatore mostly by roads be- 
cause of the quickcr transport and door to door delivery. Some steps are 
stated to have been taken to capture this traffic but they appear to be the 
routine steps such as keeping a special watch, quoting of special station to 
station rates, liaison with the concerncd organisations/undertakings. The 
Committee are not satisfied with what the Railway Board have done. They 
would like to know whether the Railway Board had carried out any in- 
depth study to find out the precise reasons for the fall in the quantum of 



biton t d c  carried by the Rdways. The committee feel that such a stpdy 
is essential for t h g  remedial steps for recapturing the traffic and for in- 
cre(~8ing the share of Railways in this traffic. 

The Committee find that of the total quantity of tobacco produced in 
the area served by the Southern Railway only a s m d  percentage was being 
moved by the hailway. In 1972-73, 4.6 per cent of the tobacco prduced 
in the area was kmsported by rail. This figure had come down to just 0.47 
pcr cent in 1974-75. In thc case of South Central Railway, however, the 
Railways' share of tnfllc of Fluecured Virginia Tobacco has been main- 
tained over the years. The Committee would like the Southern Railway to 
find out the reasons for the diversion of the tobacco traffic to the roads and 
to take such remedial measures as may be considered necessary to retrieve 
the  st traffic. w 

C u 
l'hc: Conunittee notc that as a result of the measures taken by the 

Railways such as contacting the Feniliser Corporation of India and assuring 
them of better service, thc rail movement of gunny bags had picked up. 
I'lris goes to dmonstratc that with proper care the Railways can influence 
the customers and attract more traffic to the Railways. The Committee 
&$re that this should be followcd up. 

The Committee notc that Frcight Forwarder Scheme was introduced 
in 1960 in ordcr to cater mainly to 'smalls' traffic bulked into wagon loads, 
which tends to move away from rail to other modes of transport. During 
1976-77, the service was available betwax 67 pairs of points and tbe 
freight earned therefrom anwuntcd to more than Rs. 652 lakhs. Under 
the scheme approved freight forwarders collect and deliver consignulents 
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fromito the godown of the individual traders a t  the forwarding and destina- 
tion stations in 'smalls' and offcr them for transportation by rail betweea 
spztitied terminals in wagon loads. The railways on their part quotc a 
lum::sum rate which IS attractive to thc freight forwarder and there is a 
g w w n l ~ s d  supply of wagon5 which are monitored as Quick Transit Ser- 
vice. I t  is  sccn that in 1973-74, between 54 pairs of points on which this 
service was avnilablc 15,414 wagons were londcd. In the subsequent two 
ycars, vlr . 1974-75 and 1975-76, the number of wagons loaded under this 
~clwrnc wcrc 12.X72 ;~nd  12,491 respectively although the number of points 
between which the service waq available had gone upto 67 against 54 in 
1973-?1. Thc figure of loading in 1976-77 on the same 67 points was - 
17,S88 which ic indicative of an appreciable improvement in the perfor- g 
mance over the preceding two years. The Committee would like the 
Railways not only to keep up this performance in future but also take all 
possible measures to effect further improvement by removing aH short- 
c o m i n ~ .  

It has been mentioned that one of the main irritants in developing this 
traffic is that whereas the freight forwarder has to pay octroi duty the road 
haulier escapes it. The Committee feel that this matter can be s o C d  out 
amic:\bIy i4 a proper approach is made to the local authorities in right earn- 
est. 

a .  1-131 Railways. 

The Comn!ittee note that a number of incentives were being offered 
to the freight forwarders for making the service attractive. These, inter alia, 
include . . facility of 'freight to pay', adjustmtnts in rates, exemption from rap 



ment of wagon registration fee and even relaxation of normal operatins res- 
trictions in favour of the freight forwarders. The overall impact of these 
incentives on the Railway revenues will have to be quantitativelv assessed 
with a vicw to work out the economics of the service and the Cornnittee 
dcsirc that such as study should be undertaken in relation to all services 
betwccn different pairs of p in ts .  The Committee do not agree with the 
v i c w  oi thc Rallwav Hoard that since no capital investments or expndi- 
tcrc i s  incurrcci when a Freight Fonvnrder Scheme is introduced no sepa- 
rate study to evoluate the ecorlomies of the scheme is considered necessary. 
There is drcndy a capital invcstment in the form of rolling stock, rail tracks 
and other cquiprnerit and thercforc the adjustments in freights etc. pointed 
out abovc have to be e v h a t e d  against the traffic earnings as a resi~lt of 
thi; scheme. 

b- 

That the f!.eieht forwxdcr schemes are not alwass sanctioned on the $ 
basis of a dctailcd study involvins prospects of traffic and revenue is 

clcnrly borne CUI by the North Eactcrn Railways' experience in relation to 
Kanpur-Gorakhpur and Kanpur-Ncw Giiuhati services. Thc Kanpur- 

Gorakhpur service w s  sanctioned i n  August 1972. but has not fructified 
even ;her a grcnt dcd  of efforts. Similarly. with a view to explorc the pos- 
sibility of deriving the benefits of the schcmc, the North Easterq ~ ; l i l w a i  
decided to operate tlic scheme between Kanpur and New Gauhati but 
despite vigorois follow-up the scheme could not fructify due to lack of 
. r t s w n x  from the trade. This schemc-though sanctioned in 1973 was 
intrcduccd in February 1976 and by June 1976 traltic of 6 wagons loads only 
was offered by the freight fonva.rders. Similarly, cm the Western Railway, 
though three freight forwarders wcre ayointed in December 1973 mainly 



for piece goods traffic moving from Ahmedabad to Bangalore, no traffic was 
diered due to excessive transit time by rail as compared to road services. 
These instances only demonstrate that there was not much of planning 
before thc introduction of special services. In these cases, as has been con- 
ceded try the Member-Traffic, the Zonal Railway was goaded to take action, 
since similar experiments on other Railways had helped in attracting addi- 
tional traffic. The Conlmittee need hardly emphasise that before introduc- 
ing a new service the pros and cons should be critically assessed. 

'fie Committee find that the freight forwarders were actually road ope- 
rators and freight forwarding was only a peripheral activity for them. In , 
thc circnmstar~ce>, it is quite possible that clever operators, in order to 
take sdvantnpc of the lower rates and bettcr facilities offered by the Rail- 
ways under the Freight Forwarder Scheme may be diverting some freight 
which would haw normally come to the Railways in the usual course. In 
fact, as pointed out by Audit, some of the freight forwarders on the South 
Eastern Railway carried traffic by road. This aspect of the matter nee& to 
be cs~efully and constantly kept under watch. 

Container Service is one of the several special services which have been 
introduced bv the Railways primarily with a view to attracting high profit 
yielding traffic. In 1971-72, between the 9 pairs of stations on which the 
container service was available, 31,880 containers were loaded and the total 
earnings thereon amounted to Rs. 144 lakhs. In 1975-76, the service was 
available between 12 pairs of stations and the loading during the year were 



of the order of 36,939 containers on which Rs. 271 l a b  were earned. A 
comparison of the number of containers loaded vis-a-vis the loading targets 
as set down in the Project Reports of different services has revealed that 
the loadings were much below the targets in respect of 7 out of 12 services. 
The investigatio~s made by the Railway Board into the reasons fcr short- 
€a l  in rhe actual loadings compared to the targets have, inter alia, indicated 
that sonre of the big users of these services were diverting their t.ral3ic to 
roads mainly beceuse the movement by road was cheaper and faster. How 
iuccesstully the Railways axe able to stem this diversion of traffic to roads 
will determine the future of the container m i c e .  

+ - It is regrettable that seven out of the 12 services being run by the 
Railways have not achieved the targets laid down. In one case (Camac r 

e Bridge-Asi~va-Service) it is proposed to close down the service. In two r~ 
other cases viz., (i) Salt Cotaeurs-Bangalore Cantonment S e ~ c e  and (il) 
PuneSalt Cotaeurs Service; it has been decided to merge these services with 
other services. In three cases viz., (i) Salt Cotaurs-Wadi Bander Service, 
(ii) Yeshwantpur-Wadi Bander Scrvicc, and (iii) Wadi Bander-Secundera- 
bad Service, the targets for loading have been scaled down. This clearly 
shows that the main objective behind the introduction of the container ser- 
vice, namcly, meeting the competition offered by the truck operators has 
nut 'wen successfully achieved. 

The :tnalysis made by the Audit in relation to different container ser- 
vicee has highlighted a number of deficiencies and bottlenecks which have 



an impact on the performance of these services. These are generally dicus- 
aed below : - 

( i )  In tlic operation of the container services there has k e n  lack 
of a definite plan. The scrvices between different pairs of sta- 
tlons have been introduced as and when considered necessary 
without any thought being given to the creation of the infras- , 

truclure necessary for the operation of the service. It is in- 
teresting to note in this context that whereas the availability of 
containers hss increased more than three-fold during the period 
1-4-1973 to 31 -3-1977, the ho!dings of flats on whic!~ these 
containers are transported has remained almost stationary 
during the same period. Only 13 flats have been added to a o 
fleet of 205 in four years. This non-matching of flats with 
the production of containers has created several problems for 
the services. I 

(ii)  There has been no commensurate addition to the terminal faci- 
lities and handling capacities in the important terminal points 
like New Dclhi. This has led to the detention of flats at New 
Dclh~ for periods for above the minimum and this had adver- 
sely affected the optimum utilisation of flats and containers. 

(iir) For want of adequate number of flats containers are transport- 
ed or conventional/BOX wagons which results in under- 
utilisation of the capacity of such wagons since the actual load 



placed in such wagons was 8 and 23 tonnes against the carry- 
ing canacity of 23 and 55 tonnes respectively. Some idea of 
the loss due to under-utilisation of the carrying capacity can 
be had from the fact that in certain services the percentage of 
containerc carrled in conventional/BOX wagons to the total 
numbcr of containers carried was as high as 50 tc  61 per cent. 

(iv) I'hc conrainen are required to be transported by nominated 
surrr  express/cupress poods trains in order to afford a time- 
ho~rr~ti wrvice to the customers. The scrutiny by Audit has 
rcvc:~lcd that in certain scrvices the percentage of containers 
carried by other than nominated trains to total number of con- 
tainer$ was i t s  high as 98 per cent. As a result the transit time ; 
(interval between dates of despatch and return to base station) 
of containers and flats run on the services of the Central Rail- 
way fat cxce:ded thc targets laid down in this behalf. Similady, 
the ;~ctud transit time on some services was far above the tar- 
get. The t.ransit time taken by containers on their return jour- 
ney was also in excess of the targeted time. 

( v )  Another striking frature as noticed in the services terminating 
on Central R~ilway and services originating from New Delhi 
was that the pcrccntage of empty containers to the total number 
of containers hliuled was appeciably on the high side. 

(vi) Still another fcxture noticed in the operation of the containers 
service was that huge sums of money were locked up in the 



form of tractor trailer units meant for transport of containers from firm 
premises to Railways for want of accessories and dispute about the question 
of payment of vehicles tax. 

The above analysis brings into focus the various weaknesses of the 
container services. The Committee are of the opinion that although the 
special services like the container services were apparently generating extra 
earnings and contributing to Railways' revenues, it was difficult to  assess 
if the currcnt Icvcls of earnings were the maximum or the most optimal 
given the existin3 orpanisational arrangements. The Committee would like 
that cvstcmatlc study of the economics of each service should be made by 
the Eficiency Bureau of the Railway Board. As suggested by the Corn- 17 

N mittcc in their earlier Reports. revised project reports have been prepared 
the Efiicicncy Bureau of the Railway Board. As suggested by the Com- 
iq,  thwcfore, essential to ascertain as to how the actual return on each 
scrvice comparcs with the cctimatcd percentage return. The Committee I 

would like to bc apprised of the action taken in the matter. 

I h e  Committee would like to warn the Railways against anv compla- 
cency owing to thc facts that the earnings from containers had shown an 
increase from Rq. 144 lakhs to Rs. 271 lakhs in 1975-76. It has t o  be 
rememhcred that w e t  the ..ears thr number of pair of stations between 
which such services are available has been increased. Secondly as admitted I 

by the Ministry of Railways, the increase in earning b ako p d & y  dup ! 



to increaw in freight. Surely when the number of pairs are increased the 
investment an the flats and containers and other accessory facilities goes 
up. The Committee therefore recommend that Govmment  should 
evaluate whether the increased earnings through container services have 
been con~mensurate with the increase in investments and if it has not been 
they should take appropriate measures to improve the container service. 

The Committee find that as on 31 March 1977, 502 station to sta- 
tion ratcs were in existence on all Railways. Under this system station to 
station ratos below the normal tariff rates are quoted by the Railways to  
attract traffic to Railways and to secure additional revenue. It has been 
stated that as dcsircd by the Public Accounts Committee in their earlier - reports the station to station rates quotcd by various railways were subjected 
to review and none of thc special rates quotcd by them involved the rail- 
ways in any 1099. The Committee feel that the question of empty haulage 
of wagons in the return direction needs to be carefully examined with a 
view to ascertain to what extent tho additional revenue earned by quoting 
special rates is ncutrnlised by the empty haulape. In th same context it 
would be desirable to considcr whether any additional traffic for the return 
movement of empty wagons could be attracted to Railways by quoting still 
more conccssional ratw for the incoming traffic without subjecting the 
Railways to unduc burden. Such concesrional rates will a t  least contribute 
something to the revenues as the empty wagons have in any case to be 
moved back to the point of despatch. 

c--- - - - .- - - - _- _ __- .- - . . -  - .  - -- - - -- - - -- 



35. I .181 Railways Thc Chmmittcc find that the loadings of Motor cars and auta- 
rickshaws on the Kailways had continuously gone down from 1972-73 to 
1975-76. 'I'he fall in loading had been attributed to factors like speedier 
tr;lnsit and ronqxtitivc rates offered by road hauliers. The Committee 
have been informal however that in 1976-77 the loading of cars and auto- 
rickshaws hid improved and in the case of auto-rickshaws there were 
almost 1 0 0  pcr cent improvement over the previous year. According to 
thc Railway Board the improvement in the loading has been, possible as a 
rcsult of scvcral nicnsures paken in this direction. such as frequent meetings 
with the nianufacturers at various levels, successfully persuading the manu- 
facturcrs to use wagons instead of special vans which were in short supply. 
Thc fact that the measures now taken by the Railways have been instru- C: 
mcntd in a spectacular improvement in the loading of auto-rickshaws only * 
goes to prwe that in the earlier ycars such efforts were lacking. The 
C'omniittcc need Imdly emphasise that the special station to station rates 
nlity be kcpt undcr constant review and necessary adjustmenh as and 
when callctl for n ~ i y  be ar r ied  out in the interest of revenue and better 
scrvic:. 

The Cotnmittc~ find that thcre are more than 300 pairs of stations on 
the Indian H3ilw3ys between which the Quick Transit Services are operat- 
ing. The Quick Transit Services provide transport of goods within assured 
target time for which the customer is required to pay special surcharge on 
the ordinary frcight. According to the Railway Board, by these services the 



Railways infuse confidence among the trading community for quicker and 
safer transport, thereb? improving the Railways' image besides earning 
additional recenue without incurring any additional expenditure. While 
this service apparently seems to be oriented towards customer needs it is 
difficult to assess its overall impact on the freight market particularly in 
view of the fact that the incidence of refund of surcharge due to nondelivery 
of consignments within the guaranteed paiod had been increasing. It  is 
indeed disappointed to note that in some cases the surcharge had to be 
refunded to the extent of 100 per cent. 

The high incidence of refunds of surcharge has been attributed to 
factors which xcording to the Railway Board were part of the day-today 
railway operations and unavoidable in nature. It would. however, appear 
that factors such as haulage of wagons loaded with such consignments by 
ordinary goods trains instead of by nominated ones, dela;, in handing over G 

VI of QTS, wagons by adjoining r:lilways, detention of quick transit service 
wagons in the yards en-route, dclay in placement of wagons for unloading 
even when such wagon$ were received within the stipulated time, are not 
entirely beyond control. Careful supervision and proper monitoring of the 
quick transit service wapons will go a long way in eliminating some of these 
factors. The Committee desire that the performance of each service should 
be systematically watched at the division level for which a regular proce- 
dure should be laid down. In cilse of service is found detrimental to nvc- 
nue, immediate steps should be taken to withdraw it. 

It  has been stated th3t even if the quick transit services did not run 
within the target time there was no financial loss involved. The Committee 



39. 1.203 Railways 

are not able to appreciate this argument because 5 per cent surcharge over 
the ordinary freight charges which is levied under Q.T.S. on account of 
moving the QTS wagons by Super Express/nominated Express goods trains 
has to be refunded in case the delivery is not affected within the stipulated 
time. The percentage of surcharge refunded during last 5 years was 
son~ctinle even upto 10 per cent. The Committee therefore feel that 
delivery of wagons within the stipulated time was verv essential. More- 
over since this is a customer oriented service all out efforts should be 
made to adhere to the time schedules which are of paramount importance 
in this type of service. In order to give customer satisfaction the Com- 
mittee recommend that in addition to the refund/non-realisation of the 
surcharge in cases where consignments do not arrive at the destination 
stations within the stipulated time, the Railways should examine the % 
feasibility of compensating the customers for non-adherence to the time 
targets. 

The Audit Paragraph mentions that apart from delay in transit of 
goods offered under Quick Transit Service, the wagons are also under- 
loaded with consequent loss to revenue. It has been pointed out in the 
Audit Paragraph that during the period May 1972 to October 1974, the 
loads in some of the wagons booked under Quick Transit Service from 
Lucknow ranged between 12 to 21 quintals against the minimum of 90 
quintals prescribed for a through sealed wagon. Similarly, in consign- 
ments of glassware booked from Ferozabd during the period August 1972 



to December 1974, the pay load in some wagons was as low as 6 quintals 
against a minimum of 60 quintals. Prima facie this appears to be a hulty 
practice. For earning a per cent surcharge on some 'small' consignments, 
there can be no justification for despatching highly under-loaded wagons 
thus incurring loss in revenue to Railways. This important aspect of the 
service needs to be carefully reviewed. 

The Committee note that an important function of the Marketing 
and Sales Organisation is to undertake commndity/road surveys to 
ascertain commodity-wise pattern of traffic moving by road and the 
points between which this traffic moved with a view to assessing as to which 
of this traffic could be brouglht to Railwary with advantage. The abjec- 
tives appear to be laudable but the scope and utility of these so-called 
surveys is only limited. According to the Member Trafiic these surveys 
are more in the nature of 'fact finding studies'. It has been further stated 
that "such surveys are not intend4 to be very detailed as such full fl-d r5: 
surveys to be effective would require a large contingent of s t d  besides 4 
preplanned elaborate organisational arrangements." 

From the information made available to the Committee, they get an 
impression that some outdoor inspectors were deployed by the Railways 
at various check-posts or other points where the trucks stopped for pay- 
ing toll or taxes and some rudimentary information about the cornrndi- 
ties carried by them, the points of origin and destination was collected. 
An analysis of some of these so-called survey reports has revealed that 
they contain only a statisticti1 data about the number of trucks moved and 
nature and quantum of traffic carried by road. They did not contain - - - - - -- - . -- -- 



any information about the transit time taken by road hauliers vis-a-vis by 
rail between the same pairs of points, freight charges ctc. nor did they 
contain any recommendation of the survey team about the measures to 
be taken for attracting traffic of that area to the Railways. The Com- 
mittee fail to understand what follow-up action could possibly be taken 
on the basis of the incomplete data collected through these surveys. 

42. I .219 Railways The Committee have been informed that no specific guidelines have 
been laid down by the Railway Board for conducting such surveys. This 
is, to say the least, most undesirable as one of the most important res- 
ponsibilities assigned to the Marketing and Sales Organisation is to 
conduct market research on specific problems. If this is to serve any 
useful purpose it should be conducted on scientific lines and by qualified 
personnel, unlike the studies on road competition, movement of certain 
commodities and surveys in industrial estates which have been conducted 
hitherto by the inspectoratc staff of the organisation. The Committee 
would like the Railway Board to make an indepth study of the present 
systcm of market research and initiate measures to ensure that these re- 
search studies help solve problems and aid in decision-making and formu- 
lation d marketing plans and strategies to face the competition from road 
hauliers. 

230 Railways A serious weskness of the Indian transportation system appears to 
Planning Commission be the lack of coordination betwecn the rail and road systems in the 



country. The Committee find that there is not only lack of coordination 
at the national level between the two modes of transport but as a matter 
of fact there is a severe competition W e e n  the two. The road trans- 
port ;has certain inherent advantags ove; rail transport such as the 
ability to provide door to door service, pick and choose not only the 
commodities for carriage but also the routes and customers and very 
rates at will. On the other hand the Railways being a nationalised under- 
taking and a public utility service have the obligation to carry all traffic 
that is offered to them; sometimes even at less than cost as in the case 
of essential commodities like coal and foodgains. As pointed out in 
paras above over the years the Railways' share of the total freight has 
continuously gone down and with the diversion of short distance and high - 

u profit-yielding traffic to the roads, the Railways have virtually become u, 

carriers of only bulk commodities and other long distance freight which 
the road do not find profitable to transport or which cannot be convenient- 
ly transported by road. This phenomenon not only involved wasteful 
competition between the railways and road hauliers but leads to a national 
waste inasmuch as the rail capacity created at great cost remains unutilised 
or underi~tiliwd in many sectors. 

The Public Accounts Committee have been repeatedly emphasising 
the need for an effective rail-road coordination which can be brought 
ahout only i f  there is n national integrated transport policy. The Com- 
mittee have now bcen informed that a draft National Transport Policv as 
circu1a:ed by the Ministry of Shipping and Transport in January 1977 
was revised in the light of comments received fmm various Ministries and 



refwred to the Planning Commission who propose to appoint a high 
power committee to consider various aspects of the draft pajm. This 
draft has yet to pass through various stages before it can take a pmper 
shape. The Committee are constrained to express their dissatisfaction 
over the delay in finalization of a'national transport policy. Tbey would 
like to once again reiterate that the matter may be considered at the 
highest level and steps taken to finalise the National Transport Policy 
most expeditiously. 




